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To,
The Registrar,
The National Green Tribunal,
Principal Bench, -
New Delhi
E-mail- judicial-ngt@gov.in & ngt.filling@gmail.com

Sub: Action taken report in compliance of Hon’ble National Green Tribunal, Principal

Bench, New Delhi’s order in OA No-334/2021 Sushil Raghav Versus Union of Iindia &
Ors.

Respected Sir,

With reference to the above-mentioned subject, inspection has been carried out by the
Joint Committee in compliance of orders of Hon’ble National Green Tribunal in OA No-
334/2021 Sushil Raghav Versus Union of India & Ors. Action taken report is hereby attached for
kind perusal and necessary action please.

Enclosure: Joint report.

Yours Sincerely

NP7 -
(Utsav Sharma)
Regional Officer
Copy to:
1- Member Secretary, U.P. Pollution Control Board, Lucknow for information.
2- Shri Pradeep Misra, Advocate, Hon’ble Supreme Court/NGT, New Delhi for perusal and
necessary action please.
3- Chief Environmental Officer, Circle-1, U.P. Pollution Control Board, Lucknow for
information.
4- Law Officer-1, U.P. Pollution Control Board, Lucknow for information.

o

Regional Officer

& Prater : STEOTAOTHO—2, WTER—16, TRIERT, MTITEIG—201012 HBIT—0120—4160108
TETerd « TC-12V, vy @ve, Ml TR, TETs; 226010



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 334 OF 2021

IN THE MATTER OF:

Sushil Raghav ...Applicant
Versus
Union of India & Ors. ...Respondent(s)
INDEX
S.No. Description - N Pg.No.
1 Status Report in Compliance of Hon’ble National Green ‘i".5
Tribunal’s order dated 28.07.2022 in OA 334/2021
2 Annexure | — Copy of notices dated 14.07.2022 sent to HCFs 6-10
in compliance of Hon’ble Tribunal’s order dated 05.07.2022
3 Annexure |l - Copy of Consent to Operate of M/s Atlanta =15
Hospital |
4 Annexure lll(a) — Copy of compliances submitted by | I6-Yo
M/s Atlanta Hospital
5 Annexure lli(b) — Copy of compliances submitted by - 12 |
M/s Santosh Medical Hospital |
6 Annexure lll(c) — Copy of compliances submitted by 113 - 209
M/s Yashoda Hospital
7 Annexure lli(d) — Copy of compliances submitted b
(d) - Copy p Y1210 -232
M/s Le Crest Hospital
FILED BY
ff' »\\4 VV
UTSAV SHARMA

Regional Officer, UPPCB
Ghaziabad



BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 334/2021

In the matter of:

Sushil Raghav ...Applicant
Versus

Union of India & Ors. ...Respondent(s)

STATUS REPORT ON BEHALF OF THE JOINT COMMITTEE OF DISTRICT

ADMINISTRATION, CENTRAL POLLUTION CONTROL BOARD AND UTTAR

PRADESH POLLUTION CONTROL BOARD WITH RESPECT TO ORDER DATED
05.07.2022

IT 1S MOST RESPECTFULLY SHOWETH:

1. That, the instant matter was registered and taken up by this Hon'ble
Tribunal on basis of a complaint alleging non-compliance of statutory
norms by 14 private hospitals at Ghaziabad, Uttar Pradesh with regards
to discharge of untreated effluent, operation without requisite
permissions and violation of Bio-medical Waste Rules, 2016.

2. That, Hon’ble Tribunal after going through the contents of the complaint

had passed following orders on 16.12.2021:-



“In view of above allegations, we find it necessary to verify the
factual position. Accordingly, we constitute a joint Committee of CPCB,
UP State PCB and District Magistrate, Ghaziabad to verify the facts and
furnish a factual and action taken report in the matter. The State PCB
will be the nodal agency for coordination and compliance. The
Committee may meet within two weeks, undertake site visit, interact
with the stakeholders and take remedial action, following due process of
law. The Committee may inter-alia ascertain performance of common
bio-medical waste treatment facilities catering the need of the hospitals

not having captive facilities....”

3. That, in pursuance to the orders passed by the Hon’ble Tribunal, the Joint
Committee comprising of officials of the District Administration, Central
Pollution Control Board and the Uttar Pradesh Pollution Control Board
carried out inspections of said Health Care Facilities in February 2022.

4. That, during said inspections four facilities, namely, M/s. Atlanta Hospital,
M/s. Yashoda Hospital, M/s. Le Crest Hospital and M/s. Santosh Medical
College were found to be non-compliant with regards to collection of
waste or with regards to statutory permissions. Same was highlighted in
the report of the Joint Committee and recorded in the orders of Hon’ble
Tribunal dated 05.07.2022. Further, Hon’ble Tribunal had passed
following order on 05.07.2022 :-

“..6. From the above, it is seen that the four facilities - M/s. Atlanta

Hospital, M/s. Yashoda Hospital, M/s. Le Crest Hospital and M/s. Santosh



Medical College are non-compliant with regard to collection of waste or
with regard to statutory permission. Though it is stated that
environmental compensation has been recommended, the compliance of
norms needs to be ensured, apart from recovery of compensation for past
violations.

7. Let the State PCB take further remedial action and file compliance
report. It may also put the said Facilities to notice of these proceedings, to
enable them to file compliance affidavits and to show-cause why action
be not taken against them for the past violations...”

5. That, in compliance of above-mentioned orders of the Hon’ble Tribunal,
Regional Office, Uttar Pradesh Pollution Control Board, Ghaziabad had
issued notices along with a copy of Hon’ble Tribunal’s orders to M/s.
Atlanta Hospital, M/s. Yashoda Hospital, M/s Le Crest Hospital and M/s.
Santosh Medical College to notice of the proceedings of Hon’ble Tribunal
on 14.07.2022. Copy of said notices is annexed as Annexure | of the
compliance report.

6. That, Hon’ble Tribunal in its order dated 05.07.2022 had also directed
that compliance of norms needs to be ensured apart from recovery of
compensation for past violations. Accordingly, M/s. Santosh Medical
College, M/s Yashoda Hospital and M/s Le Crest Hospital were inspected
by the Joint Committee of District Administration, Central Pollution
Control Board and Uttar Pradesh Pollution Control Board on 31.08.2022

M/s Atlanta Hospital was inspected by the said Committee on 01.09.2022



7. That, during site inspection, compliances with regards to waste
segregation, installation/operation of effluent treatment plants, bar
coding and other provisions of Bio-Medical Waste Management Rules,
2016 which were found to be non-compliant during inspections done in
February, 2022 were found to be satisfactory in M/s Santosh Medical
College, M/s Yashoda Hospital and M/s Atlanta Hospital. Consent to
Operate and Bio-Medical Waste Authorization has also been obtained by
M/s Atlanta Hospital, copy annexed as Annexure |l.

8. That, in compliance of directions of Hon’ble Tribunal and notice issued by
the State Board, M/s Santosh Medical College had also applied for
Consent to Operate and Bio-Medical Waste Authorization through online
portal, but the application was rejected as the HCF had not responded to
online clarifications raised by Board. In view of above non-compliance,
recommendation for prosecution has been sent and same shall be
initiated by the State Board.

9. That, during inspection dated 31.08.2022 Bio-medical waste segregation
in M/s Le Crest Hospital at ward and floor level was found to be
satisfactory but that at central storage facility was not in order.
Accordingly, imposition of additional environmental compensation of
Rs. 3,93,750/- and initiation of prosecution under the provisions of
Environment (Protection) Act, 1986 has been recommended against

M/s Le Crest Hospital. Thereafter, M/s Le Crest Hospital has made



necessary compliance and submitted its report to Board, same has been
verified on 5.11.2022.

10. That, with regards to recovery of environmental compensation it is
submitted that M/s Yashoda Hospital has deposited Rs 2,75,000/- against
imposed environmental compensation of Rs 2,75,000/-, M/s Atlanta
Hospital have deposited Rs 4,65,000/- against imposed environmental
compensation of Rs 4,65,000/-, M/s Santosh Medical College has
deposited Rs 26,98,750/- against imposed environmental compensation of
Rs 53,97,500/- and M/s Le Crest Hospital has deposited Rs 1,95,000/-
against imposed environmental compensation of Rs 1,95,000/- In case of
M/s Le Crest Hospital, additional environmental compensation of
Rs 3,93,750/- has been recommended and same shall be levied within
stipulated time.

11.That, in view of notices issued by Board, replies have been received from

above mentioned HCFs, copies of same is annexed as Annexure lli{a) to

Annexure lI{d) for kind perusal.

The present status report may kindly be taken on record.

. Ny
;'7,\\734” / ﬁ‘ —\v v

(Utsav Sharma) uthika Puri) {Bipin Kumar)

Regional Officer Scientist - D, CPCB ADM (City)

UPPCB, Ghaziabad New Delhi Ghaziabad
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M/s. Atlanta Hospital, Q’S{
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“_|et the State PCB take further remedial action and file compliance report. It may also put
the said Facilities to notice of these proceedings, to enable them to file compliance affidavits and to
show-cause why action be not taken against them for the past violations.....”
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M/s. Santosh Medical College,

170, Sector-12, Block-J, Pratap Vihar, M
Ghaziabad ’
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“..Let the State PCB take further remedial action and file compliance report. It may also put
the said Facilities to notice of these proceedings, to enable them to file compliance affidavits and to
show-cause why action be not taken against them for the past violations.....”
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M/s. Yashoda Hospital,
3rd, Nehru Nagar Stadium Nehru Nagar,
Ghaziabad
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“.Let the State PCB take further remedial action and file compliance report. It may also put

the said Facilities to notice of these proceedings, to enable them to file compliance affidavits and to
show-cause why action be not taken against them for the past violations.....”
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M/s. Le Crest Hospital,

Plot No-INS-13, Budh Chowk, Sector-4, Vasundhara,
Ghaziabad
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Annexure |l

m Uttar Pradesh Pollution Control Board
‘*ﬁ'{,gm Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com
171002/UPPCB/Ghaziabad(UPPCBRO)/CTQ/both/GHAZIABAD/2022 Date: 02/12/2022
To,
M/s

ATLANTA MEDIWORLD MULTI SPECILALITY HOSPITAL AND RESEARCH CENTER
A UNIT OF RRM SERVICES

Plot No.- NH 01, Sector-14, Near Atal chowk, Vasundhara, Ghaziabad, Application Id-
UP,GHAZIABAD,201012 18784789

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to ATLANTA MEDIWORLD MULTI SPECILALITY HOSPITAL AND
RESEARCH CENTER A UNIT OF RRM SERVICES located at Plot No.- NH 01, Sector-14, Near
Atal chowk, Vasundhara, Ghaziabad, UP,GHAZIABAD,201012. subject to the provisions of the Water
Act, Air Act and the orders that may be made further and subject to following terms and conditions :-

1. This CCA ATLANTA MEDIWORLD MULTI SPECILALITY HOSPITAL AND RESEARCH CENTER
A UNIT OF RRM SERVICES granted for the period from 30/11/2022 to 31/07/2023 and valid for
manufacturing of following products.

S  |Product Quantity Unit
No
1 Hospital-100 Beds Metric Tonnes/Day

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(i) The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLLD) [ Treatment facility | Discharge point

Domestic 6.0 KLD Septic Tank Through sewer
line connected to
STP

Industrial 4.0 KLD ETP Through sewer
line connected to
STP

(ii) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

11



Industrial Effluent Quality Standard

S.No. Parameter Standard
1 BOD <30 mg/|
2 CoD <250 mg/l
3 Oil and Grease <10 mg/l
4 TSS <100 mg/l

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

ISNo.

Parameters

Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same

continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel | Stack no Control Height of
Pollution Device Stack
Source
1 DG SET HSD 1 Particulate |AS PER CPCB
125 KVA Matter NORMS
2 DG SET HSD 2 Particulate |AS PER CPCB
325 KVA Matter NORMS
Emmission Quality Standards
S No. Stack no Parameters Standards
1 1 Particulate Matter AS PER
CPCB/CAQM
NORMS
2 2 Particulate Matter AS PER
CPCB/CAQM
NORMS

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately
(ii) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective

areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-
Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

12



Standards for Industrial |Commercial | Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day |Night| Day |Night| Day |Night| Day | Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 | 65 55 55 45 50 | 40
4. Essential documents to be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(ii) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.
5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant. _

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points; Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

13



reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1.This CTO shall be subject to order’s of Hon’ble NGT in OA no. 334/2021..

2.This CTO is valid for Operation of Hospital-100 Beds only.

3.Unit should be operated in such a manner that it does not adversely affect the environment and the solid
waste generated should be disposed in Eco friendly manner.

4.Any source of emission other than that mentioned in the Air consent seeking application will not be
permitted by the Board.

5.Unit should ensure the operation of the air pollution control system (APCS) in such a manner that the air
emission confirms with the standards prescribed under the E.P Act 1986 as amended.

6.This consent is valid only for products and quantity mentioned above. HCF shall obtain prior approval
before making any modification in product/ process /fuel/ plant machinery failing which consent would be
deemed void.

7.Unit shall abide by orders / directions issued by Hon’ble Supreme court Hon’ble High Court, Hon’ble
National Green tribunal, Central Pollution Control Board and U.P Pollution Control Board for protection
and safe guard of environment from time to time.

8.Unit shall submit quarterly monitoring reports of all stacks and ambient air quality from a certified
/approved laboratory under E.P. Act 1986.

9.Unit shall comply with various provisions of Air (Prevention and Control of Pollution) Act 1981 as
amended, Water (Prevention and Control of Pollution) Act 1974 as amended and all other applicable rules
notified under E.P. Act 1986.

10.If the CPCB or UPPCB issues the Closure order against the industry this consent order stands
automatically suspended for that period.

11.The unit shall obtain prior consent in the event of any addition of new emission generation sources such
as- Boiler/ Furnace/ Heaters/ D.G. Sets or alteration of existing emission sources in accordance with section
21/22 of air Act 1981 (as amended respectively).

12.For the development of the green belt the guidelines issued vide Board office order no.
H10405/220/2018/02 Dt. 16-02-2018 shall be complied.

13.Unit shall submit the compliance of conditions within 01 month from receipt of this letter.

14.The board have right to modify any condition as & when require in compliance of any change in
environmental guidelines and Hon’ble courts orders passed time to time.

15.Unit shall comply with various Waste Management Rules as notified by Moef & CC i.e. Plastic Waste
Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other Wastes
(Management and Trans boundary) Rules,2016, BMW Rules, 2016.

16.The unit shall ensure operation of ETP, so that the parameter of effluent will not exceed Board Norms.
17.The unit shall submit analysis report of ETP outlet from approved laboratory every quarter.

18.Unit shall submit balance sheet for fee verification.If the corisent fee is due, the payment will be payable
as per the rules.

19.Unit shall submit NOC for abstraction of groundwater from UPGWD.

UTSAV ez

\ . Date: 2022.12.02
S HARMA 17:39:08 +05'30"
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Copy to:

CEO-1, UPPCB, LUCKNOW

REGIONAL OFFICER, GHAZIABAD

REGIONAL OFFICER, GHAZIABAD
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MULTI SPECIALITY HOSPITAL AND RESEARCH CENTRE
A Unit of RRM Services

Date: 26"September 2022

To,

Mr. Utsav Sharma
Regional Officer

Regional office, I.N. S.-2, Sector-16, Vashundhara, Ghaziabad-201012

Subject: Request/reply letter against the reference No: 1078/NGT-128/0AN-334/2021/2022 dated
14/07/2022

Dear Respected Sir,
With the reference of above subject, we have paid

Further we will make the payment as per below schedule:

1) Rs. 1,50,000/- through Chq No 02032730 to UP Pollution Control Board, Ghaziabad on 01%
September 2022.

2) Rs. 1,50,000/- through Chq No 02032737 to UP Pollution Control Board, Ghaziabad on 05" |
September 2022,

3) Rs. 1,65,000/- through Chqg No 02032767 to UP Pollution Control Board, Ghaziabad on 26"
September 2022.

Sir,
Also we have completed all the necessary requirement as per the above subject.

Kindly consider this request letter

Plot No. NH-01, Sector- 14, Atal Chowk, Vasundhara,
— GhaZIabad ZOIOIO(NCR) Indla Ph +9I(I20) 2882999 0I20 4735555

g -n,,g,:u

WY nﬂqnh mprhwnrlrl rom

TR RIS



W e%v[_*_/f_a Vashonolboses

Adlovd®

(1-04=2022 T0 UTTAR PRADESH POLLUTICN COWTROL BOARD LUCKNOW 02032730 1,50,000.00

15-09-2022 70 1P FOLLUTION CONTROL BORRD g0yl 1,50,000.00

SRS T TR EE (8N
bR b AR B

ae2- To 0P fllutio

Thanks and regards
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®. —MEDIWOR L [y ==

ULTI SPECI . TYHOSPITAL AND RESEARCH CENTRE
A Unit of RRM Services

Date: 05* September 2022

To,

Mr. Utsav Sharma
Regional Officer
Regional office, I.N. S.-2, Sector-16, Vashundhara, Ghaziabad-201012

Subject: Request/reply letter against the reference No: 1078/ NGT-128/0AN-334/2021/2022 dated
14/07/2022

Dear Respected Sir,

With the reference of above subject, we have paid:

1) Rs. 1,50,000/- through Chq No 02032730 to UP Pollution Control Board, Ghaziabad on 01%
September 2022.

2) Rs.1,50,000/-through Chq No 02032737 to UP Pollution Control Board, Ghaziabad through chq
No on 5"September 2022
3) Balance Rs. 1,65,000/- on or before 20" September 2022

Sir, also we have already applied CTO online.

Kindly consider this above request

) N 52‘
At @ 2 |wori'|“f\71'uw‘§pecnlahty Hospital and Research Center

Plot No, NH-01, Sector-14, Atal Chowk, Vasundhara,
Ghaziabad-201010 (NCR), India, Ph: +91(120) 2882999, 0120-4735555

" www.atlantamediworld.com
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o ;m‘-MEDIWORLD——

MULT! SPECIALITY HOSPITAL AND RESEARCH CENTRE
A Unit of RRM Services

Date: 01° September 2022

To,

Mr. Utsav Sharma
Regional Officer

Regional office, I.N. S.-2, Sector-16, Vashundhara, Ghaziabad-201012

Subject: Request/reply letter against the reference No: 1078/NGT-128/0AN-334/2021/2022 dated
14/07/2022

Dear Respected Sir,

With the reference of above subject, we have paid Rs. 1,50,000/- through Chgq No 02032730 to UP
Pollution Control Board, Ghaziabad on 01% September 2022.

Further we will make the payment as per below schedule:
1) Rs.1,50,000/- on 3" September 2022
2) Balance Rs. 1,65,000/- on or before 20 September 2022
oo honra. ol spplnasd e

Kin y consider this above payment plan request

Atlanta j Hﬂ«_}éilality Hospital and Research Center

\J/Qj\%t/ﬂ/f

AT DA

Plot No. NH-01, Sector-14, Atal Chowk, Vasundhara,
Ghaziabad-201010 (NCR), India, Ph: +91(120) 2882999, 0120-4735555

L&

£ wwwatlantamediworld.com
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1,50,000.00" | |
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Transaction Details :

Fayment Reference No./ Order No. :

Status -

Transaction Amount :

Transaction ID :
Transaction Date and Time :
Entrepreneur 1D :

Uit 1D :

PaylDFromBank ID :

UP01522090214171558

SUCCESS

120000

70557877
2022-09-02 14:17:15
UPSWP220498494
UPSWP22049849401

224508516257

Asiie

<

e

)
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ENVIRG-TECH s1 ‘RVICES
Laboralary

Ao Analglical

(A GOVERNMENT APPR :
(An ISO 5001:2015, 14001:2015 and 45001 OVED LAB)

-2018 Certified Company)

Area, Ghaziabad (U.P) - 201001

ISO 9001/14004/45001

-etslab.in | Ph.: 9911516078, 9811736063

TEST REPORT NO.: ETS/11 44-35/08,2022

Name And Address of Customer

TEST REPORT

URLNO.TC877122000114435F

DATE OF REPORT:

WASTE WATER SAMPLE ANALYSIS REPORT

30.08.2022

M/S ATLANTA MEDIWORLD MULT] SPE
c
HOSPITAL & RESEARCH CENTRE ALTY
‘(:f;«_ g_f;ﬂ;‘ OF RRM SERVICES)
O-NH-01, SECTOR-14 NEAR ATAL CHOWI
] . K
Date of Sampling ;’gggg&t;ARA,GHAZIABAD (U.pP)
Analysis Start Date 26.08.2022
Analysis End Date 30.08.2022
?Samp!‘e ID No 1144-35
Sampling Done By BY CUSTOMER
Sample Description > ETP
Sampling Location : ETPOUTLET
Sampling Method : ETSISTP/WATER-02
Sample Quantity 2.0Ltr,
Packing Condition SEALED
Packed In PV.C. BOTTLE
'?. Test Parameter Unit Result Specification/Limit Test Method |
o. {As per CPCB) o
4\ Inland Public
Surface Water Sewers - |
i pH 7.24 55-90 55-90 APHA 4500-H+ |
2 | Total Suspended Solids,(TSS) mgl | 356 100 600 APHA 2540D
3 | Oil & Grease, (O&G) mgiL. .38 10 20 APHA 5520-D
4 | Biological Oxygen Demand(BODz427°C) mg/L 218 | 30 320 15 302 (Par 43
5 | Chemical Oxygen Demand,(COD) mg/L 1350 | 250 Not Specified APHA 5220-B
s*x2%5End of Test Report*****
E5 gnviro-Tech Services
Puhkar Nital
Page 1 of 1 ; m—charge
AUTHORIZED SIGNATORY

Note:-
1. Test reports without ETS LAB HOLOGRAM .
1. This test report shall net be used in any adverﬁszng media o .
3. The sample shall be destroyed after 15 days & Biologicat / Perd s
4. The results indicated only refer te the tested samples and ﬁs‘tcd applicable pn .
be entertained if received after 7 days of issue of test report,

5. No complaint wilt : :
6. Our liability is limited to invoice value only.

5 GUPTA

RAM zre not issued by our laboratery. )
r as evidence in the court of Law without r . . pA
shable sample shall be destroyed immediately after issue of test roport.

Format No ETS/LAB/TR-10, Issue No. 05, Date 01.04.2019, Amd. No. 04 Date 01.04.2019

prior written permission of the laboratory.




AM
— HOSPITAL— Ct\owk.\l,as;n\dhlﬂ,stnzlabad

.-@ e A‘l‘ MN'[ £ ATAT EDIWORLD MULTI SPECILALITY HOSPITAL AND RESEARCH CENTER Plot No. NH-01,Sector-14,Atal
" Phone :0120-2882999 4735555

g Store Name General Store

. 1 PURCHASE ORDER

Supplier Name : BUTTRFLY SOFTWARE LLP PO No. : 22-23/9

Supplier Address ‘.Wﬂﬂ‘. SEC-69, MOHALI, SAS NAGAR, PO Date 1 02/09/2022

Supplier GSTIN : 03AAMFB2419C122 = PO Status . PO Authorized

- . ‘ MMRRDI GSTIN No. :

| HSN | Mtem Froe |pisc. [sast|sesT | 1657
| Sno Item Name Code Unit Qty | Qty | Rate Amount| % % % %

1 MOBILE APP. |01 |NOS 200 000 010  020] 000 0.00| 0.00( . 0.00{100:00|
| 2 BLUETOOTH WEIGHING 9018  |NOS 700/ 0.00|16000.00( 16000.00| 0.00| 0.00 0.00| ' 18.00{ 20000. |
, SCALE 16™16" (30 KG) 00

| 3 NOS 1.00| 0.00| 1500.00| 1500.00 o.oo\ 0.00| o0.00| 18.00 aooofli
|

) NOS 1500.00

5 |SOFTWARE CHARGE,SERVER 8421290 |NOS' ! ! .00/ 24000.00| 0.00
| 7 |RENT, DATA BACKUP 0 |

' v Net Amount: 521240
Amount in words :- (Rs.) Fifty Two Thousand Two Hundred Forty OnlyAnd Twenty . !

A .
Seller's Accaptance ) Buyer
We acknowledge the receipt of the PO and have read & ATLANTA MEDIWORLD MULTI SPECIALITY
_|HOSPITAL AND..RESEARCH»‘CENTER

understood the terms and conditions of the supply we

confirm that supply will be made accordingly.
(Commerical Head)

Vendor :

Prepared By: Approved By




9/2/22, 4:39 PM Gmail - REGARDING DISPOSAL OF ETP SLUDGE
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@fﬁil (:"?3"!‘32525 niac atlanta <niacatlanta@gmail.com>
REGARDING DISPOSAL OF ETP SLUDGE
2 messages
GANPATI SCRAPS <scrapsganpati@gmail.com> 2 September 2022 at 12:53
To: Niacatlanta@gmail.com

Dear concern,

Greetings of the day;;

We got a query from your side that your organization is having hospital situated at VASUNDHARA, GHAZIABAD and is

willing to enter in agreement for safe disposal of ETP waste generated at your site.

For this i would like to inform you that we are a company situated at Meerut and will provide services with required

compliances.

!Amount for annual agreement will be Rs. 15,000 per annum and 5,000 per quarter.

Logistic charges for picking sludge will be extra, on the basis of actual weight.

Thanks & Regards

Team GANPAT! SCRAPS
niac atlanta <niacatlanta@gmail.com> 2 September 2022 at 13:26

To: GANPAT! SCRAPS <scrapsganpati@gmail.com>

Dear Sir
As per telephonic conversation and mail sent.We are pleased to inform you that we have
accepted the terms and conditions.
1 We are interested to enter in agreement for safer disposal of ETP.

© 2. \We are interested in signing the agreement of Rs. 15000/-
An early action in this regard will be highly appreciated
Thanks & regards
Atlanta hospital
Ghaziabad
[Quoted text hidden]

https://mail.google.com/mail/u/O/’?ik=23dad88f72&view=pt&search=all&permthid=thread—f%3A1742841 776302006566&simpl=msg-{%3A17428417763... 1/



Atlanta Mediworld

Name: Atlanta Mediworld

Street Address: Sector-14, Atal Chowk
Vasundhara, Ghaziabad (UP)201012

Phone: +91(120) 2882998, 4735555, 8527123123
E-mail: info@atlantamediworid.com

G Y

ATLANTA

— HOSPITAL—

WORK ORDER

~ Date:31 August 2022.

Work should be complewirthin 10 days from date of WO.
9

| KD
=" f’f\ (\

3% { g’"
Atlanta Mediworld \wv&t = ;S}

&y S /
o
Muiti Specialty Hospita srch Center

' Work Order # AM 22-23/105
Client Information
Name: DELTA POWER SYSTEMS
E-mail: deltapower1@gmail.com
Phone: 8811500096
Street Address: 32 - RAJA GARDEN, NEW DELHI - 110015.
SNO|  DESCRIPTION lary  [uNIT [RATE [ AMOUNT |
1 Supply,fabrication & Instllation of 125 mm MS | 15 Mtrs | 2200.00 | 33000.00
pipe for 125 KVA DG Set. -
2 Supply,fabrication & Instllation of 150 mm MS | 15 Mtrs | 2700.00 | 40500.00
pipe for 320 KVA DG Set.
3 Supply & Insulation of 125 mm MS pipe with 15 Mtrs | 1000.00 | 15000.00
| 50 mm mineral wool & 26 SWG Al sheet.
4 : Supply & Insulation of 150 mm MS pipe with 15 Mtrs | 1100.00 | 16500.00
| 50 mm mineral wool & 26 SWG Al sheet. _ , | ]
5 Supply & insulation of DG Silencer with 50 mm | 2 NOS | 7500.00 | 15000.00 7
mineral wool & 26 SWG Al sheet. \ - N
6 Supply & Fabrication of MS Support for Pipe 200 Kg 125.00 | 25000.00
B Support. o -
TOTALAMOUNT | 145000.00
GST 18% 26100.00
| NETAMOUNT | 171100.00
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FEASIBILITY REPORT

FOR

(PHYSIO-CHEMICAL TREATMENT)
EFFLUENT TREATMENT PLANT OF
CAPACITY 5M3/DAY
LOCATED

AT

Atlanta Mediworld Multispecialty Hospital

Plot No. NH-01, Sector-14,
Vasundhara, Ghaziabad (U.P.) India.

PREPARED BY.-

RMD ENVIRO ENGINEERS PVT. LTD.
Regd. Office: Fafrana Road,
Modinagar, Ghaziabad, U.P.201204
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NTRODUCTION

Atlanta Mediworld Multispecialty Hospital promoted by renowned team of CEO lead by
Dr: Ravindra Singh Acclaimed as a specialist in the Hospital industry, she has been
spearheading the services for over 10 years. Leveraging on his expertise and leadership,
He has successfully added an array of exquisite brands of Hospital in the city of
Ghaziabad to serve the needy peoples.

At Atlanta Mediworld Multispecialty Hospital, our highly experienced and passionate
management team ensures that we keep pace with the changing business dynamics and
global competition.

There 1s increase in pollution and occupational health hazard due to industrialization and
increase in automobiles pollution. Keeping in view of the above hazard and early accurate
diagnosis and proper treatment of disease, it has been planned to set-up a health care
facility.

The unit 1s modern waste Water Treatment. recirculation facilities and also will be
provided with new age safety and fire protection and effluent treatment systems.

Installed ETP in Hospital should be non-polluting plant and only effluent generated will
be washing of Equipments from OT activities, Water used in the Operation Theaters etc.

We understand that the effluent is generated from Washing of lab activities, Operation
Theaters, Dialysis Unit and Blood Bank etc. The discharge shall be about 5 KL in 24 hrs.
We installed installing ETP of 5 KLD capacity plant. The installed plant is sufficient
after expansion also. It is only require increasing the running hours of ETP. The effluent is
pollutants viz; pH, TSS, Oil & Grease, COD, BOD. After Equalization expected
characteristics of effluent is presented in table-1. We install having ETP on the principle

of Physio-chemical treatment. This is described in brief in following paragraph.

S
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| . _ TABLE-2
Sr. DESCRIPTION DESIGN | STANDARDS |
No. | DATA
1] ~Ph 7-8 _ 6-9
2 TSSmg/l | 400 100
3 BODS5 mg/l " 120 30 |
4 | CODmgn 600 250 |
5 | Oil & Greasemg/l | 10 .f 10

The above study resulted in the following conclusions:
» A new Effluent Treatment Plant (ETP) need to be installed to minimize the
pollution load from the Process.
» An Equalization Tank is recommended to be constructed before the ETP
» At present volume of process water needs to be treated is § MP/Day.
» The ETP will consist of two stage treatment system as mentioned below :
1. Physico- chemical treatment.

ii. Tertiary Treatment.

» The chemically treated effluent will be finally filtered through slow sand filter before

using as recycled water in our garden.

» The physico-chemical process would be operated under the principle of coagulation-
flocculation-sedimentation and alum or poly aluminium chloride would be used as
coagulant and pH would be controlled by adding lime dose according to the

requirement.

» A regular laboratory analysis for monitoring of the performance of ETP is

recommended.



The System has been installed for the treatment of Effluent Treatment Plant suitable for 5

M3 Day (Maximum) flows using appropriate treatment technology.

The present report is for the treatment of Effluent which will be generated during the

process. The operation hrs of the plant has been considered for about 6-7 hrs.

The following aspects have been covered in the report.

«. Identification of unit sources of waste generation and the estimation of quality and
quantity of the same.

2. The methods of treatment along with their design calculations and flow diagrams.

It is proposed to use all the treated effluent for the horticulture purpose. Hence, the

system shall be of zero discharge.

" “ethodology:
Based on the analysis of waste water parameters of this Health Care Establishment

situated at Plot No. NH-01, Sector-14, Vasundhara, Ghaziabad (U.P.) India,

the following unit operation has been installed:
1. Physico-chemical treatment

ii.  Tertiary Treatment

Physico-chemical Treatment
The raw wastewater shall be added with following chemicals separately and treated with

rapid mixing/slow mixing (10 Mins) and settling.

33



a) Poly Aluminum Chloride.
b) Sodium hydroxide - or caustic soda

¢) Polyelectrolyte.

PROCESS DETAIL

WASTE WATER TREATMENT SCHEME:

ae suggested treatment scheme is, standard method of treatment based on Physio-
chemical treatment and process flow is presented in figure. The installed treatment scheme
is continuous process to treat 5 KLD. It is describe in following paragraphs.

The first unit is Equalization tank of capacity 0.5 KL (Approx.). The equalized wastewater
is pumped by 0.5 HP pump, to Mixer tank. Here lime solution is slowly added from lime
dosing tank. The pH is raised to 8-8.5. Here Alum and polyelectrolyte is also added from
the Alum dosing tank to bring down the pH to 6.5-7.5. The flocs are formed. And
polyelectrolyte helps to make these flocs to become bigger and casicr to scttles down.

The effluent moves to Tube settler where flocs are allowed to settle down in the hopper.

Clear water comes out from the top and moves to intermediate tank. The water is pumped

pressure sand filter and activated carbon column to further polish the treated water. The
treated water can be reuse in irrigation, toilet flushing, chiller/ cooling tower, floor
cleaning ete. The sludge settle down in hopper is withdrawn to sludge drying beds. The

sludge, which is non toxic in nature, can be used as landfill.
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MULT! SPECIALITY HOSPITAL AND RESEARCH CENTRE
A Unit of RRM Services

Annual report

Year 2022/Month

Waste

collected (Kg)

Janurary

233

February

173

March

260

April

251

May

258

June

242

July

256

Aug

311

v

Sep

Oct

Nov

Dec

This report is given by M/s Synergy Pvt. Ltd.

'\‘\.é;j‘n_m‘ = i

Plot No. NH-01, Sector-14, Atal Choﬁkfvéghnﬂﬁ;xra,
Ghaziabad-201010 (NCR), India, Ph: +91(120) 2882999, 0120-4735555

wnanas atlantamedisnrid ~am
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AGREEMENT G2ZB-542

This agreement is made and execuled at Meerut on Feb 01,2022 and shall be
valid only when endorsed through a SEAL of Synergy Waste Management (P)
Ltd.

'BY AND BETWEEN

Synergy Waste Management (P) Ltd., having its Registered Office at 517-518, 5th
Floor,D-Mall, ~ Rohini West, New Dehi - 110085 (CIN No.-
U74999DL2005PTC283340), hereinafter referred to as ‘Service Provider’), duly
represented by its Authorized Signatory.

AND

Name of Health Care Establishment (HCE); ATLANTA MEDIWORLD MULTI SPECIALITY
HOSPITAL & RESEARCH CENTRE (A UNIT OF RRM SERVICES) GZB (Hereinafter referred

to as WASTE GENERATOR),

-

Page 1 of 5

08AE 821843
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4.The Terms of Payment

4.1 That the WASTE GENERATOR shall pay One Time Non-Refundable Membership Registration Fee
of Rs. NILL/-.

4.2 That the WASTE GENERATOR has paid an amount equal to NiILL months of service charges as
refundable/ adjustable interest free security deposit.

. . . housan n Hundred Twenty Only. th for bedded Health Care
facility (No. of Beds-35-Thirty Five_)

For the service of collection, transport, treatment & disposal of BMW, subject to the condition of weight
limit of 190.0 kg per month. Excess weight shall be charged_@Rs.30.0 per kg. The above rates are
EXCLUSIVE of GST & any other govt. charges if becomes applicable at any point of time.

That the Waste Generator has made a payment of Rs. NILL/-.(Rupees NILL/-. as advance payment for
NILL months.

4.4 That the WASTE GENERATOR undertakes to make the payment through ‘Account Payee Cheque
or Demand Draft / NEFT’ in favour of the Synergy Waste Management (P) Ltd., on or before 7th day of
each successive month and thereafter the interest @ 18% for p. a shall be charged by the Service
Provider if the payment is not made within the stipulated period.

4.5 That if in any case cheque is bounced besides , actual bank charges, a sum of Rs. 300/- extra will
be charged.

4.6 That the jurisdiction of Court in all disputes shall be Deihi to try, entertain & dispose of any dispute
between the parties there to.

5. Limitati f Liabilit
That neither party shall be liable to the other for any indirect, special, or consequential damages of any

kind, including, but not limited to, loss of profits arising in any manner from this agreement regardiess
of the foreseeability thereof.

. Force Maj

That the Parties are not liable for any default or delay in the performance of their respective obligations
under the terms of this Agreement; to the extent such default or delay is caused by an event beyond
the reasonable control of the either of party, whichever entity is unable to perform (the “Non-Performing
Party”).

A Force Majeure Event includes but is not limited to, fire, flood, earthquake, elements of nature, acts of
war, terrorism, riots, civil disorders, rebellion, strike, lockouts, or any other act or omission of God,
government or any other party beyond the Party’s control or responsibility. Force Majeure Events shall
not give rise to any claim against the other Party; nor shall any default or delay, due to a Force Majeure
Event, be deemed a breach of

7. Indemnification

That the WASTE GENERATOR shall indemnify, defend and hold harmless the service provider, its
shareholder, officers, directors, employees, representatives, agents and assignees from and against
any and all Claims asserted against, imposed upon or incurred, due o, arising out of or relating to any
breach by WASTE GENERATOR of any representation, warranty, term, condition or covenant set forth
in this Agreement S

Page 4 of 5
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Constitution PARTNERSHIP

Address of the (HCE) : PLOT NO. NH-01, SECTOR-14, NEAR ATAL CHOWK, VASUNDHARA ,
GHAZIABAD, UTTA ESH 201012
Address of the HCE's parent concern (if different from above address)

-N.A.- _

Landline : ~ Maobile :
Email :

Name of the Individual / Proprietor / Pariner / Other (specify) PARTNER

DR. RAVINDER / DR. AMIT TYAGI (Mobile No.) 9312502752

Registration Number : _____/(New Hospital / Clinic / Diagnostic Centre
Y(Registration to be applied).
Landline No. : E-mail ID : tyagimegha0831@gmail.com
Authorized representative of Waste Generator:
(If different from Doctor)

Designation: Contact No. :__

RECIT.
Whereas the Service Provider has been duly authorized by U. P lluti i

under the provisions of BMW Rule 2016 for providing services of the Collection, Transportation,
Storage, Treatment, and Disposal of the Bio-Medical Waste.

And whereas the Waste Generator is desirous to outsource the disposal of its Bio-Medical Waste
generated by them and have approached the Service Provider for providing its services at its treatment
facility located at

Subharatl Medical College Campus. Subharati Puram. Meerut

And both the parties are agreed to enter into this agreement on the terms and conditions narrated
hereinafter.

NOW THIS INDENTURE WITNESSETH and it is hereby covenant as follows:

1.Validity of

This agreement shall remain in force for a period of 1 Year / Q Months / 0 Days w.e.f. Feb 01,2022 to
Jan 31,2023 (both days inclusive), which may be renewed further with mutual consent of both the
parties.

However, if the WASTE GENERATOR does not initiate the services within 15 (fifteen) days from
execution of this agreement, then this agreement shall become null & void automatically.

If the Waste Generator is a New Hospital / Clinic / Diagnostic Centre and the Registration with the
Competent Authority is under process then the Validity of this agreement shall be termed as
‘Provisional’. If the Waste Generator fails to submit. Registration with competent authority within a
period of 3 months, then this agreement shall become null & void. Once the Waste Generator submit its

Registration Details, then the.Service Provider shall validate this agreement with it’s seal. ——
TR e A et
ST O s OKE e
DAl HON o=
E‘;‘¢
. If @
‘y. - ' N» .v\_“;_ < P 2 f5 IQ*E
A LS age 20 1y
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CASH v><_<_m_m: RECEIPT

Original-White/Duplicate-Pink/Triplicate-Yellow

M.: 09818959186
09639901360

E-mail : rmd.enviro@gmail.com

< IRMD ENVIRO ENGINEERS PVT. LTD.

Our Environment Ia Our Life

Plot No.1, Fafrana Road, Madinagar - 201204, Ghaziabad (U.P.)

No. 937

.........................

..gw?i&oﬂ mOANLWV ...............
the sum of Rs. ..... &N@Kﬂx.ﬁzw@.é? %950\72%1 M f% @Db O

(R[5 u y

in payment of Advance/

For RMII ENVIRO mzaw

OMm 4 Q% ..... Qﬁ\o m{%%‘_%w W@

Y TR

ok

z D%w d Signatory :_,.,,__,



Annexure 1ll(b) 41

SANTUSH ¢t ol

Deemed to be University

Managed by Santosh Trust

Ref. No. ST/2022/521 Date: 23.09.2022

To,

Chief Environment Officer
(Circle-1),

U.P. Pollution Control Board,
H. No. TC - 12V, Vibhuti Khand,
Gomti Nagar,

LUCKNOW ( U.P.)

Sub: Reply to Show Cause Notice dated 09.09.2022 issued by

UP Pollution Control Board, Lucknow:.

¥ ok sk k% k kX
Respected Sir,

Reference is made to your letter no. H-81978 / C-1 / Show Cause Notice /
BMW -3/ 2022, dated 19.09.2022.

Please find below our preliminary reply:

1. We respectfully submit that before taking any decision, kindly make
available copy of inspection report done by joint Committee office CPCB
Officers; District Administration, & UPPCB Ghaziabad on dated 23.02.2022,
including all the documents in connection with the inspection dated
23.02.2022 so that Santosh Medical and Dental College Hospital run by

Santosh Trust may be able to submit the reply of the show cause notice

dated 19.09.2022 in accordance with law.

oL @ il
s o Dl

ot
€3 No.1, Santosh Nagar, Pratap Vihar, Ghaziabad, Uttar Pradesh 201009
www.santosh.ac.in {8 santosh@santosh.ac.in (8 01204933350

e
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We are submitting this reply by reserving its right for submitting the
detailed reply after obtaining the above mentioned relevant documents as

well as information with due process of law.

. UP Pollution Control Board has imposed the Environmental Compensation
as Rs. 53,97,500.00 (Rs. Fifty Three Lacs Ninety Seven Thousand & Five
Hundred Only). For the said amount you have not provided the

“Methodology” applied for calculating the Environmental Compensation.

- However, without prejudice to our rights and contentions, under protest,
we have already submitted the partial amount of the alleged
Environmental Compensation as INR. 26,98,750.00 in UPPCB account, the

details are given below in Annexure “A”. The said Environmental

Compensation is not imposed as per the provisions made in the Bio-

Medical Waste Management Rules, 2016.

. We have already installed the ETP / STP the details, Photograph & Copy of

Test Report are given in Annexure “B”.

. For the disposal of Bio-Medical Waste, we have an agreement with

SYNERGY WASTE MANAGEMENT PVT. LTD. Copy of agreement is enclosed

as Annexure “C” and also enclosed herewith the copy of disposal report as

Annexure “D”.

. We have already applied for Bio-Medical Waste Authorization on Nivesh

Mitra Portal.

f
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7. We also enclosed herewith the photograph of Bins where Bio-Medical
Waste Collected in premises of Santosh Medical & Dental College Hospital

run by Santosh Trust as Annexure “E”.

Looking to our Keenness to preserve the environment, we humble request

your goodself to please waive off the amount in respect to Environmental

Compensation.

We respectfully request your goodself that prior to taking any further legal
action, we hereby further request you to kindly depute some of your officers
for the verification of above submission and also request you to revoke the

Show Cause Notice & drop the legal action if any.

We assure you that we shall comply with the provision of Bio-Medical Waste

Management Rules, 2016 as amended to date.

This is for your information and necessary action please.

Thanking you.

Yours Sincerely,
for M/s. Santosh Deemed to be University,

e

Enclosures:

1. Account Details of Submission INR. 26,98,750.00 — Anne

2. Photograph of ETP & STP and Test Report — Annexure “B”
3. Copy of Bio-Waste Agreement — Annexure “C”
i}

Copy of Disposal Report — Annexure “D”

Page 3 of 4
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5. Photograph of Bins — Annexure “E”

Copy to:
The Regional Officer,

U. P. Pollution Control Board,
Sector - 16,

Vasundhra,

Ghaziabad (U.P.)

44
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/ ICICI Bank

Date and Time: 30/08/2022 4.33 PM

e .o

ICICI Bank Advice Receipt
8/30/22 4:33 PM

Transactlon Detalls

’
Account Number;

Transaction Date:
Transacﬁon-Amo&nl:
Deblt/Credit:

Transaction Description :

125601001990
30-08-2022 00:00:00
INR 26,98,750.60
Debit

RTGS/ICICR420220830005
38025/UBINO570150/

Note: This Is an electronically generated recelpt and
does not need any signature,

AN
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Annexure - “B”

o Ghamabad Uttar Pradesh India

" 161/4, Sector 12, Block- K, Pratap Vihar, Ghaziabad, Uttar Pradesh 201009,
- India

™ Lat 28.646671°

B Long 77.407848°

20109;22 10:54 AM

‘4'11 - ",‘ 2 =

M/s. SANTOSH DENTAL COLLEGE & HOITAL
No. 01, Santosh Nagar, Pratap Vihar, Ghaziabad (U.P.) - 201009

g
2

o Ghazuabad U tar Pradesh |nd|a
8 161/4, Sector 12, Block- K, Pratap Vihar, Ghaziabad, Uttar Pradesh 201009,
India
Lat 28.646605°
8 Long 77.407922°
| Go ale 20/09/22 10:54 AM
o WP ,,.,r‘ Wil ]
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o ITS LEBUKATURY
3¥ )

Laboratory:A-81, Sector-80, Phase-2, Noida, Gautam Budh Nagar - 201301, (U.P

| 4"';;-'} ) M.: 09911650800,0305780312,09958849764,07210888634 |
5 - Wekbsite: www.itslab.in, Email: contact@itsiab.in, info@itslab.in, itirclab@gmail.com
IS Laanstory < An 1S 9001: 2015, 1SO 14001:2015, IS0 45001:2018 Certified Laboratory)
TEST REPORT

B B WASTE WATER SAMPLE ANALYSIS _
| REPORT NO. | WW-240822-01 PAGE lofi |
i REFERENCE LATTERNO. | N/A ) | SERVICE REQUEST DATE | 24.08.2022 !
! REPORT ISSUE DATE l; 30.08.2022 B | SAMPLE RECD.ON 24.08.2022 '|
| NAME & ADDRESS OF CUSTOMER ! ~ SAMPLE DETAILS |
| M/S — SantoshTrust '| Description : One ETP & STP Combined Outlet water sample ‘
| Santosh Dental College '. Given By Customer on 24.08.2022 l

| oo . . | Sample Marking : ETP & STP Plant (Combined) 80+20 KLD
‘ Pratap Vihar Ghaziabad ! Sample Procedure 18:3025 ‘ |
| ' Sample Quantity & Packing :02/0.5 Ltr.& Plastic/Glass Bottle ‘
’_ ‘ Analysis Done on : 24.08.2022 to 30.08.2022 |
|
| TEST RESULT \
R — _ 1
| STP WATER QUALITY ANALYSIS 4'
| - — | ———— { T B ‘
‘ | | Standards (CPCB) (MAX)
S. No. | Parameter Result | Unit | Inland | Inland Test method ;
_ | Surface water \ Surface water

1. | pH B _ 7.8 - ] 5.5-9.0 i 5.5-9.0 IS 3025(Pt-11)

2. | Total Suspended Solids | 50.0 | mg/l '1 100 | 600 | 1S 3025(Pt-17)
3. | Oil &Grease <5.0 | mg/ll . 10 | 20 | 1S3025(Pt-39) |

Bio chemical oxygen o ‘ | TG 5
| 4, l demand (atl270 C for 3 days) 21.0 | mg/l n 30 _l 350 1S 3025(Pt-44) l
| 5. | Chemical oxygendemand | 116.0 | mg/l 250 | Not Specified | IS 3025(Pt-58) |
**+End of report** 5

N
" Authoh ! y




ANNEXURE - C

50



NS

SYNERGY

<
m
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SO
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QU
A2 G R O U P
P:(\!\P‘ O»‘ P\GO We Undeistand Wa Cale, We 501va
?Cpfa\)‘ SYHEng Waste Management pvt. Ltd.
: GZB-421 RENEWAL OF AGREEMEN T

shall be valid

That the previous agreement cxccuted on 01 Jun,2021, is renewed on 31 May,2022 and
only when endorsed through a SEAL of Synergy Waste Management (P) Ltd.

T SRR TR

BETWEEN
M/s. Syncrgy Waste Management P. Ltd., having its }i&gistcrcd Office at 517-518, 5th Floor, D-Mall,
Rohini West, New Delhi — 110085 and workplace at :

1%

Subharti Déital College" impus, Subharti Puram , Nh-58 Delhi- Haridwar By Pass Road , Meerut

P Y

day havmg a declared bed strength of 150(0ne Hundred and Fifty Onlﬂ'subject to the condition of

weight limit of 360.00 kg / month beyond which excess weight shall be charged @ Rs.30 per kg. That the
above rates are exclusive of GST the same shall be charged extra as per then prevailing rates if becomes

applicable.
This agreement shall remain valid for a period of 1 Year/0 Months / 0 Days i.e. 01-Jun-2022 to 31-May-

2023.

That this agreement may be renewed further for the period and tgrms and conditions as agreed in between
v~

both of the pam:&herctg
\-\ Al * iq. 3, ‘x,

Ja NN
;if' N
; ».L ()'“\ o

& » ety
o é%\ AN

sy iieas

: '.lrﬂﬂ

T Slgnatory Semce P,fbviﬂkr MCHATL - Authoriz di ¥liste Generator

?}“ ‘ﬁ_,‘,\\;j/? S AN R ERPR Y
L] e PR —— ——
D :31 ugggggg | 'wmnfo@, synergyworld.co i @ Regd. Off: 517- 518, 5th Floor ,D-Mall
Synergywastemgme.com Sector - 10, Rohini, New Delhi - 110085

+91-11-27933382"

R
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o Synergy Waste Management (P) Limited (‘
{Authorised by UPSPCB, HSPCE & BSPCB) '“1\
M gyéq ERUG X Regd. off: 517-518, 5th Floor, D-Mall, Sector-10, Rohini, New Delhi-110085 \l}
W Undaratons. we Core, e sors Tol.: 011-27933371, 27933381, 27933382

info @synergyworld.co.in, www.synergyworld.co.in BIOKAZARD

DAILY COLLECTION REPORT OF BIO-MEDICAL WASTE

Name of Waste Generator C}\ ndedh rDoanj Cell %‘M e an&br-!nﬂ P .l-«ul'nﬁ \Chas

Address G‘l)vn.m bl — oloel
Period From //3/'27. To 3o/ [ 22
SEAnadane
.Date’’] Yellow Bags @_JR 'Bw White Container 38 Wk Totalsy!
i | No. WL No. Wt. No. WL No. Wi
e )22 { [ Jf? 5, (I~ (S
o /5/t2 gpr¥|
™
==
sz ooy 1 — , e Nosesph
Ly ’°'°°}.J i | 8= | | e | Unseaf™
B 22— ggo.u P 50&:{ 1 —_— ==
o PRV -V - i | S Yotauy |
to] }11. ) 2!05 | 15#% 1l Yl asasM |
4 X Y )( Savduh
el | 18] ) [I%F e
Bl zZ 'lo?l \ (g.'o.cf Luseewt
REE 1w T ™ B2 Waicom| -
p BN
)
SYNERGY PLANT LOCATIONS
Meerut : Subharti Medical College Campus, Subharatn Puram NH-58, Haridwar Delhi By Pass, Meerut-25001 (U.F.) Mobile : 03212160084
Hisar : Plot No. 168, Sector-27&28 Huda industrial Area, Hisar-1 125044 (Haryana) ‘ Moblie : 09212310081

Lucknow : Khasra No 36,37,72, Village Mohamadpur Nawab Ganj, Barabanki-225001, Lucknow (U.P.) Mobite : 09212310065
Bhagalpur : Khasra No.-1131-33, Ward No.3, Hanuman Ghat Road, JLNMCH Bhagalpur-812003 (Bihar) Mobile : 09212310062
Gaya : Plot No. 451, A.N.M. Medical College & Hospital, Sherghat Road, Gaya-823001 (Bihar) Mobile 09212310064

Authorised Rep. of Waste Generator Signature
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M/S SANTOSH DENTAL COLLEGE & HOSPITAL

No.1, Santosh Nagar, Pratap Vihar, Ghaziabad (UP.) - 201 009

| PR TR
{

oo
| {

L SANTOSH .
RESTRICTED

95
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Managed by Santosh Trust 3™ “ o \ﬂ'/
&

oo (<A
< ?J}W‘M ‘Tléﬁg
From, 2
The Registrar, TR R a0was FHad
. . H oy FE Y |
Santosh Medical and Dental College Hospital, :
( Santosh Deemed to be Univesity) g\q\  Bfsihe
Pratap Vihar, Sector -12, Ghaziabad. <
To, ‘ ;2/ )}7/,@ OZ/L/T
Regional Officer, Regional Office, i, 3‘2/00\/ o
—
U.P. Pollution Control Board, - == /// v
INS-2, Sector -16 , Vasundhara, } f,”/p 05\ AL «gg‘;(l@é
Ghaziabad —201012. A IORDE (50l BO¥
:S'x:) poluto? 16 asondo?
T qectol M g
: 152 12D
Ref. No. SU/SMC/Dean/22/ d Date:- 029 3.5022

Subject : Submission of compliance report in reference to your letter
No. 1075/NGT-128/ON No. -334/2021/2022 Dated 14.07.2022 pursuant to
Hon’ble NGT order dated 05.07.2022.

Sir,
Kindly take reference on the above cited subject , the joint inspection
committee conducted inspection on 22.02.2022 to our unit in compliance of the

order passed by Honb’le NGT, New Delhi in case No. 334/2021 Sushil Raghav &
others Versus union of India and others .

~ The officials of the inspecting team visited our premises on 31.08.2022 and
E ﬁ/(/d sired the compliance report on the following points :

1. That during the course of visit on 31.08.2022 in the premises of our
institution , they physically visited and verified the STP /ETP plant and also
collected the sample. During the time of visit, they found the plant
properly functional and also felt satisfied. The photos of the ETP / STP plant
is enclosed collectively herewith and marked as Annexure -1.

£F No.1, Santosh Na i ' Mo ™"
£ .1, Santosh Nagar, Pratap Vihar, Chaziabad, Uttar Pradesh 201008 })\ 7

5 www.santosh.ac.in & santosh@santosh.acin {3} 01204933350 §



-2-

2. That STP /ETP plant was established by Trity Environ Solutions A-6/26,
South Side , GT Road , Industrial Area , Ghaziabad for treating our
generated effluent and sewage water in university premises . The company
has submitted completion and fully functional certificate to the University
which is enclosed herewith and marked as Annexure-2.

3. That the university applied for consolidated consent to operate and
authorization under section 25/26 of the water ( Prevention and Control of
Pollution) Act 1974, under section 21 of the Air Prevention and Control of
Pollution) Act 1981 and Hazardous and other Waste { Management and
Transboundary Movement ) Rules 2016 noted under Environment
( Protection) Act 1986 to make discharge / emission/ disposal of hazardous
and other waste. The registration fees of Rs. 200000/~ deposited online.
The copy of consolidated consent and Authorization in Form-1 and copy of

deposited challan through net banking is enclosed jointly herewith and
marked as Annexure -3.

4. That an agreement between the university and synergy waste management
Pvt Ltd was executed for disposal of biomedical waste which is effective
from 01.06.2022 to 31.05.2023 . The company has also given proper
training on Bio-Medical waste management to our faculty and staff of our
institution . The copy of the agreement and certification relating to training
on bio medial waste is enclosed collectively and marked as Annexure -4.

5. That the effluent of STP/ ETP plant got tested by the institution itself in the
laboratory naming “ITS LABORATORY” ( NABL Accredited) , a-91, ECTOR -80,

Phase-2, Noida. The copy of the Lab Report is enclosed herewith and
marked as Annexure -5,



-3-
6. That all wards and common biomedical waste segregation areas is properly
color coded in accordance with the norms of the Pollution Control Board.

The photos of the color bins and common area is enclosed herewith and
marked collectively as Anneuxre -6.

7. That environmental compensation has been imposed through your
aforesaid letter against the institution of Rs. 5397500/- out of which the
institution deposited fifty percent of the levied compensation of  Rs.
2698750/- on 30.08.2022 through RTGS transaction description
RTGS/ICICR42022083000538025/ UBIN0570150. The copy of the payment
receipt is enclosed herewith and marked as Annexure -7.

We are law abiding persons and we will ensure all legal compliance in

future in accordance with the rules and regulations of Pollution Control
Board.

Prayer

In view of the aforesaid submissions, it is hereby requested to you to
kindly acknowledge the compliance report and do the needful accordingly.

=

( Dr. Alpana Agarwal)
REGISTRAR J =) Regis{rar
/9«/ antosh Deemed to be University,

%}:Am X/i%’? _‘ Ghaziabad.
Copy forwarded to the following for i '

1. District Magistrate, Ghaziabad.

2. Chief Environment Officer, Circle -1, U.P. Pollution Control Board, Lucknow.
3. Chief Law Officer, U.P. Pollution Control Board, Lucknow.

!
i

e ~
é&‘@ LC] 3{?\% (Dr. Alpg%%g(g{a/:\;al)

& £\ Registrar
Z| ReGKTAR )] Santosh Deemed to be University,
W ey Ghaziabad
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TES/SHD/PC-S0/27-08-22-SC 27% August 2022

M/s. Santosh Deemed to be University
Sector 12, Santosh Nagar, Pratap Vihar,
Ghaziabad, Uttar Pradesh 201009, India

Kind Attention: Dean (Medical & Dental College)

Subject: Completion Certificate with Handover documents,

. i
Dear Sir,

We have setup a 20 KL/Day Effluent and 80 KL/Day Sewage Treatment Plant for treating generated
effluent and sewage water in university premise at M/s. Santosh Medical University (Ghaziabad). It
is working effectively & it will meet the norms specified by State Pollution Control Board (ifitis

operate & maintained as per provide operational guidebook).

Thanking You,
Y ours Faithfully
For Trity Environ Solutions Private Limited

Sanni Smgh 'é‘ao $p (
(Dlrectoy-%qe ?
Contact ‘ : 191 ()262
‘v vasuneuaaﬁ/
*@ ‘

' l*a&tor; Add.:- A-6/26, South Slgle, GT Road lndustml Azea, Ghaziabad ,
Centact no : +91-8802624956

E-mail: mtyenurngmall cOm, enguiry@ )trltyenvu'o COm
Website: WWw trmenvxru com .

Ries
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From, , Dated
SANTOSH TRUST, No 1 Santosh Nagar Pratap 01/09/2022
Vihar Ghaziabad Uttar '

Pradesh, GHAZIABAD, 201009

City:

Block:Razapur

District: GHAZIABAD

To,

The Member Secretary,

U. P. Pollution Control Board,
Lucknow.

Sir,

I/We apply for Consolidated Consent to Operate and Authorization under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974, under Section 21 of the Air (Prevention and Contro] of
Pollution) Act, 1981 and Hazardous and other Waste (Management and Transboundary Movement) Rules

2016 noted under Environment (Protection) Act 1986 to make discharge/emission/disposal of hazardous and
- other waste from

PARAMASIVAM MAHALINGAM for a period upto 1 years
2. The annexure, appendices other particulars and plans in triplicate are attached herewith.

3. I/We further declare that the information furnished in the Annexure, appendices and plans is correct
to the best of my/our knowledge.

4. I/We hereby submit that in case of change either of the point or the quantity of discharge or its

quality, a fresh application for CONSENT shall be made and until such CONSENT is granted no
change shall be made . '

5. 1/We hereby agree to submit to the Board and application for renewal of consent one month in
advance of the date of expiry of the consent period ‘

6. I/We undertake to furnish other information within one month,of 'its being called by the Board.



Accompaniments:-

S

- Feasibility Report (Attached)

Site Plan  (Attached) ‘

. Ownership (Attached)

Balance sheet (Attached)

Report shbwing project cost  (Attached)

Statement showing measures taken for increasing tree and forest cover. (Attached)
Yours faithfully,
Signature

Name of the applicant: PARAMASIVAM
MAHALINGAM

, Address of the Applicant: No 1 Santosh Nagar
Pratap Vihar Ghaziabad
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ANNEXURE TO FORM

Existing  Outlet

NOTE- Any applicant knowingly giving incorrect information

thereto shall be liable to be punished under the Act.

or

While filling this Annexure the applicant not concerned with any

against the relevant one:

7. Is the industry/factory for which application is made
closed on Sunday/Holiday

8. State working days per year and working season for the
industry/factory

9. a) Number of workers attending the factory shift wise &/

or per day : ‘
b) Number of workers residing in the premises :

10.  For local bodies only:-
a) Present population : :
b) Population covered under regular sewer facilities -
¢) population having septic tank/Soak pit facilities :
d) Population covered by conservancy latrines :

11.  For Industries Only:- o

A. Give the list of raw materials

suppressing any information pertaining

of the item shall state 'No concerned'

Yes
Jan to Jan
1000

1000

Raw Material Material Trade
Name Name

Qty Principle Use

NA | NA |

0 | Na

Fuel Details:-

Fuel

Consumption

Diesel

.080

?

B. Give the list Products and By Product Details

Product Name .

Quantity

Health Care Facility (150 Dental
Chair))

0

Medical College

0

ByProduct Name . . _Licence Qty

f Installed Qty

No 0

0

.=

C. Give the list of possible Inter-mediate Products:

Quantity per month

’ Name of Product
0

Ll

0
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Section A
12.  State daily quantity of water utilized :

Source Consumption Quantity
Domestic 80.0
Process 20.0 |

13.  A) State the hourly maximum and daily quantity of effluents arising from land/premises for which '
the application is made:

Generation Waste Water Generation Quantity
Domestic 80.0
Process 20.0

(B) State how measurement of rate and quantity are carried
out: .

14.  State whether storm water drains are kept separate from  Yes
Industrial / Domestic Effluents?

15.  (a)lIs domestic effluent allowed to get mixed in industrial No
effluents? .

16.  (a)Describe if any treatment industrial or domestic effluent Yes
or one for combined effluent is made.

If yes, state the process of treatment in brief * Through ETP

(b)Is the quantity of effluent emanating either without or ~ Yes
after treatment approved by the authority?

(c)If approved, furnish the authority (Two certified copies
to be sent)

4

(d)If any effluent from any shop/ shops toxic? If so No
volume of this effluent

17. I there any provision for disposal 7

Name . Status (Already made) Status (proposed to)

18.  State the area of land used for
(a)Above in Hectares

19.  Give the quantitative disposal of effluent in liters provided for the places mentioned below

Name Mode : Mixed
20. Is there any provision for equalizing or made holding lagbons of tanks
Name Mode
Domestic *80.0
Process 20.0
21.  Issufficient land available / can be made available? In Yes

‘case pumping effluent: on lands have to considered.

22, (a)Give details of composition of Domestic / Industrial / Combined effluent in respect of the
Following

Name of Effluent Effluent before treatment Effluent after treatmenﬂ

Note:-

1) Fumish a copy of the analysis report of representative samples carried out by a competent laboratory

2) Methods of determination as approved by the Board will be followed for determination of above
mentioned parameters.



(b)Is the effluent toxic Yes
(c)State if the Industrial effluent is having Unpleasant Smell

(d)Is there any hidden change of temperature exceeding ~ Yes
10*c at any time !

(a)Are facilities available with the applicant for carrying out the following test of the waste waters
Name

Existing

Proposed
(b)If yes, give details of equipments Attached

Has the land/premises, etc., for which the application is Yes
made open?

Highly polluting material :

25.

12.

13.

Toxic Organic Inorganic Microbilogical : Cooling Tank
State details for solid waste
Type of Solid | Composition Quantity Method of Method of
Waste Collection Disposal
Section A
’ Existing
Fuel Consumption in Tonnes/day -
Fuel Name | Daily Unit Calorific | Ash Sulphur Others
Comsumpt value contents contents
fon(T/day) '

Atmospheric Emission from each stack
|Total no. of stacks: |2 S

Material for construction of Steel Pipe (DG SET 320 KVA , Steel Pipe (DG SET 320
Stack: KVA,

Stack Attached to: DG Set, DG Set,

Height above ground level(in 16, 16,

metres): '

Height above roof(in metres): 25,25,

Stack Top: Round , Round ,

Inner dimensions (in meters): 04,04,

Gas quantity-m~3/hr: 0.0,0.0,

Flue gas temperature 'C: 0.0,0.0,

Exit velocity of gas/sec; 0.0,0.0,
(a) Flue gas emission

Stack Type of | Quantit | Type of | So2 Nox ’ CO/HC | Particul | Others
No. fuel y of firing
fuel/hr |

(b) Process Emission



14.
- 15.

16.

17.

18.

19.

20.

82

Quantity of | So2 Co2 Analysis of | Particulates | Other
gas (in vent in mg/Nm3 | Specify
Nm*3/hr) hydrocarbon

s

¢

(c) Particulate analysis
(d) Chemical Composition(if available)
Give details of flue gas sampling arrangements

Give details of laboratory facilities available for
analysis of emission

Is there sufficient space available for installing air
pollution control equipment ,

Details of A’ir Pollution :-

Stack Name Equipment Name State

State the total quantity of air handled by ventilation equipments,specify size and no.of
equipments, installed or to be installed

Equipment Name Equipment Size No. of equipments Status

§

Give the following details

(a) Total investment in the factory and the year of - Investment:-15000000000
investment. Year of Investment is :-1996

(b) The estimated expenditure for implementation of :
the scheme to control air pollution

(c) Expenditure incurred to update progress
achieved(physical) for air pollution control, if any,
and the year/years of investihent along with physical
progress achieved. The firm should give details of
action taken to date and the expenditure incurred and
the time required for the scheme.

(d) Annual operation and maintenaﬁce—cost of Air
Pollution Control Plant, if any

(¢) Further action that is being taken up by the firm
to control air pollution.

4

Other relevent information, if .any :
Signature
Name and Address of the applicant on
behalf of : PARAMASIVAM

MAHALINGAM,No 1 Santosh Nagar
Pratap Vihar Ghaziabad

Name and Address of the Firm on behalf
of which application is made :
PARAMASIVAM MAHALINGAM,No 1
Santosh Nagar Pratap Vihar Ghaziabad




Exi)lanatory Notes for filing in form and the Annexure .

The notes are given only for those items for which explanations is considered desirable .

Form-
£

1. Here mention the name of the owner of the land/premises, if other than the applicant industry or factory in
continuation of legal business as. per Air (Prevention and Control of Pollution) Act,1981. If the
land/premises belongs to the factory/ industry, say self

2. Here mention the date up to which the consent is sought for.

Annexure to form-

'Existing 'means that which is operation at the time of applying for consent .

‘New' that which has been modified due to change in quantity and/or quality of emission.

'Altered' means that which has been modified due to change in quantity and/or quality of discharge
arrangement and/or point of discharge etc.

Item 1 : Here mention name of the owner of the land/premises.if other than the applicant industry or factory
in continuation of of legal busines as per Air (Prevention and Control of Polution ) Act ,1981 if
land/premises belong to the factory/industry say self . ,
Item 1(a) : The industrtes are categorised based on the investment as follows : Major industry- having
investment of more than 2 crores. Medium industry- having investment of 10 lakhs to 2 crores.Small scale
industry having investment of less than 10 lakhs rupees

In place of above criteria kindly give category as per latest notification

Item 2 : Here give the registered name of the industry/institution factory/local bodies etc under which the
business is carried out.

Item 6 : Applicable to only those are as which are prohibited areas such astheOrdinance Factories, Mint, etc.
Item 10(c) : Here State the temperature in C in summer winter monsoon and post monsoon seas on.

Item 10(d) : Here state the seasonal average wind direction and speed in and around the site of the plant. The
above information can be had from representative Meterological centre .

Item 13 : Analysis of the flue gas emission, process emission and. particulars analysis should be done for
each stack, emissions. Where ever stacks are not provided the shop floor specific concentration should be
reported . Chemical Analysis of particilars matter in the emission should be furnished giving details such as
organic matter ,metals ,non-metals , redioactive, substances, asbastos, ‘silicates etc.

Item 17 : Here mention the detailed specifications of control system used or proposed to be used with
efflciency . Also furnish ihe layout of the control system with dimensions.

Item 18 : Here state the total quantity of ventilation air handled by equipments' such as roof extractors,
Evaporative coolers etc

Additional Documents suggested for submission:

1 : Separate Demand Draft towards consent fee Water & Air .

2 : Annual Report or certificate frorn Chartered Accountants.in support of fixed assets,current assets and
current liabilities .

3 : Layout plan showing the location of stacks (chimneys), effluent treatment plant, effluent disposal areas,

3



air pollution control devices, hazardous waste treatment and disposal areast .

4 : Manufacturing process flow sheet, with description note on the manufacturing process for each product .

5@ Copies of latest consenVauthorisation/Environmental Impact Assessment Clearance .

6 : Copies of SSI registration Letter of IntenV industrial licenses, clearances from the Department or any
other relevant document (ifapplicable) . .

7 : Copies of planning permission certificate issued by the local bodies/District Town & Country
Planning/Metropolitan Development Authorities .

8 : Compliance report on the latest CTE /CTO conditions stipulated under Water & Air Acts issued to the
Unit . - '



Common General Information required
(Prevention & Control) Act, 1974 and Ai
1981,

1.

r

(a) Full name of the applicant with address

(b) Is the firm registered?

() If yes, give the number & date of registration and
authority with whom registered,

(d) Full Address of the registered office

(e) Names, designation and full address of persons like :

Partners, Managing Director/Manager etc.

(f) Under which category does the industry fall:
Large/Medium/Small Scale. .

Full name of the

Land/Premises/Institute/Factory/Industry/Local body .

with address

Give revenue /City Survey No. of the land/premises :

for which the application is made:

State month and year in which the plant was actually :

put into commissions or is proposed to be put into
commission:

State the Civil/Military /Defence/industrial Estate etc.
under whose administrative Jurisdiction the
occupiers/industrial plant is situated:

(a) State whether plant site has been declared as :

prohibited area:

(b) If yes, state the name of the Authority and furnish a -

certificd copy of the order under which the area has
been declared as prohibited area

3 85

for consent to operate under Water Pollution
r Water Pollution (Prevention & Control)Act,

PARAMASIVAM
MAHALINGAM,No 1 Santosh Nagar
Pratap Vihar Ghaziabad

(Tel. No.) -

YES

b

PARAMASIVAM MAHALINGAM
No 1 Santosh Nagar Pratap Vihar
Ghaziabad
GHAZIABAD
7838554409

lar;ge
SANTOSH TRUST

Address:No 1 Santosh Nagar Pratap
Vihar Ghaziabad Uttar
Pradesh, GHAZIABAD,201009
Tel. No.:-4933350

E-mail :

District: GHAZIABAD
Town/Village:

City Survey no./Revenue Survey no.:
Khata No.:

Area in Hectares:

January,1996

Civil

District: GHAZIABAD
Corporation:

Village Panchayat
Contonment:

Defence Deptt:

State Govt:

Prohibited areas:
Others:

NO
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AL s e

- e o u
CJ\(\E y) ({‘ We Under tand We Care. We vae
< (\f‘“\o’( pe
‘?'P“P\%‘(\\‘* Synergy Waste Management Pvt. Ltd.
G
GZB-421 RENEWAL OF AGREEMENT

That the previous agreement executed on 01 Jun,2021, is rencwed on 31 May,2022 and shall be valid
only when endorsed through a SEAL of Synergy Waste Management (P) Ltd.

) BETWEEN
L M/s. Synergy Waste Management P. Ltd. » baving its Registered Office at 517-518, Sth Floor, D- -Mall,
¥ | Rohini West, New Delhi~ 110085 and workplace at : :
% SubhartiDeéntal Collegé'Eami)us, Subharti Puram , Nh-58, Delhi- Haridwar By Pass Road > Meerut
g , Uttar Pradeésh:
§ Address's No. Z Uttar’P¥idesh-201009
, Represented By - -
3
: :
é Dr. Akshay Bharga , Email ID :
-4 R
; t shall remain

(R r

santosh@santoshumvemdy om./ The. '

unchanged as mentioned i

« llcge or Rs. NIIL: per bed per

4

(Rupees Eight Thousand Fi Hundred Onl)) pcr month for Medlcal

day having a declared bed strexigth of lSO[One Hundred and Fifty Only) suby:ct to the condition of

weight limit of 300.00 kg / month beyond which excess weight shall be charged @ Rs.30 per kg. That the

above rates are exclusive of GST the same shall be charged extra as per then prevailing rates if becomes

-y

applicable.
This agreement shall remain valid for a period of 1 Year / 0 Months / 0 Days i.e. 01-Jun-2022 to 31-May-
2023.

That this agreement may be renewed further for the period and terms and conditions as agreed in between

both of the pamc&hcrcto

U BT B

Authoriz ngnatory Se wcéiﬁ’iﬁﬁir IR - +Authoriz

L/?,a
N Sl S- K .
\:ﬁ".?q = /;’ e e o

x
) _‘E‘ et s e 7 e et ae.iahab

§ :3: : : §§3§§§§} @ 'nfo@synergyworid co.in @ Regd. Off: 517- 518, Sth Floor ,D-Mall,
4 www, synergywasremgmt.com Sector - 10, Rohini, New Delhi- 110085
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+91-11-27933382
.. e I T T

R

(E Scanned with OKEN Scanner



88

I S Y LK e L st AP A h 1t e T v Sy e
B Tl LA f}&:ﬁﬁx;ﬁﬁ}ﬁbdﬁ,ﬂr-‘-héi‘_{ﬁwﬂkﬁﬂw e g R R 2

RGY

u P

W Usriactane we 0,

Synergy Waste Management Pvt. Ltd

To ) Date:_25.05.2022

The Dean

Santosh Dental College & Hospital

Santosh Deemed to be University

Pratap Vihar ‘
Ghaziabad-201009

Subject: Training on Bio-Medical waste

We have given proper tra:‘in:i-ng on Bio-Medical waste "ﬁiéinage:nﬁeﬁf to the faculty & staff of
Santosh Dental College & Hospital

For Syne 1};@%&@’ éj’\

*‘{:}Q‘.f;;&wﬁ;
\S “.
3 'p_;s,h o
Authorized Signgtory
’
»

""' h 7{”3“} @ info@synergywér?d.(o.m Regd. Qff: S17- 518, Sih Floa O-Malt
FAR L 2TO9REE www.synergywastemgmt.com Sector - 10, Rohini, New Dehi . 110085 o

"
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Website: wwnwits |ab in, B E:
A 180 8001: 2015, 1SO 14004:20-

TEST REPORT
WASTE WATER SAMPLE ANALYSIS

REPORT NO. : WW-240822-01 | PAGE lof 1

REFERENCE LATTER NO. | N/A ) | SERVICE REQUEST DATE |24.08.2022 |
I REPORT ISSUE DATE 30.08.2022 ! SAMPLE RECD. ON }24.08.2022 ]

 NAME & ADDRESS OF CUSTOMER ! B SAMPLE DETAILS

M/S ~ SantoshTrust ! Description : One ETP & STP Combined Outlet water sample

Santosh Dental College Given By Customer on 24.08.2022

Pratap Vihar Ghaziabad l Sample Marking : ETP & STP Plant (Combined) 80+20 KLD

P Sample Procedure : 1S:3025
Sample Quantity & Packing :02/0.5 Ltr.& Plastic/Glass Bottle
. - N Analysis Done on : 24.08.2022 to 30.08.2022
TEST RESULF
e e = |
' STP WATER QUALITY ANALYSIS
| | | . Standards (CPCB) (MAX)

S. No. | Parameter Result ! Unit Inland ! Inland Test method

L P i : Surface water | Surface water
1. !pH o . 78 | - 5.5-9.0 5.5-9.0 | IS 3025(Pt-11)
| 2. |Total Suspended Solids | 50.0 | mg/l 100 600 | 1S 3025(Pt-17)
3. (Of&Grease 1 <50 mgd 10 | 20 1S3025(Pt39)
g Bio chemical oxvocn " i :
j{ 4, demand (at 27" C for 3 days) | 21.0 | mg/l 30 | 350 IS 3025(Pt-44)
I 5, Chemical oxygen demand 116.0 | mg/l ! 250 i Not Specified | IS 3025(Pt-58)
**nd of report**
- o e

Authorized” By
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ﬁl ICICI Bank

ICICI Bank Advice Receipt
8/30/22 4:33 PM

Transaction Details
Acco:mt Number: 125601001990
Transaction Date: 30-08-2022 00:00:00
Transaction-Amount: INR 26,98,750.00
Debit/Credit: Debit

Transaction Description : RTGS/ICICR420220830005
o 38025/UBIN0570150/

Note: This is an electronically generated receipt and
v does not need any signature,

Ll wrid Thmes 30082022 4.33 P

97
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7 SANTOSH —, [1°

Deemed to be University

Managed by Santosh Trust

From,

The Registrar,

Santosh Medical and Dentai College Hospital, B\VZ(}\ A
=

( Santosh Deemed to be University)

& J‘i—a"’_i\{n >
Pratap Vihar, Sector -12, Ghaziabad. "’*f j: S 2
R —cﬁa g
« v VA EHISTETETS
: \uf

Regional Officer, Regional Office ,

U.P. Pollution Control Board,

INS-2, Sector -16 , Vasundhara, -
Ghaziabad - 201012.

Ref. No. SU/SMC/Dean/22/ Date:- 12.09.2022

Subject : In continuation to our earlier compliance report dated 02.09.2022,
further compliance for scope of services through Bar Code Report for
segregation of bio medical waste .

Sir,

Nﬁ%

of the bio medical waste. The relevant report and relating documents is

N

In continuation to our earlier compliance report dated 02.09.2022, it is

ubmitted that the institution has adopted bar coding system for segregation

enclosed collectively and rmarked as Annexure -1 for your perusal and

reference  which will form part of our earlier compliance report dated
02.09.2022. Av
/ S
€3 No.1, Santosh Nagar, Pratap Vihar, Ghaziabad, Uttar Pradesh 201009 V

www.santosh.ac.in santosh@santosh.ac.in {2} 01204933350



__Z;
Prayer
In view of the aforesaid submissions, it is hereby requested to you to kindly

acknowledge the further compliance report and do the needful accordingly.

4( : a Agarwal)

Registrar
Santosh Deemed to be University,
Ghaziabad.

Copy forwarded to the following for information :

Atrict Magistrate, Ghaziabad.

2. Chief Environment Officer, Circle -1, U.P. Pollution Control Board,
Lucknow.

3. Chief Law Officer, U.P. Pollution Control Board, Lucknow.

/) /Or)A a Agarwal)

/ | Registrar

Santosh Deemed to be University,

Ghaziabad

99
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A 1 F 213/A Lado Sarai, New Delhi 110 030
o ) ' Telefax : 011 29522552
- delhi@butterflysoftware.in
www.butterflysoftware.in

i

INSTALLATION REPORT FOR SERVICE OF BIO MEDICAL WASTE (BMW) BAR CODING

Dserar Sir, “

BFL Representative {as mentioned below) had done the installation of BMW Hardware / Softwareat

your HCF unit an date {ss mentioned belew) for the BMW BARCODE MANKGEMENT SYSTEM (WOM).

F_' g

Hospital Name L SANTOSH DENTAL COLLEGE & HOSMTAL
Hospital Code 12724

instaliation done by Butterfy Bep. Hir SALMAN

instaliation done on diate 30/8£2022

jaw‘i‘/ datareport

‘Please find below login c%dentia{s,jgz access BAIW data reports online. Thishwi
for daily, monthly & yearly Bio Miedical Waste Collection Reports. ’

|Login URL o '__ s hi"tps:__!}%ww.buttigs_rflysé_ft@are.in»
. 3.1;'9‘,s:=emp:g-: 127501 e el
| Password 1334

Please order Barcode Labels at least one week iy advance. For any further issues please email uson
gethi@butterfiysofiware in [ ho@tutterflysofiwere in
Contact us : 7011922924 8725060731

= : '

Kindly contact for any further information required.

for Butiorfiy Sofewacs LLP

I B

§
Authorized Signatery

Thanks

Butterfly Software LLP

GST NO - 03AAMFB2419C172
PAN NO - AAMFB2418C

H.0. : 1139, Sector 68, Mohali (Pb.) 160 062; Email : ho@butterflysoftware.in| Website : www.butterflysoftware.in
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e R : Butterfly Software LLP

E*‘% Urteyr - ! F 213/A Lado Sarai, NewDelhi 110 030

L e i Telefax : 011 29522552
delhi@butterflysoftware.in
www.butterflysoftware.in

AGREEMENT
This agreement entered on 30" of August 2022 at Delhi.

BETWEEN

M/s BUTTERFLY SOFTWARE LLP, # 1139 Sector 69 Mohali-hereinafter called "SERVICE PROVIDER” through
its representative Mr Nitesh Gupta who has been authorized to enter.into this agreement severally on Company's
pbehalf.

AND

M/s SANTOSH DENTAL COLLEGE & HOSPITAL Address: NO 1 SANTOSH NAGAR PRATAP VIHAR GHAZIABAD.
through its authorized person DR. AKSHAY BHARGAV ; hereinafter called “ASSOSIATION™

SCOPE OF BERVICES:
1. Waste collection data shall be uploaded on this web page as required under BMW Rules 2016.
Annual report data shail be available on the web page.
The data shall be preserved on system for 5 years as required under BMW Rules 2016.
Daily waste collection report (register) shall be available on the web page.

Rl SR A

CONTRACT PRICE: For execution of above services the SERVICE PROVIDER shall be paid by the Association
as below!

Software Usage Fee, Data ackup, Rs 30000 /- + GST 18% payable in advance for
Data Maintenance, etc whole year.
1 Each lebels @ Rs. 150 /- + G8T 18% as

!
1

o

. Barcode Labels color dotted (50x40) as per

request

er reguest

Service Period .1 August 2022 to July 2023
TERMS & CONDITIONS:

e 1. Taxes as applicable are extra from the above prices
2. This arrangement is valid until termination by any party as per SNo 3.
3. The Agreement can be terminated by either party on completion of a year only and with a notice of at least 2 month
in advance.
4. Even if the Agreement is terminated, the SERVICE PROVIDER shail preserve data in the server for 5 years from the
year to which the data pertains.
5. Though the SERVICE PROVIDER assures of preserving the data for 5 years to the best of his ability and has applied

the best security system and has 3 back-up server but still if due to any reason there is 2 breach of secunty or loss of
data due to any reason outside the control of the SERVICE PROVIDER or due to Force — Majeure, then the
SERVICE PROVIDER shall not be financially or legally responsible for any loss or damage to the Association.

6. All members of the Association {User) shall be required 1o take a printout of monthly waste collection report regularly
and to file it {o safeguard against loss ofdata.

In witness whereof the parties hereto have set their hands to these present on this date as mentioned above.

SIGNED AND DELIVERED BY SIGNED AND DELIVERED BY

for Butterfly Software LLP

ki
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) F213/A Lado Sarai, New Delhi 110 030
7@kfax.01129522552
delhi@butterflysoftware.in
www.butterflysoftware.in

REEMENT
This agreement entered an 30" of August 2002 at Deéhl
c

Mis BUTTERFLY SOFTWARE L P #1139 Sector 69 Mohali- -hereinafier called "SERVICE PROVIDER” through
its representative Mr Nitesh Gupta who has been authorized to enter into this agreement severally on Company's
behalf,

Y 5 EGE & HOSPITAL A HO 1T BANTOSH NAGAR PRATAP VIHAR GHAZIABAD.
through its authorized p (son DR. AKSHAY BHARGAY | here einafter calied “ASSOSIATION"
SCOPE OF SERVICES:

1. Waste collection data shz s web page Tunder BMW Ry

—_ 2. Annual report data shaii be -

3 The dats sh under BMW Ruie

4 2 on the wel pEge.
CONTRACT PRICE: For ey > services the SERVICE PROVIDER shall e paid by the Assogi
as below

*
backup D Rs 30000 /- + GST 18% payable in advance for
I % AI\I\VJ \/ear
1. Taxes as applicable are extra fromi the above prices
e 2. This arrangement is valid uniil terming
3 Lcan be te ol a year only and with a nolice of at least 2 maonth
4

i

- sementis tenmnaiec G
vear to which the data pertains.

3. Thouc.( the SERVICE PROVIDER a¢ ssures of preserving ﬂ"e data f\l 5 yeaus to me b@sf of his ability and has applied

the best s V(,umy sysiem and has a back-up Sewe* i DUI
data due to any reason outside th
SERVICE R F'\"(')‘V"!:’,'WFL? :

shall preserve dala in the server far s years from the

a ’M\ax. 1 of security or loss of
rce -~ Majeure, then the
he Associatior

wm‘szm;’ \Sum Jf

H.0.: 1139, 43'%%}%‘@*)\%%%\%% ) 160 062, Email - ho@buttervenfrumiDR GASHAY. BHARGA .



Butterfly Software LLP

F213/A Lado Sarai, New Dethi 110 030
Telefax 01129522552
delhi@butterfiysoftware. in
www.butterflysoftware.in

AGRY '.'lﬁME:M

Mohali-hereinafter called "SERVICE PROVIDER® thre ugh
o enter into this agreement severally on Company's

NO 1 SANTOSH NAGAR PR T VIHAR GHAZIARAD
{GAV ; hereinafter called "ASSOSIATION"

2 paid by the Associs

on

0™ of August L
SN
& HOSPITAL |
A"‘( SHAY £ §~ AR
SCOPE OF SERVIC L‘:«
1 Waste
e 4. Annual rep
3 The dats shal
A
i
as below
;
BN
1 Taxes as a pplicable are exira from h
o 2 This arrangement is vaid until termmina

3 ement can be terny
4 Bvenif {he s e

year (o which the data pertains.
I

3. Though the SERVICE H\“\‘/I
the best security systes
data due to any reasor

SERVICE PROVIDER

]

ancially or

)
U

Al members of
andin f

Dy any n

.ﬁmi o‘ ‘n:‘ %L’!’Vl

B onoiice of

for 2 s from the

2

years

<

(J'c r’*?()\/mEFf *?\Pu fh

Hon

r;r‘va,\wry

;amm;rizeg
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e
Tax Invoice
{ Butterfly Seftware LLP inice Hos Dated
# 1139, Sector-69, SAS Nagar, Mohal BFL/22-23/1656 _130-Aug-22

GSTINUIN: 03AAMFB2419C 122
State Name : Punjab, Code 03
£-Mail : accounts@butterflysoftware.in

Delivery Note Mode/Terms of i;é.ymen’tm B

Reference No. & Date. | Other References

i Buyer's Order No. ~IDated

Tax Amount {in words)

¥

. Company’s PAN - AAMFB2419C

| Dedlaration
We declare.that this invoice shows the actual price of
| the goods described and that all particulars are true.

jand.correct.

INR Five Thousand Six Hundred Seventy Only

Company's Bank Defails

Bank Name - Kotak Mahindra Bank

Alc No. - 0012958641

Branch & IFS Code : Sector 70, Mohali & KKBK0004089
’ for Butelfy Saftyare LLP

.\‘-\

' SUBJEGT TO MOHALI JURISDICTION

{ Buyer (Bill 0)
| Santosh Dental College & Hospital -127501¢" _;5‘;;5;&;5"5;;5@5‘j‘"‘ T '5‘,;;1;;;@‘};}5;; Ba}'é"‘
NO. 1, SANTOSH NAGAR, PRATAP VIHAR, i
GHAZIABAD, UTTAR ORADESH Bihspatchedutr;'rgﬁgh Destination o
State Name . Uttar Pradesh,.Code : 09 :
-Terms of Delivery
sl Particulars |HSNISAC | Quantity | -Rate | per | Amount
o) S - e Sl
1 Web Page €reation Charges 997331 - 1,500.00
' One Fime Charges - . 2l
2 Usage Fee for Software "First" 997331 30,000.00
For 12 Months
From (Sep 2022 to Aug 2023)
IGST 5,670.00
| . Total : | 37,170.00
| Amount Chargeable (in words) ’ E &OE
UNR Thirty-Seéven Thousand One Hundred Seventy Only
. HSN/SAC Taxable Integrated Tax.  + Total
o Valve | Rate | | Tax Amount
997331 e }...31,800.00 | 1 2,670.00 1
L Total | 31,500.00 | 5,670.00

- 105
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Tax Invoice

Butterﬂy SOftWEIi‘ - k : Invoice No. Dated - z
# 1139, Secto , Nihali BFL{22-23/1657 = |30-Aug-22 o
GSTINUI: Detivery Note Mode/Terms of Payment |
State Name: I — ]
E-Mail - socet Reference No. & Date. Other References
Buyer (Bi'ﬂ'i-é):-.:' B e Buyer's Order No. o Dated o
e B @5 =
Santosh Den:taj G olfege &t ospital 127501 Dispateh Dot No. Delivery Note Date
i NO. 1, SANTOSHNAGAR, PRATAP VIHAR,
GHAZIABAD, UTTAR O : Dispatched through ’Destiné{i-én
State Name © Uttar Pradesh Code : 09
Terms of Delivery
9| Description of Goods - | HSN/SAC | Quantity Rate per Amount
1 |WS Phoenix Bluetooth NEP 100 A (16x186), 842382 1 Nos | 16,000.00 |Nos 16,000.00
100 Kgs oo '
.Batch : M213279 ' 1 Nos
IGST 2,880.00
o F
Amaunt Chargeable in words) E.&0E
{;-:;J INR Elghteen Thousand Eight Hundred Eighty Only
. HSN/SAC : Taxable Integrated Tax Total
- ’ Value Rate | Amount |Tax Amount
842382 16,000.00 18%:  2,880.00 | 2,880 00
- Total| 1600000 |  2880.00 | 2880.00
Tax Amount (in words) INR Two Thousand: E!ght Hundred Elghty Oniy
Company's Bank Details
Bank Name - Kotak Mahindra Bank
Company's PAN - AANMFB2419C Alc No. - 0012958641
Q_@?IF_@I@_ Branch & IFS Code Sector 70, Mohali & KKBKOU(MOBQ
We declare.that this invoice shows the actual price of
the goods described and that all particulars are true

and corfect.

SUBJECT TO MOHALI JURISDICTION

This is a Computer Generated Invoice

“‘5‘&

p’*ﬁ

‘%ﬁ\ n
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Tax Invoice
Butterﬂy Softwa o LLP o Hivoice No. Dated
#1139, Sector-63, SAS Nagar, Mohali (BFL/22-23/1658 |30-Aug-22
GSTIN/YIN: 03AAM 172 | Detivery Note Mode/Terms of Payment |
State Name : Punjab;-Co 3 B _— B S —
E-Mail : accounts@ frware in Reference No. & Date. Other References
kBuyer (Bl 10) T o o Buyer's Order No. Dated
Santosh Dental Cf pital 127501 DispeicnDocNo. | Delivery Note Daie
NO. 1, SANTOSH NAGAR, PRATAP VIHAR,
GHAZIABAD, UTTAR ORADESH Sopechedtirough  Destnalon
State Name - Uttar Pradesh, Code : 09 |
' Terms of Delivery S
= - . - — , - . ‘
(S Description of Goods |HSN,/SA_CJ Quantity | Rate per ; Amount »
o # '
1 |BCL Red 48211020 | 300 Nos 1,50 | Nos 450.00
2 |BCL Yellow 48211020 | 300 Nos | 1.50 {Nos | 450.00
3 |BCL Blue 48211020 | 200 Nos | 1.50 | Nos | 300.00
4 |BCL White ;18211020' 200 Nos ‘ 1.50 {Nos 300.00
1 500 00
. &« F
IGST 270,00
I I :..,..__.,,._;.,.._‘.__....._v,,‘_...u.f_ ' SRR SR
Total " 11,000 Nos 1 z 1 770 00
o |AmountChapgeable . . R SO TR S e oL
' INR ‘One Thousand Seven Hundred Seventy Only )
'HSN/SAC ‘Taxable 1 Total
e { Vaue | Rete | Amount  TaxAmoun
_Total | 1,500.00 oo om0
Tax Amount (inwords) @ INR TYVQ Hundred Seventy Only
Company's Bark Details
Bank Name : Ko_ta-k Mahindra Bank
Company's PAN - AAMFB2419C Alc No. - 0012958641 B
Branch & IFS Code : Sector 70, Mohali & KKBK0004089
e 1 ' T or Butterfly Software LLP
We declare that this inveice shows the actual price of |- Or PUEEHy SeHEEES
i the goods.described and that all particulars are true ! / /\
and correct. ; e Ehensed S&gna@o(’y* :

SUBJECT TO MOHALI JURISDICTION Y ,‘%,\

|
i

This is a Computer Generated Invoice
]

S
\}ﬁpx/‘“
P u%
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e Office of the Medical Superintendent

Santosh dental college &Hospital |
(Associate Teaching Hospital, Santosh dental College, Gzb.)

To,

. Date- 30.08.2022
BUTTERFLYSOFTWARELLP

522552/41665220/7011922924

Sub: Work order forBMW.B’;arébde o

With reference to the su.bjecf cited above and in response to your Quotation, da»ted 30-08-2022 énd’->fi1r'fh'er’
discussions, we are pleased to place the present Waork Order with the following Assignment of work scope,
commercials, Other Deliverable etc.

[ 's.NO. | PARTICULARS Qry. AMOUNT REMARKS
1 Mobile APP 02 FOC
" 2. | Bluetooth Weighing Scale | 01 16000+ 18% GST=18880/- *One Time
6"%16™ with 30Kg
| Capacity BT D SNUENEIR _
3. | URL 01 1500 +18% GST=1770/- . | *OneTime
4. SoftwareCharges, o 250 Chairx Rs 10~ 2500*12=30000/-+ 18% | *Yearly . o
‘ per month N IR o
Server . .
| Rent, Data Backup GST=35400/- -
5. Barcode_Stickers 1.50 ¢ Rs.1000x1.50=1500 *AsPer

|' Total Amount Rs.57820/-

Note:-
1. Hardware &Software charges tobepaid100% advance.
2. Software usage charges & server rent to be billed on yearly basis.
3. 10% Increase every year on software usage charges & barcode.
4. Hospital has their own android based mobile phone for scanning.

Contact Person: Mr. Nitesh Gupta-7011922924

A/C Name BUTTER FLY SOFTWARE LLP
A/C No-0012958641

IFSC Code-KKBK0004089

Bank- Kota ‘ahiﬂndra Bank

Branch- Sec '& Chandigarh

&Y _SOoRN

R ; S Dean:
BUTﬁR\_ LPSH /ARE LLP P Santosh Dental College and Hospital
P>
/ Authorized Signatory’

santosh Deemed to be University
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.—"f ‘ Office of the Medical Superintendent 110
santosh dental college &Hospital -
(Associate Teaching Hospital, Santosh dental College, Gzb.)
To, . Date- 30.08.2022
BUTTERFLYSOFTWARELLP
F-213/A, LADO |
NEW DELHI-1100 2/41665220/7011922924

Sub: Work order for’-‘B;l_\iIW.:Béﬁdode
; : o

with reference to the subject cited above and in response to-your .Quotation,'dated,30'-6&202_2- and further:
discussions, we are pleased to place the present Work Order with the following Assignment of work scope,
commercials, Other Deliverable etc.

[ s.NO. IW\RTI-CULARS_ — T aw. AMOUNT REMARKS
T e . N
N Mobile APP 02 FOC

200 ‘Bluetooth Weighigng Scale | 01 16000+ 18% GST=18880/- *One Time

3. 01 71500 +18% GST=1770/- *Gne Time
\__4. ES-O'Ch_airx_Rs_1@1‘5'm-m2500'*125-3-0’020014‘-18%,‘ *Yearly
| per month S '

Server -
\_ Rent, Data Backup

| | Total Amount

Note:-
1. ,;l;lajrdwa.re;&Softwa-r-e-charges tobepaid100% advance. N
L 2. Sbﬁwaé'e,,L._;»_sawge_ch»a.rg'es_& server rent tobe billed on yearly basis.
" 3. v10"%..-i.-ﬁ‘cr(te_é’éé%'»EVe ry year on software usage charges & barcode.
4. Hospitalhas their own android based mobile phone for scanning.

Contact Person: Mr. Nitesh Gupta-7011922924

A/C Name BUTTER FLY SOFTWARE LLP
A/C No-0012958641

IFSC Code-KKBK0004089
Bank- Ko ak Mahindra Bank

o Dean:
Santosh Dental College and Hospital

Authorized Signatory
Santosh Deemed to be University
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BUTTERFLY SOFTWARE LLP -
F-213/A, LADO SARAIL, NEW.L S
- 295zzs52/41665220/7011922924._ e

'Santosh Dental College

No.1; Santosh Nagar Pra‘tap Vihar, Ghamabad Uttar Pradesh 201009

e

| est-issso-

. | 16000+18% ]
30Kg Capacrty

5 |URL. 01 | 1500+ 18% GST =1770/- | *OneTime"

| xRs10 per' S
month
. Server R - GST=35400/-
| Rent, Data Backup‘_ T
5 ._'.:Barcode Stickers | 150 | Rs. 1000x1.50 =1500

6. |ShippingCharges | |Rs1000

Tota| Amount e e - R553820/_

Note -

. Hardware & Software chargesvt _e pald 100% advance S

- Software usage ‘charges & server rent’ tobe billed on yearly ba5|s -

.. 10%Increase every year on'software usage: charges &barcode. v

. _,:Hospltai has therr own andrord based moblle phone for scannmg T

. !"

' Contact'Person lVIr Nrtesh Gupta —7011922924 4 S

BUTT ,}R'FLY S.FTWARE LLP
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Yashoda Hospital & Research Centre Lid. Yashoda Superspeciality Hospital & Cancer Institute
lirdi M. Nehru Nagar, Ghaziabad - 201001 (A Unit of Vivekanand Nursing Home Pvt. Ltd.)
Bh - 98109 22042, 0120-4182000 B1 & B2, Sector - 23, Sanjay Nagar, Ghazigbad 201003

) Ph - 98107 09038, 0120-
Minfo@yashodahealthcare.com & www.yashodahealthcare.com . 0120-4612000

YH/HRM/LH/V2
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Yashoda Hospital & Research Centre Ltd.

lllrd M, Nehru Nagar, Ghaziabad - 201001
Ph - 98109 22042, 0120-4182000

= info@yashodahealthcarecom & www.yashodaheaithcare.com
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Yashoda Superspeciality Hospital & Cancer Institute
(A Unit of Vivekanand Nursing Home Pvt. Lid)

B1& B2, Sector - 23, Sanjay Nagar, Ghaziabad - 201003
Ph - 98107 09038, 0120-4612000
YH/HRM/LH/V2
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KAMLA ENVIRO RAJ NAGAR EXTENSION, GHAZIABAD (201017)

Biological Treatment
STP LOG SHEET
'CHEMICAL
CONSUPTION{kg/d or NO. OF BACK -
BLOWER1 | BLOWER2 {1/day)) pH ) OUTLET FLOW METER WASH OF FILTERS  |REMARKS [SIGN by:

Date | /tiii |Ei [EM solition: | |Hypo Initial . *|Final Initial. . |Final’ _ [TOTALKL |G = 7 B

8/1/2022| OK oK 2 5 6.1 7.1 6549.723 | 6622.834 |  73.111 2 Javed
8/2/2022| Ok oK’ 4 4 5.2 71 | 6622.834 | 6693.879 |  71.045 2 laved
8/3/2022| OK oK 3 3 6.1 7.5 6693.879 | 6753.183 |  59.304 3 Javed
8/4/2022| oK oK 2 2 6.2 7.4 | 6753.183 | 6815.254 |  62.071 2 Javed
8/5/2022| OK oK 2 5 4.3 7.4 | 6815254 | 6877.392 |  62.138 2 Javed
8/6/2022] OK oK 3 6 4.4 72 | 6877.392|6939.181| 61789 2 Javed
8/7/2022| OK oK 2 7 6 7.1 | 6939.181 | 6994.496 | 55.315 2 Javed
8/8/2022] oK oK 4 5 5.1 75 £994.496 | 7058.765 |  64.269 3 javed
8/9/2022] 0K oK 5 4 5.2 7.5 | 7058765 | 7122.983 | 64.218 2 Javed
8/10/2022| OK oK 2 3 6.3 7.4 | 7122983 | 7189.182| 66.199 7 javed
8/11/2022] OK oK 2 0 44 7.4 | 7189.182 | 7253.505 | 64.323 2 Javed
8/12/2022| OK oK 4 2 4.3 7.4 | 7253.505 | 7309.135 55.63 3 Javed
8/13/2022| oK OK 2 3 45 7.4 | 7309.135 | 7361.682 | 52547 3 Javed
8/14/2022| OK oK 3 2 3.4 7.5 | 7361.682 | 7409.144 |  47.462 2 Javed
8/15/2022| OK oK 3 5 6.4 7.3 | 7409.144 | 7453.504 44.36 2 javed
8/16/2022| oK oK 4 5 6.1 7 7453.504 | 7513.829 |  60.325 2 laved
8/17/2022] oK oK 3 3 6.4 71 | 7513.829 | 7568.382|  54.553 4 - laved
8/18/2022]  OK oK 2 4 6.5 7.5 | 7568.382 | 7621.042 52.66 2 Javed
8/19/2022| oK oK 1 2 6.5 7.5 | 7621.042 | 7679.88 58,838 2 Javed
8/20/2022| oK 0K 1 3 5.5 7.5 7679.88 | 7753.525|  73.645 2 Javed
8/21/2022| Ok oK 2 4 45 7.5 | 7753.525 | 7812.642 |  59.117 3 Javed
8/22/2022] oK oK’ 2 4 6.1 7.5 | 7812.642| 7865.54 52.898 p) Javed
8/23/2022] ok .| oK 2 4 6.2 7.5 7865.54 | 7924.402 |  58.862 2 Javed
8/24/2022]  OK OK 2 3 6.4 7.4 |7924.402| 7978.183| 53.781 3 Javed
8/25/2022| OK oK 1 2 5.4 7.5 | 7978.183 | 8027.156 |  48.973 2 Javed
8/26/2022| OK oK 1 5 6.4 7.4 | 8027.156 | 8075.102 |  47.946 2 Javed
8/27/2022] oK oK 2 4 6.4 7.6 | 8075.102 | 8148.546 | 73.444 .2 Javed
8/28/2022| Ok oK 2 1 5.4 75 8148.546 | 8209.416 60.87 2 Javed
8/29/2022] OK oK 1 2 3.4 75 | 8209.416 | 8263.515| 54.099 3 Javed
8/30/2022] OK oK 2 3 7.8 75 | 8263.515 | 8326.604 |  63.089 3 Javed
8/31/2022) OK | OK 3 4 7.8 7.5 8326.604 | 8382.159 |  55.555| 3 Javed
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= it BraTea—So%0 FEEvT PR &, M

—_— Regional Office, U.P. Pollution Control Board, Ghaziabad

- N Website- WWW.u (ppeb.com, cﬂlailzr_og_haziabad@uppcb.in
o T 9%k /Tosiodo—128 / aNovow—334 /2021 /2022 foim Lloaik Y

-

M/s. Yashoda Hospital,
3rd, Nehru Nagar Stadium Nehru Nagar,
Ghaziabad

fsz: A0 TA0SHOEI0 ¢ Reeh & Afira silogo e 334 /2021 Sushil Raghav & Ors.
Versus Union of India & Ors. # TR ey fATi® 05.07.2022 B ST B T

HEIGY,

FII I I 70 wosiodio i Rl & AT 334 /2021 Sushil Raghav & Ors.
Versus Union of India & Ors. ¥ qRa ey & agae # o soTE &1 e Hga
Affr gR1 R 22022022 1 T ) Flem @ W gy T e @ g
ad sHEE B [0vE <0 2,75,ooo/raﬁqaﬁavﬂﬁﬁaﬁt;ﬁa@ﬁfﬁﬁﬁo—amaﬁ
e emEn dis e Ifyg B & T ')

a0 SHERUT g1 faeid 05.07.2022 BT HH A gTaTs B gY A e
griRd 5 T B ’

« let +he State PCB take further remedial action and file compliance report. It may also put
the said Facilities to notice of these proceedings, to enable them to file compliance affidavits and to
show-cause why action be not taken against them for the past violations.....”
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HOSPITAL & RESE

/07/2022

77 UPPOLLUTIONB
GHAZIABAD.

SUBJECT- CLOSURE O:

002 Dated-14107/2022
) 1 {
tal & Research Centre, [Ird

6/NGT-1280A :

This is with the reference to the:n

A) The Bar Code is in place at present with us in Yashe

,M;Nehru Nagar Ghaziabad

B) BMW training is ongoing and the segregation ,of
the staff and the proof is attached for your ]
We request you to kindly revisit site and veri

i beihg done properly by

T

the compliance.

Annéxure Attached

1. Monthly data of bar coding

2. BMW Training record
3. MOU with Environ.waste connectxons LLe .

Thanking you
Your sincerly

Authorized Signatory

Ay

Dr. Sangedtp G
Medical Supefintendent
VYashoda Hogpital & Rescarch Centre

TlIrd, M, Nehru Nagar

GBri@ANGEETA GARG
MED!CAL SUPERINT ENDENT

. Reg. No. UPMCI37196
) Yashoda ospltal&Research Centre -
-M, Nehru Nagar, Ghaziabad-201001

Yashoda Hospital & Research Centre Ltd. - Yashoda Superspeaahty Hospital & Cancer Institute
o _ (A Unit of Vivekanand Nursing Home Pv. Ltd)

llrd M, Nefru Ragar, Ghaziabad - 201001 514 B2, Sector - 23, Sanjay Nagar, Ghaziabad - 201003
: AIDR=AIRD OO0 Ph-.OR167.:09038. 0120-4612000 T
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.+ Service Provider would be at libe “gerves ce of termination of
agreement/suspension of services offs timeto) GENERATOR if the
WASTE GENERATOR fails to me Provider" within 3 time
frame of 3 months from the date OU¥. ' |
9. In the case of the termination of the 2 licability of Para 6 above,
the security deposit/ advance paid ‘by: 'OR shiall stand forfeited
without impacting the origina‘kcl?mtof t
10.  All payments shall be made throu payee demand draft or cheque,
favoring “Environ Waste Connections LEP :

11. All bounced cheques shall be charged @ 3 xtra in addition to ..t'he' actual bank
charges. | ,!‘
e, sistered office of Service

PR '12. The jurisdiction of Court in all disputes wo!
- Provider only. -

the place of re

‘Termination Clause

A " Both the parties would be at liberty to termi act by serving a notice.of 3
Months well in advance or alternately comp! ‘party by an amonnt-equal to

the average of 3 month billing. .

{

'NESS WHEREOF, this Agreement has been exe the lifgrties hereto on the day. '

and _yéar first above written.

Signed and Delivered by:
For and on behalf of «gervice Provider

Sign:

Name:

Designation: & 1[.... |

Ot & Q080

¢
#




1. "Service Provide
"Service Provider"
and the r__,el"evan-,t" ru

fipulated by the SPCB And
ent (Protection) Act 1986

rom the GENERATOR.

1 waste from the identified
NERATOR on daily  basis.
“the pick-up location to the
ible for keeping the BMW under
- before it is handed over to any

. ey ]

2. “Service Provider™ shall ‘coliect, tlie .
common waste collection point within:
wService Provider “shall provide assi
GENERATOR. The GENERATOR shalk
lock and key and protecting it from any:
authorized person of Service Provider.

s 5

the waste in consultation with the
MW within a time frame of
ERA TOR shall inform “Service
he premises of the GENERATOR.

-3 Service Provider shall schedule the timings
» GENERATOR. In case "Service Provider™ £
24 hours of the designated time due to any ¥t
Provider", who shall ensure to collect the B

within the next24 hours of the fntimation.

-4, “Service Provider" shall transport the
treatment facility in enclosed bins.

5, On the written request of the GENERA ervice Provider" shall’ undertake top

provide/educate the generator and its staff, 3

segregation /method of collection of BMW ind coded plastic bags.

v kind of the violation made by the

6. "Service Provider' ghall not be held liabl gforieny X he v Y |
generator / or its staff under the Service Provid ' tection) Act 1986 or any §;gmﬂa,r
regulations/norms. PO ' e

riate freatment and shredding of
.1 of the BMW Rules 2016. .

% s .
7. "Service Provider" shall be responsible for- ap
disinfected waste at the centralized facility as per:
8. “Service Provider" shall be responsible for th 4l ‘of treated waste into secured

.

landfills or in recycling plants as applicable ..

Responsibilities of the “Waste Generator™:

ed the reunder.

2. The WASTE GENEBATOR shall.co]
as stipulated by the State Pollutionr
¢ o '

¢ o _ R

3, All consumables like bags, needle cutters, disinf
'GENERATOR at its own cost. : __

4. Al the bags shall be sealed tighth by the WASTE GENERATOR
and “Service Provider" will ¢ om a secured designated ‘point

within the premises of the WASTE GER

4@@5“ in closed container vehicle t0 it

ost, the initial training about the

eration in accordance

W in plastic bags

125



B0 the bags shall be sealed tigh
ey and “Service Provider' will €0
¥ within the premises of the WAS'

V 5. The WASTE GENERATOR ¢!
Puncture Proof Containers to "Servi

6. The WASTE GENERATORSI;?&&?RG alf?

adverse.effects to human health and Service ¥

4. The WASTE GENERATOR shgn..estabnshf -waste collection point within: -
. ' ' . - - M

its premises for collection and handing over

8. The WASTE GENERATOR shall furnish annt rm-IV" regarding generation;
~“dollection and storage of Bio-Medical was! hed -format'to State Pollu‘ﬁon .

" .Conftrol Bo,a:d.

9. The WASTE: GENERATOR shall maintain afl

accidents to SPCB, if any, on "Rorin-I" as prese

‘and make reports of the
rules. C

" 10, The WASTE GENE;RATORQS.,hall designate a
© Provider”. : o L
11. The Bi{)—Mgdical Waste handed over by the GENERATOR may be cﬁecked and

suggestions, if needed, may be provided for f'-’segrega_tion'-dffwaste: by -
uervice Provider". __ S .
t__S:_‘t,ate I_’»olluti_q‘n‘.' :Cox'ltrol

on from the

13, The WASTE GENERATOR shall obtain autho
Board. S

|3, T WASTE GENERATOR shall be solely responsibl
: for W

, pumber of beds Peing declired
horization is obtained from State

m "Service provider" and
! ’rv-ieé‘Prdvider-shall not be

. Se
RATOR on this account.

to “Service Provider", which must be same
Pollution Control Board. The WASTE GENERA
in the num

SPCB within 7days about any change ! Ly

responsible for any under/over declaration by W

Terms & Conditions:s.
{ The WASTE GENERATOR shall paY

Registration Fee of Rs. NIL:

‘ '-imjn.-n.efanda'me,""Membéi’s‘ﬁp

2. The WASTE GENERATOR ¢ ) nths of service charges as
Areiundab\ela’djustable secnt T

ees Twenty “Thousand . -
Fixed Charges: Whereas
Waste generator that apart’
s will pay extra. @Rs:NIL/~

3. Service provider shall ¢
Only) and GST Exclusive (

nth, from date _. o

- “month, -;-F‘Or',-the?-mvice: of

. BMW, subject to the condition of

_qua-:i;tiéty of waste ver & '
ag- with the GST

i the declared capacity 0522

) a2

sesceness

) Rsnunnon'nou_ou.
collection, transportation,
. maximum weight limit of I 3 pe
the limit shall pe charged @ Rs
service charges mention herein is appl
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That the previous agreement execu Is renewed on 01°

AUGUST, 2022 and shall bewalid only a SEAL of Environ

Waste Connections LLP. '
' BY

« Service Provider”)having

' Delhi-110094

-a, Ghaziabad-

M/s Environ Waste Connections LLP, (her

its Registered office at D-27/1, Street No-

_and Plant address at: BN: 102-104,Phase
~.. Hapur UP-201015, duly represented by -

- AND

Name of Health Care Est:ibilishhient (HCE):-Y: %

(Hereinafter referred to as “Waste Generator®)
Full -Address: Iﬂ M, Nehfr_ii Nagar GZB.(UP).

Authoriiid Represenfative of Waste Generato

Designation: (Incharge Housckeeping)

Contact No:: 7017518378 Email ty __,;ashodahéspitalt-qrg S

duly authorized by U.P. State
ules for providing services
1 of Bio-Medical Waste.-

WHEREAS the “ Service Provider” has been s
Pollution Control Board! (UPSPCB) under the.proy
of the collection, transpo: on, storage, treatme
AND WHEREAS WASTE GENERATOR is desirous to
Waste generated by them and have approa d 8

at its treatment facility I ted at | }
GhaziabadaHapu-r,UP-ZO‘lsﬂ

. ce the disposal of B_io-Medical'

e or,pxovidihg,xtsv-,s‘erfviges
SIDC,MG Road IndLArea,

“And both the parties are agr Sl e ms and conditions narrated
hereinafter. - - ’

ant as follows :

rear’s W.e.f

This agreement shall remain in' £0 X ear S ek
31/07/2024 (both days are inclw ith mutual ¢

the parties.




Cer;nflcate No.
Oet’ﬁhcate Issued Date
" Account Reference

'Unigue Doc. Reference
Purchased by
Description of Document
Property Description
“Consideration Price (Rs.)
“FirstParly
Second Party
‘stamp Duty Paid By

¥

BN 102-104PH E-a UPSI_,_EMG RQ
HAPUR UP-201615 :

1 ENVIRON WASTE CONNE
Not Applicable
. ENVIRON WASTE(

10
(Ten only)

obnie Asp of Stodh Faaidivag

SHAZIABAD SADAR/ UP-GZB ;.

hA g

T

o WASTE CONNECTIONS 1l P ENVIRON WASTE CONNECTIONS 1. H

OHWASTE CONNECTIGNS LLP ENVIRON WASTE GONNECTRNE

(ONG LLP ENVIRON WAST:

T

NARON WASTE CONNECTIONS «F ENVIRON WASTE Cotnee

i

CONKEGTIONS LLP ENVIR
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SIGNATURE OF THE TRAINER:-

I




HOSPITAL & RESEARCH CENTRE
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- YASHODA
BJ | HOSPITAL & RESEARCH CENTRE

TRAINER:

DATE:

TOPIC:
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YHRC/TASN1-20

| TRAINER: |

| DATE
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%\ HcsﬁAl% REEEEHEN& ATTENDANC

YHRC/TAS/V1-20

1\&;@',?,"0*’:)

TRAl-»NE_R:‘ v

SIGNATURE OF THE TRAINER:- @% |
N B -___-__-_-‘-_______—_‘___‘______-

b s
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SIGNATURE OF THE TRAINER:-
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YHRC/TAS/N1-22

| TRAINER:




& YyaAsSHODA
BJ | HOSPITAL & RESEARCH CENTRE AT1 ENDAN

YHRC/TAS/V1-22

TRAINER: . : (lco) VENUE. (ffff‘.!ftu 4y (ﬂ en?“’
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L YASHODA

=L | HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

YHRC/TAS/V1-22
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4.Sharp being autoclaved/micro-
waved/multilated and thereafter
muricipal landfill

[ Physical verification
'5. Secure landfill for incineration ash.

Physical verification

6. Secure landfill for Discarded medicines

\[Y S

Physical verification

L
LY
N
~ W —
L\]OWM.N@G\«M L Y o3 B

MST Mr | BF AU 1T A eore R L ACe

....................................................................... (vendor) s j DA/ %Te@wﬂ\, ~auotluss

..................................................................... {surveyor from hospital)
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g ng
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ANNUAL HEALTH ChErKUP RECORU. 143

‘NAME [ ~ TUSHAR SIROHI IR
FATHER/MOTHERS | a

NAME JANAM SINGH N —
AGE - T T
SEX - S mM e ==
MARITIL STATUS - UNMARRIED - o
| ADDRESS ' - PEEPALADDA, VILLYPO. SAIDPUR, |

BULAND SEHAR {(UP)

CONTACT NUMBER

8971353060

EMAIL ID

arunng ”';‘lu\’)"‘e

OFFICE ADDRESS

ENVIRON WASTE. CONNECTIONS LLP, BN-102-104, UPSIDC; PHASE 1i1, INDUSTRIAL AREA

" HAPUR, GHAZIABAD (UP)

HISTORY OF KNOWN CONDITION

Raised BP N .

DM | o

IHD = A

CRF T — - -

FAMILY HISTORY OF - o

- DMI/HT/OBESITY »

UIFE STYLE SMOKER IF YES PER DAY A\ [¥EAR OF SMOKING o EX-SMOKER |

. ALCOHAL:- N o [IF YES HOW MANY PEGS PER DAY YEAR OF CONSUMPTION |

[REGULAR EXERCISE Ve @ IF YES. HOW MANY MINUTES PER DAY
e GENERAL PHYSICAL EXAMINATION o -
HEIGHT IN Mtr. fa7 5 - o

'WEIGHT INKG 1T _.}_7-?5_ - - N
PULSE b e

BP 190 /87

TEM INF 28L7 2L P |

M Ear - (fU /\/Z, ' DR — S ——

R/L Eye &(z2L - i

|Any Other Obersvation : {\1:-.\ - —_—_ - : _];__ —

Date: 22.09.2021

This is to Certify That Above Said Person'is Physically and Mentally Fit.

Seal and Signature
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N Gﬁ,«\mv\, m< i@waDr TNEECTION CoNTRol T AN

] T NEHRY
ASHO DR upPeErR L PECIALITY HogprTAL f \
NHazmqur WASTE <mz,uo\ﬂ SITE INSPECTION  NAGACGZE.

Vendori.... m ................. Am ....... : ..“ ................... \Qﬁqﬁhﬁ\m\m\: ..... %3? ..........................................................................
Date of survey: ... qm.iﬁwrﬁﬂﬁﬂ ..................

% _ ST _General SRR ,
I _
Parameter [Method of Verification |Compliant {C}HNon-compliant Aznv Remarks
Updated Licence Check for the ot — - N Ao
| 1%:?..@ ﬁ, \t [ Avg.ﬂ.,
1. original copy of L3 = E Mﬂwcm& 402 m mg@mwr. |
_ license and \ P
| R a gz —
| 2. its date of validity Ao fde — (< ME M - 1 T«om,o
L.w M“% O — Mc@c
Biomedical Waste Carryirc Vehicle Srge o WERILES T _ ]
m Parameter HEmi.énm of Verification Non-compliant {NC3} Remarks _

T.Imm Closed chamber for biomedical Physical check

i = L rki8 ‘A_‘w@m_?ﬁm

Physical check

2.Carries the Biomedical Waste Symbol s "

|

| o . - Physical check - o o

|3.1s exclusively used for carrying "

biomedical waste only b

[ - - Physical check o o |
|4.Has colour bins to hold the colour bags hysical chec \,.i.a\%

|of biomedical waste (bags are not kept L

directly on floor of vehicle) 4
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Compliant {C} Non-compliant {NC}

Parameter Method of Verification Remarks _
{1.Combunation Efficiency is 99.00% or, |Check their quarterly test ) N N
more {(Annex-2) reports e L 7
2. Temperature of primary chamber is nn:mn_A thir temperature ’
|(800+50) C monitoring/ measuring system " <
| " Le
3.Minimum Stack Height 30m above the |check the relevant document e /
\ground. _ " /
i [
T_. Emission standards (particulate Check the relevent quarterly ”
L
Imatter, nitrogen oxide, CO,CO2) test reports " '
= |
I5. Test for VOC (volatile organic _n:mnx latest test report
1} o
'compound}in incinerator ash is done | " "
| _ _
_ I S [ |
N R Segregated Disposa:
I
Parameter Method of Verification |Compliant {C}Non-compliant {NC} Remarks |
1. Anatomical waste is incinerated e N 7
| o L ty
_chm: Uo.g_< parts,tissues etc) Physical verification i "
2.50olid infected waste (blood soild |
cotton,dressing,plaster casts) is ﬁ\\\\) Ly |
incinerated. Physical verification
3. Lab waste (culture waste, specimen e ¢
. L )

etc) are incinerated.

Physical verification
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\4.Sharp being autoclaved/micro- ‘ I r“
waved/muttilated and thereafter _ [ - [
murnicipal landfill _ _
| _____|Physical verification
5. Secure landfill for incineration ash. .ﬁ L e B
W
Tuga_nm_ verification |
— S —
_m mmnc_,m _ms%: for Discarded medicines | -
_ (e
S ___|Physical verification o
- jﬂ,#mﬂ.ﬁwuunhz [ |
= ﬂ\k&\ﬁ@\;«/?wu — mtw\\A\JN _
344 s i i ! e .
............ m.«:ﬁ»..:..&nﬁﬁm.mﬂ.............?m:aoa NS M/ _u_,S\m.\ﬂ_ {surveyor from hospital) ]
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[NAME ]
[FATHER/MOTHER'S |
NAME
(AGE -
SEX ]
lMARITILSTATUS ]
LADDRESS _____;___
il [
|CONTACTNUMBER L
EvaLD |
|OFFICE ADDRESS |

aned 0P

om -
D -
|>CRF a
[EAMILY HISTORY OF
DM/HT/OBESITY
-T‘EE_SﬁEif_

IREGULAR EXERClSE

ANNUAL HEALTH CHECKUP RELURY
TUSHAR SIROH!

JANAM SINGH
20
e
B UNMARRIED -
PEEPAL ADDA, VILL+PO. SAlDPUR
BULAND SEHAR (UP)
5971353060

E\lVlRON WASTc CONNECT!O'\JS LLP, BMN- 102—104 UPQIDC PHASE Hl lNDUSTRlAL AREA

~ HAPURC R, GHAZIABAD (UP)
¥ OF KN OWN CONDITION

¥£AR OF SMOKING -
{j IFYES T HOW MANY PEGS PER DAY B
YES HOW MANY ]\/HNUTES PER D DAY

_|

~ [EX-SMOKER

|VEAR OF CONSUMPTION__

\__—__ o = ] — 1
HEIGHT IN Mir. __|____l”“7‘/1/_3_’__ __F — e
WEIGHTINKG | i S D _ I
pose | 29—

¢ wn o —— o —_—
IEP________..]>__l_(»,V_!/f_/’}'?_.;_-’__J_L_______________ P
TewmnE | 9Bel ®p 1
D a—— T A —
IR/L_EV_E,______J—____E:{E_{_I P |
|Any OtherObersvatwn - _fj“-\_?\,_u,__ _h_ A |
Date: 22.08.2021
This is to Certify That Above Said Person is Physically and Mentally Fit.

Seal and Signature
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! - = — — CONTACT PERSO
J | Code 1% Name Yashoda Hospital and research centre —— | ; Name
[ | | Ashish Agarwal Mobile 9999215457
CBWTF |
! BEDDED H M/s ENVIRON WASTE CONNECTIO ‘ ! Tele Email Ashish@yashodahealthcare.com
Cat OSPITAL Beds 0 NS LLP —
! d | S T
:_Figriod of Report: - 01 JUL 2022 to 3i JUL 2022 ; Report Generated by: Yashoda Hospitat and.research centre ; Date of Report: - 31 AUG 22/ 13:48
Y Totals Yellow el 3 White ACy’to Others
| . :»éags MWéig-;ht" ; Baé; ’ W:l;}:t 4 ; “Weight gBags ; Weight ”;e;g:?wwﬂe;;pht ] Bags ; \;\;;lg};t TWB—agh;; ? WAIQQ{
REPORTTOTAL 3643 P 8217.800 | 241 1] 290*1053b 2;;3 K 35»5;;15;‘2“1“%1611;‘1; 45 7]2%73?0 z‘o* 00 20- Moooo i
o] o [T 1| 1 L 1 T 11
T 01JuL22 | 0959 , 17 227800 |6 | 75530 |9 110060 1 szes0 i1 | 8560 0 | 0.000 ;-o ooa)
‘ 02 JUuL 22 09:31 f 16 1 199.270 / 7 81.320 7 Y ” % ;8;;5 H11— 1.450 o] iIO.OOO Ohw *‘0000 O
‘ 3 . 03JuUL22 | 09:25 E 8 _94.640 9 ' 119.310 6;)"9;0“ ﬂ; 1 4610 0 | 0.000 _'E) 1 .0000 I
L 4 i 04 JUL 22 09:59 § 14 16;;7_(')—w : | 66.300 i 5 i6153(; 37.600 ;_1— 4.340 o] ‘ 0.000 0 i 006;_ )
5 | 05JuL 22 | 09:37 ; 15 213.140 i 7 91.600 [ ; 86.620 ; 1 | 32,000 » Mi 1 | 2.830 0 | 0.000 | ;)N# P ;0.6(—)6" M
‘ 6 i 06 JUL 22 | 10: 26_E 18 204.790 : 74.100 ’r 9- - 100.880 T s ;;850 1 1.960 0 0.000 (; WN"?).‘O"OENW
I 7 "-;JUL 22 09:53 '421 291 OGO 10 104 65(_!_ 3 ” 107 860 2 75.300 1 -TZBO I O_.D-OO O O 000
8 08 JUL 22 09:40 ! 20 291.890 8 98.420 9 115 120 - .2 b 74500 i 1 I 3.850 | 0 R | 0.000 Ow ; 0 000
! 9 09 JUL 22 10:54 j 21 2'7'5‘790“” 8 83.660— é”' ‘ 100-830 - e 3N 85 740 » ’_1 5.560 I 0 | 0.000 O . :AO.(;(;Z)' 1
| 10| 10UL22 10.? 3,3;%,2-.2:;;;.”}.9 96201 {10 - ﬂi—io—sﬁ.st;)‘“m" : 35.06; § 10 8.500 0 0000 [0 0000
t e . —_— 4 o ’ i 3 4 « = i — SRR, T
'_11 [ 11 JUL 22 10:30 E 26 § 194.710 8 67.360 8 ; 89.360 ‘ 5 : 35.700 I 5 2.290 (¢] 0.000 f 0 i 0.000
12 1200022 | 10:18 E.qu_w,, 310800 |9 108.190 j'14~ ! 161.000 K lssst0 (1 |se10 o 0000 |0 io.ooho' <
13| 13JuL22 09~57 | 24 3;569; s | 75000 1'3’* im0 |2 sesto | |4940 0 0000 o zoA(;c;; |
14 [1awLz2 | 1o oa—ru; 267250 |7 136.120 |9 oo o 0 ooioumc;ooo i
15 | 144uL22 | 10:14 E4 107,670 §o o000 o it ) 3,520 lo io.ooo o fo.ooo?
= Da;te Total x 20 { 374.920 .:7 % 136.120 t 9 : 3.520 = [¢} | 0.000 j 0.000 -
16 15 JUL 22 10:06 l 1;“ ”’*;”14“842'0””‘”1: 6 _ —81.550 : 4.030 ‘ ¢] R 0.000 . ; ‘ 0.000 ¥
T 16 JUL 22 59? 22 ’2‘;;5.170 3 8 | 107.180 ; 5730 ; 4] 0.000 : 0‘ AAAAA :;0;‘;
. 18 . 17 JUL 22 _10:47 —;é . 333.57(; ; 7 96.170 ‘ 11 i 2.850 . o] _.. 0.000 - OOOOM K
L = S | = 23 d | 1 e o e
19 18 JUL 22 10:46 ! 17 223.060 ’ 6 80.470 7 100.630 3 , 40.560 : 1 1.400 0 0.000 ‘o ! 0.000
:) 19 JUL 22 | 10:02 5m2:1mm£;3;8'0w Mi_g_ . 92.300 . 12 nw?t?:»;oo ﬁf'z , ;9;10 hx 1 1470 |o 0.000 ?b W”Z &(.)06. ]
I_ 21 I;J_UL 22 16:49° ; 23 2;;1;75 10 101410 _ ) M; 1317;) M{3M w6;.1;0 2 ;: 1 ; 4470 o] ‘ 0.060 M*(;Z)“OO
[_22 .‘ 21 JUL 22 11:17 iZW“Z;é;S;“N— ‘102.030 11 “T;-OSJ;O ‘2 625;0 i . 3.910 l 0 i 0.000 ; 1 0.000
i..ZZ JuL 22 | 11:57 j2‘5w¢ki’xj10*80 —ﬂ 123.450 _i 124 y :.:1,6}}—(;?? ''''' , 52.340 2.130 R 6] I 0.000 0: , *:(; 000 ‘w
24 | 23JUL22 | 11:30 124 f 273.600 | 10 117 190 x 9 | 112.41‘0 ‘ 3 ' 39.440 4.560 | 0 0.000 : 0 0000
25 .-24 JUL 22 ] 14:18 _é 1‘8 195;;; ? 0.000 R 18 ! 195 580 0 f'(‘)‘QO”(;M*’ ’ 0.000 [0 _ !PO.OOO ‘g “;6.000- -
i; 25 JUL 22 10:29 i 34« ‘_‘:12;;;(;““ 19 } 224.740 10 T 86. 710 i : ‘ 105.620 | 6.460 0 ;—0,000 ; 0;)00
‘ 27 | 26JUL22 09:58 ‘ 2;«~W;;6*;(;0M ! 103.850 3 “ 1697;‘0 %2 ] M"77~ 760 " ;1— I 5.380 I 0 | 0.000 ’ va 70»0_00 -+
2 |270uL22 | 1035 szwsm —286;9; _1014232 12 | 115.308 3 51 209 x 2 isjso 0 o000 6 ﬂ 0090 3
29 | 29 JUL 22 09:46 , 19 287.340 | 120.120 8 112.270 | 3 52810 ] 1 . 2.140 0 0.000 0 ' 0.000
30 . 30 J:.IL 22 10:47 5‘”11W M1-3;; 300 ; 9] .0.000 11 137.300 0 0060. . i 0 0.000 0 ! 0.000 O . 0.000
31 -IBO JUSZ | 11:11 16 o 12;7N780M .I 109960 .0 0'.600> ; 3 . 75910 : h1 1.910. _ _0___,,-§.0_(_),.03._ 0 L 0000 N
T DaeTotal o7 325,080 12 eee0 11 1smace '3 75810 i1 1910 o 0000 0 0000
32 ;F;FTJ-LEAZE_ 09:4;; 0 0 000 0 i 0,»060 - “_ 0 "-O.OOOF "O ., OODD -_ A OA(;OE)“ ;) - ’_0_600 i 0 E 0.000
33 f 31JUL 22 . 10:30 E'16 1 251,100 5 86.220 9 : 154.2’80 ) 1 "8.790» 1 1.810 0 0.000 0 . 0.000
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Code 126204 Name Yashoda Hospital and research centre Name
Ashish Agarwal Mobile 9999215457 B
CBWTF | ] |
BEDDED H MWs ENVIRON WASTE CONNECTIO | | Tele — Email Ashish@yashodahealthcare.com
Cat OSPITAL Beds 0 NS LLP | |
2 B S | { B
Period-of Report: 01 JUN 2022 to 30 JUN.2022 ; Report Generated by: Yashoda Hospital and research centre . ; Date of Report: - 31 AUG 22/ 13:58

i | Totals Yellow White &Cyto Others
il
REPORT TOTAL ’545 L 7o71607 | 202 2444 141 225 2887.990 78 ;;é?)g.?ss 40 129-,836 0 ,o.oeo wwo oooo*
_S_;O | Date ;me 1T I ] I | | R i (_ ‘ |
‘ 1| o1Jun 22 | 1039 : 21 302911 {7 | as.981 8 ,”3 860 .5 © 99.460 [ | 3.910 0 8.000 L 0000 |
2 |02JuN22 | 09:28 11;“ 232,970 i 6 729 8 TJEEEJ“ Fz W? 30.720 2 7300 0 0.000 o : %Lo-.*o*oo»
- : == AP 1 { i T A
| 3 |03JuN22 | 1001 ’ 18 264630 |6 | 75.860 8 1122760 ' 3 62.750 1 3.260 0 0.000 0 1 0000
! 4 __EEJUN 22 | 1002 gtammze?g.gw - 6 76.660 §9 122260 |2 izg.gw | 2.110 0 | 0.000 o”t:(; ;E;j
| O05JUN22 | 0931 (17 | 229,040 g 6 80.790 7 (107250 {2 ;34 100 2 6.900 0 0000 | Lo 1 0.000
| 6 | 08JUN22 | 10:00 |19 224255 19 73.420_5 ;m—;n;&)” r;ww‘ 711.440 [ 1550 o- | 0.000 :M ‘ﬁo‘ &uh)ﬂ i
I 7 o7uuN22 ogse 15 2zasoo e | 80430 s 'sa 910 3 55260 1 1 'a_goo 0 som n 0.000
: R S g " | _ B
8 |08JUN22  10:57 |25 355570 |9 118980 9 141970 5 89400 2 5220 0 0000 0 ‘oooo I
o |osuunzz | 1087 { 20 248040 Ty [ 73810 9 ' mg 340 ;_3- Mee;m 1 2620 0 0.000 o Evo.(;aoh |
10 | 1011\122 10?%77“ku”§“2—2.;6;<; g | 86.290_if ST 9566"”%2 1;‘;&; 2 7910 o |o006 (;-” io.ooo ]
T ‘ 11JUN22 | 14:22 ,7 79,680 6 78370 0 " 0.000 0 1 0.000 1 1310 0 ro.ooo 0 0000
|7 L11aUN22 | 1431 [_11 _‘::5“7]68 00 0.000 ‘7~ f 100.600 * | Ts7ae8 o 0.000 0 o_ooo_‘»o:~qj)o<ﬂ)o |
| ! Date Total (18 1237448 ! 78370 .7 100600 |4 ' 57.168 1 : 1310 0 | 6.000 0 0.000
[ 13 J 12022 105 21mwr 282750 |7 94.000 ‘ 9 §97’.:1;5~ 4 4%;3;&; = | 2820 o 0.000 ro E"oz;::)“
I 14 ! 13JUN22 | 08:52 ; 15 81300 |5 78860 |2 890 |2 {14810 |o 0.000 to ?&EE*
15 | 14JUN22 | 10:01 f21 ; | 83220 f?om 113.090 §2 1 44520 1 "3.450 0 1 0.000
| 16 |150uN22 | 0859 3; W' 84510 %11 ! 96.660 %3 ,;75905_3 =P 9.550 0 oooow*:
E '. 16UUN22 | 1033 231153**i “ 77.140 _;g—j?mE.EO 72 ‘?3_2;;0 S 3.560 _ho _\OE(EO; I
l 18 | 17JUN22 | 10:19 148980 | 10 82970 .8 ‘ 66010 0 1 0.000 0 0.000 0 0.000
|19 |17 JUN22 | 1021 21160 (0 0.000 go 0.000 ”-:T...; :19.440 1 1720 |o I it;.wo;o |
D;te Total w 21 | :1770»1:;; “-18' _:_ézp.gm " eé;);o 2 §19.440 i1 1720 ;:_o 0000 0 "; 0’.(;(;(;‘ |
2 ] 18IUNZ2 | 1132 | 14 ' .265-_351»%: 5 . 78.820 5 181350 '3 "oster 4| 1?970 [0 _.| 6.000 o__ﬁﬁ T&(‘);o‘vﬂ
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20 |21 h;A_YZZ 89;8 ;r18 . 25;140” ?—;—_ - 80.310 “*‘ 8 113 520 f 3 56,490 2 2.820 0 0.000 [ 0 ; 0.000
et I 1 - | S T TSN SIS L | A N '
|2 : 22 MAY 22 | 09:42 5 19 252.200 ; 6 | 76.930 '8 i 107570 : 4 ; ; 64.830 ; 1 2.870 0 0.000 0 0.000
22 ! 23 MAY22 | 12:06 E 12 181.680 .5_3 43.200 5 ! 69.930 ; 3 '6:/ 800 | 1 | 1.550 i 0 0.000 ‘C; I :.(;(’)_00 N
23 ‘ 24 MAY22 | 09:29 . 18“*"‘"’ WZSO%OEJW 7 85.420 107890 '3 : ij_ 1 4.550 0 iOOO i 0 ;?.000 |
24 ! 25 MA\ZZ i 10:04 i ] 114160 (6 90.;;50 . 3 1 3.910 0 0.000 ‘ 0 i 0.000
25 ;;6 K/IAYZZ 09:44—'-* 74.440 : . 11&.400 i3 30 11 6.040 10 0.000 l 0 | 0.000 |
26 | 27 MAY22 | 09:53 : 80.740 ‘17).1*—1—(;;‘ irmj 90.1;?; ? 1 —1.720 0 | 0.000 iO 0.000 T
7| 28 MAY 22 _09:51 78.650 ;—~ ‘ 1 96.380 :_‘;“_ Lésws;gom»?} 1.47; | 0
! - 28_ I 29 MAY 22 . 09:2; 8 .62.800 . ; 7;54:06” >3 5 WBO 300 - 3“1 | 4.050
29 | 30 MAY 22 “._11:15 E 17 B 1_262 880 i5 .6@ o . 6 ' 95650 : 5_ 1 101 420 ‘ 1 |_3.600
30 I 31 MAY 22 : 09:52 E 16 i ; 251, 130 l 6 84,990 12 53 250 i 1 . 1.380
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TRAINING PROGRAM ON BI" MEDICAL WASTE MANAGEMENT RULE-2016

ENVIRON WASTE CONNECTIONS LLP

BN:102-1 o&,mrmwm-“FC?QOOMKO Road Indl.Area, Ghaziabad- Hapur, U.P.-201015

m,.f@ ~ Name_ U < "gnation M EmailID |  Phoneno. Signature
) %&.5% \mé& lia g @ﬁ%%?%ﬁ Je 67792 _w A
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TRAINING PROGRAM ON BIf* MEDICAL WASTE MANAGEMENT RULE-2016

ENVIRON WASTE CONNECTIONS LLP
BN:102-104,Phase-lIl,UPSIDC,MG Road Indl.Area, Ghaziabad- Hapur, U.P.-201015

S.N. | Name | Desionation Email D Phoneno. = Signature
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KAMLA ENVIRO RAJ NAGAR EXTENSION, GHAZIABAD (201017)

Biological Treatment

STP LOG SHEET
CHEMICAL
CONSUPTION{kg/d or NO. OF BACK
BLOWER1 | BLOWER2 {I/day)) pH OUTLET FLOW METER WASH OF FILTERS |REMARKS |SIGN by:
Date | | EM solution . |[Hypo Initial Final initial  |Final | [TOTALKL
8/1/2022 OK oK 2 5 6.1 7.1 6549.723 | 6622.834 73.111 2 Javed
8/2/2022 oK OK 4 4 5.2 7.1 6622.834 | 6693.879 71.045 2 Javed
8/3/2022 oK oK 3 3 6.1 7.5 6693.879 | 6753.183 59.304 3 Javed
8/4/2022 OK oK 2 2 6.2 7.4 6753.183 | 6815.254 62.071 2 Javed
8/5/2022 oK OK 2 B 4.3 7.4 6815.254 | 6877.392 62.138 2 Javed
8/6/2022 OK oK 3 6 4.4 7.2 6877.392 | 6939.181 61.789 2 Javed
8/7/2022 QK oK 2 7 6 7.1 6939.181 | 6994.496 55.315 2 Javed
8/8/2022 oK OK 4 5 5.1 7.5 6994.496 | 7058.765 64.269 3 Javed
8/9/2022 oK 0K 5 4 5.2 7.5 7058.765 | 7122.983 64,218 2 Javed
8/10/2022 oK OK 2 3 6.3 7.4 7122.983 | 7189.182 66.199 2 Javed
8/11/2022 OK 0K 2 0 4.4 7.4 7189.182 | 7253.505 64.323 2 Javed
8/12/2022 OK OK 4 2 4.3 7.1 7253.505 | 7309.135 55.63 3 Javed
8/13/2022 OK OK 2 3 4.5 7.4 7309.135 | 7361.682 52.547 3 Javed
8/14/2022 oK OK 3 2 3.4 7.5 7361.682 | 7409.144 47.462 2 Javed
8/15/2022 OK OK 3 5 6.4 7.3 7409.144 | 7453.504 44.36 2 Javed
8/16/2022 oK OK 4 S 6.1 7 7453.504 | 7513.829 60.325 2 Javed
8/17/2022 OK oK 3 5 6.4 7.1 7513.829 | 7568.382 54.553 4 Javed
8/18/2022 OK 0K 2 4 6.5 7.5 7568.382 | 7621.042 52.66 2 Javed
“8/19/2022] oK oK 1 2 65 | 75 |7621.042| 767988 | 58838 2 ~ |aved
8/20/2022 oK OK 1 3 55 7.5 7679.88 | 7753.525 73.645 2 Javed
8/21/2022 0K OK 2 4 4.5 7.5 7753.525 | 7812.642 59.117 3 Javed
8/22/2022 OK oK 2 4 6.1 7.5 7812.642 | 7865.54 52.898 2 Javed
8/23/2022 0K OK 2 4 6.2 7.5 7865.54 | 7924.402 58.862 2 Javed
8/24/2022 OK oK 2 3 6.4 7.4 7924.402 | 7978.183 53.781 3 Javed
8/25/2022 OK OK 1 2 5.4 7.5 7978.183 | 8027.156 48.973 2 Javed
8/26/2022 OK oK 1 5 6.4 7.4 8027.156 | 8075.102 47.946 2 Javed
8/27/2022 OK OK 2 4 6.4 7.6 8075.102 | 8148.546 73.444 2 Javed
8/28/2022 OK OK 2 1 5.4 7.5 8148.546 | 8209.416 60.87 2 Javed
8/29/2022 OK OK 1 2 3.4 7.5 8209.416 | 8263.515 54.099 3 Javed
8/30/2022 OK oK 2 3 7.8 7.5 8263.515 | 8326.604 63.089 3 Javed
8/31/2022 OK OK 3 4 7.8 7.5 8326.604 | 8382.159 55.555 3 Javed
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YASH#*DA (

Superspeciality Hospital & Cancer Institute

YASHODA

HOSPITAL & RESEARCH CENTRE

TO, Date- 25/07/2022
THE REGIONAL OFFICER

U.P.POLLUTION BOARD

GHAZIABAD.

SUBJECT- CLOSURE OF THE OBSERVATION.

This is with the reference to the no 1076/NGT-1280A-334/2021"/2022 Dated-14/07/2022

A) The Bar Code is in place at present with us in Yashoda Hospital & Research Centre, Illrd
M, Nehru Nagar Ghaziabad

B) BMW training is ongoing and the segregation of BMW waste is being done propetrly by
the staff and the proof is attached for your kind consideration.
We request you to kindly revisit site and verify according to the compliance.

Annexure Attached

1. Monthly data of bar coding
2. BMW Training record
3. MOU with Environ waste connections LLP

Thanking you
Your sincerly

Authorized Signatory

Dr. Samg' Gar

Medical Supefintendent /L Cﬁ (g/{
Yashoda Hospital & Research Centre %/O b\
[lIrd, M, Nehru Nagar O/\

GBriSANCEETA GARG '
MEDICAL SUPERINTENDENT J .—ﬁ,
eﬂ No. UPMCI37196 '
Yashoda Hospital & Research Centra

i11-M, Nehru Nagar, Ghaziabad-261CC1

Yashoda Hospital & Research Centre Ltd. Yashoda Superspeciality Hospital & Cancer Institute
e M. Nehru N Ghaziabad - 201001 (A Unit of Vivekanand Nursing Home Pvt. Ltd)
P; 9;8102 rzuzojgagﬁoiwlgzgoé ’ 81 & B2, Sector - 23, Sanjay Nagar, Ghaziabad 201003

) ) : Ph - 98107 09038, 0120-4612000
minfo@yashodahealthcarecom  wwwyashodaheaithcare.com YH/HRM/LH/V2
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Government of U

CERHE A 3

e-Sta_lﬂ_P_ﬁ“ o
Certificate No. : IN-UP97002504
 Ceftificate Issued Date . 22-May-2022 06
- Account Reference - NEWIMPACC (SV)I up‘! GHAZlABAD SADAR/ UP-GZB -
Unique Doc. Reference . 
Purchased by Sk Ly :
Description of Document : Article 5 Agreement or Memorandum:.o an. agreement
Property Description BN 102-104. PHASE—S UPSIDE MG ROAD INDL AREA GHAZIABAD - 3
HAPUR UP-201015 ; v
Consideration Price (Rs.) . i
First Party ENVIRON WASTE CONNECTIONS LLP & E,
Second Party . Not Applicable
Stamp Duty Paid By .. ENVIRON WASTE CONNECTIONS' LLP- '
Stamp Duty Amount(Rs.) : 10 .-

(Ten only)

§

FIRGN WASTE COMNECTIONS 117 ENVIFON WASTE CONNETTONS LLP £

oy this ine

i

FrediAgye WASTE CONNECTIONS LLP ENVIRON YWASTE CONNECT)




No.: IN-UP7002504171275U

Renewa

1STAUGUST, 2020, is renewed on o1

That the previous agreement ex cu TAUG
ndorsed through a SEAL of Environ

AUGUST, 2022 and shall be.walid onk
~ Waste Connections LLP. o
' BY A

o as “ Service Prqvider”)having
ad, Johripur Extp.,Delhi-110094
G. Road Indl.Area, Ghaziabad-

M/s Environ Waste Connections LLP, (here
its Registered office at D-27/1, Street No.-9; !
and Plant address at: BN: 102-104,Phase -
. Hapur UP-201015, duly represented by - D

, ,“:.»,

Name of Health Care Establishment (HCE):-Y.
CENTRE NEHRU NAGAR

(Hereinafter referred to as “Waste Generator®) ’.-'f{--'
Full Address: ITI M, Nehru Nagar GZB.(UP).

Authorized Representative of Waste Generator: Mr.Abdul

Designation: (Incharge Housekeeping)

Contact No.: 7017518378 Emailld-:- qixality@yashodahospital;org

A1

sted and duly authorized by U.P. State
as of BMW Rules for providing services
d disposal of Bio-Medical Waste..

WHEREAS the ¢ Service Provider” has been sele
Pollution Control Board(UPSPCB) under'the_ggfov”'
of the collection, transportation, storage, treatﬁil;.en an

AND WHEREAS WASTE GENERATOR is dééirous to outsource the disposal of Bio-Medical
Waste generated by them and have approached “Service provider” for providing its services
at its treatment facility Jocated at BN:102-1{ ase=I1I, UPSIDC,MG Road IndlLArea,

Ghaziabad'-Hapur,UP-ZO1015.

And both the parties are agreed to enterthigf; ‘on the terms and conditions narrated

hereinafter.

NOW THIS INDENTURE WITNESS ETH #iid it s hereby covenant as follows :

¢

Validity of the A recment:

This agreement shall remain in force for a period of Two Year’s_w.e.£.01/08/2022 to
31/07/2024 (both days are inclusive) and can be further renewed with mutual consent of both
the parties. B
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" ‘Control Board.

10.

11.

12.

13.

_ The WASTE GENERATOR shall dish

STE GENERATOR

JAl the bags shall be sealed tightly and labe
‘ ed. designated point

and “Service Provider" will collect the
within the premises of the WASTE GER

e:i them and hand over in
Puncture Proof Containers to "Service’ '
The WASTE GENERATOR shadl take all s the waste is handled without
adverse effects t0 human health and Service |

The WASTE GENERATOR shall establish waste collection point within
its premises for collection and handing over to "8 » '

yrm-IV" regarding generation,

The WASTE GENERATOR shall furnish anm !
jed format to State Pollution

collection and storage of Bio-Medical wasfes

The WASTE» GENERATOR shall maintain
accidents to SP(CB, if any, on "Form-I" as prescrib!

The WASTE GENERATOR shall designate a "1 " to interact with "Serviee

Provider".

\TE GENERATOR may be checked and.
rovement in’the segregation of waste by

The Bio-Medical Waste handed over by the
suggestions, if needed, may be provided for mmp
"Service Provider'. ‘

The WASTE GENERATOR‘ shall obtain authorization from the State Pollution Control
Board. I R '

The WASTE GENERATOR shall be solely responsible for the number of beds being declared

to “Service Provider", which must be same for which the authorization is obtained from State
Pollution Control Board. The WASTE GENERATOR shall inform "'Service Provider" and
SPCB within 7days about any change in the number of beds. Service Provider shall not be
responsible for any under/over declaration by WASTE GENERATOR on this account.

Terms & Conditions:s

1. The WASTE - GENERATOR shall pay (¢ Time Non-Refundable ‘Membership

Registration Fee of Rs. NIL/-.

2. The WASTE GENERATOR shall pay & ' jal to NIL months of service charges as
refundable / adjustable security deposit. - o .
3, Service Provider shall charge Rs: 0/-(Rupees Twenty Thousand

only) and GST Exclusive @12% or licable on Fixed Charges. Whereas

it is principle agreed in between service ider and Waste generator that apart
form this if waste generator will demand

arvice he will pay extra @Rs.NIL/-
and GST @ NIL% as per applicable per ice. . ‘ '

4. Service Provider shall charge RS. _._.iic -(Rupees _————— only)
and GST @ , %% or as ‘A “per Month, from date
RSueeeesesessssnnosssnnasesssses (RUPEES  «oeosvves per month, For the service of
collection, transportation, treatment & d
maximum weight limit of NIL_KG per month. , ,
the limit shall be charged @ Rs.NIL Along with the ‘GST applicable: The

I of BMW, subject to the condition of
he quantity of waste over &above
service charges,mgntion herein is appliez;_b‘lé for the declared capacity/gll\ , 6:b_¢§l\sonly.
‘- '\(r,.:'l-,.f . )‘i N
o ‘\i
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¥ Responsibilities of the "Service Pr :

1. "Service Provider" shall meet all the rul

. “Service Provider" shall collect. the s

. Service Provider shall schedule the timings.

. as stipulated by the SPCB And
ronment (Protection) Act 1986

"Service Provider" alone is liable for a
MW from the GENERATOR.

and the relevant rules made there unde

ical waste from the identified
‘GENERATOR on daily basis.
e the pick-up location to the
ble for keeping the BMW under
g before it is handed over to any

common waste collection point within - the
nService Provider “shall provide assis
GENERATOR. The GENERATOR shalk
lock and key and protecting it from any 5o
authorized person of Service Provider.

¥

ng the waste in consultation with the
ect the BMW within a time frame of
‘GENERATOR shall inform “Service
“the premises of the GENERATOR

GENERATOR. In case "Service Provider”

24 hours of the designated time due to any: ?
Provider", who shall ensure to collect the !
within the next24 hours of the intimation.

4. “Service Provider" shall transport the segregted waste in closed container vehicle to it

7.

treatment facility in enclosed bins.

. On the written request of the ’GENERATG % "Service Prpvider" shall undertake top
provide/educate the generator and its staff, at-no-extra cost, ‘the initial training about the
segregation /method of collection of BMW in designated color coded plastic bags.

r.any kind of the violation made by the
ment (Protection) Act 1986 or any similar

nService Provider" shall not be held liable.
generator / or its staff under the Service Prov
regulations/norms..

‘f'Servic'e Provider" shall be responsible fof _@propriate treatment and shredding of
disinfected waste at the centralized facility as per Schedule-1 of the BMW Rules 2016.

"'Service Provider" shall be responsible for thfeg;_disposal of treated waste into secured
landfills or in recycling plants as applicable .

Resgon‘sibilities of the “Waste Generator”:

& at the point of generation in accordance

The WASTE GENERATOR shall segregate th
‘ standards prescribed the reunder.

with the BMW Rules 2016 and in compliance

er the segregated BMW in plastic bags
>CB) norms. '

The WASTE GENERATOR shall collect and

as stipulated by the State Pollution Control Boar
All consumables like bags, needle cutters, disinfectants ete. shall be procured by the WASTE
GENERATOR at its own cost. .

per the rule by the WASTE GENERATOR

All the bags shall be sealed tightly and labeled as
gs' only from a secured designated point

and “Service Provider" will collect the sealed
within the premises of the WASTE GENERATOR.

T
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¥. Service Provider would be at liberty .
agreement/suspension of services offered
WASTE GENERATOR fails to m: e thi
frame of 3 months from the date on whic

'WASTE‘GENERATOR' if the
ervice Provider” within a time

of applicability of Para 6 above,

9. In the case of the termination of the agree
'RATOR shall stand forfeited

" the security deposit/ advance paid by th
without impacting the originalclaim of the "S

¥

10. Al payments shall be made throu - payee demand draft or cheque,

favoring “Environ Waste Connections LLP

90/- extra in addition to the actual bank

£

11. All bounced cheques shall be charged @ Rs. 5
charges. :

“++ 12. The jurisdiction of Court in all disputes wou ‘li'h,,e__"the place of registered office of Service
Provider only. '

Termination Clause

Both the parties would be at liberty to temi"i-nﬁte this -contract by serving a notice of 3
Months well in advance or alternately compernsating the other party by an amount equal to
the average of 3 month billing. )

IN WITNESS WHEREOF, this Agreement has been executed by the Parties hereto on the day
and year first above written.

Signed and Delivered by:

For and on behalf of “Service Provider

]

the *notice of termination of

Designation: Cz‘g“ Designation: DﬁS % Qﬁ@
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ATTENDANCE SHEET

YHRC/TAS/Vl—ZO

~ DATE:

TRAINER:

e | @

a N\&}\O’J‘ \'3“\0 'N\SX'/\

EMP NO

Cunde |

s‘| N'ATURE

DEPARTMENT

DESlGNATION
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YASHODA

HOSPITAL & RESEARGH GENTRE

ATTENDANCE SHEET

YH

RC/TAS/V1-20

TRAINER: |

| @aﬁwfo (ICN)

VENUE:

ob 10b Thowi'nd
2] 4]

_DATE:

95 wh 2

TIM_E:

] At~

29

TOPIC:

0{[6}* }M ﬂﬁ/‘“ c? Bm/ ,u//’

L NAME .

EMPNO

DEPARTMENT

DESIGNATION

SIGNATURE

Iyor\‘g q ——

Teo

Uy @
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ﬁ\ Iﬁﬁﬁgﬁ%g& ATTENDANCE SHEET

YHRC/TAS/V1-20

| venve:  on job ThAsh '

| TOPIC: Bio V‘%:J, 'Ca/ k Wasrte

 NAME_ EMP NO DEPARTMENT

30

!
N SIGNATURE OF THE TRAINER:- E l %) i
£ e




“

YASHODA

HOSPITAL & RESEARCH CENTRE

- ATTENDANCE SHEET

TRAINER:

mée /;1"’3 (I'CM )

VENUE: QT

DATE:

19 )

2 |22

TIME: (04 | prO

TOPIC:

SNO

(ch/ Hased Hysy'eme /WfW ’”97['

’ NAME .

EMP NO

 DEPARTMENT

- I‘J’ESIG'N ATIO'N B

NATURE

3

| 13?\{3

32

OoPD-L

.33

%ﬁq

3

| Cowi]

| S'Ja ﬂNU’&g’c{f' :

35

36 .

- z};r TCY

38

39

41

42

43

45

46

a7

48

50 .

51

52

53

54

55

56

57

58

59

60.

#.V

SIGNATURE OF THE TRAIN%
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YASHODA

HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

YHRC/TAS/V1-20

@eda m

| TRAINER: . VENUE: 01 70k 714.42212&3
__DATE: 28 ){ ) L. - TIME: )/ A — PO
ToPIC: Blorbeaémﬁ wasle -
 _SNO: NAME | empNO DEPARTMENT DESlGNATION 'SIGNATURE
5 - Bl K may [1BTY 9 NERY n.lu'rtl
2| ke 113458 ,M»re.’u m.\ | e
3 Ch!ua_w -qu LE N/Q S
4 Alka 14069 | PICU 1\;15
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YASHODA

HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET
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| TRAINER:
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DATE:
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DEPARTMENT

DESIGNATION

SIGNATURE
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HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

YHRC/TAS/V1-20
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‘DATE:
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T DEPARTMENT | DESIGNATION | SIGNATURE _
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YASHODA

HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

TRAINER:

Q)fo medicald waste Mg -

VENUE:
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'DATE:

2s]2]22

TIME:

9AM™

_ Topic

Qﬁcmﬁay‘cbg\ et h\%k

.S,-,NO:

B

__DEPARTMENT

NAME _

EMP NO
- N

| DESIGNATION
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"VHRC/TAS/V1-22




L

YASHODA

HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

189

TRAINER:

. SWH% ( €O

DATE:

Blilya

A r‘r'L. ‘I?M
Spm ~5pm

TOPIC:

| MM@LM 2

S.NO:

NAME

EMPNO

31

.32

’(_ ) s VR

33

' N,MM

Sl

34

35

Fasife

(27 3]

Haua e,

UOG ¢

36

SHeeTAL

1223%9°

DEPARTMENT

DESIGNATION | SIGNATURE

37

N¢

e [ 112y

|12Ye

Al wts% -'é’

38

E.CD-‘!

Ro

_bT

39

O Mive

LNCE

o .

40

.

™

e (L

41

1+ -

42

43

44

45

46

47

49

50

.51

52

53

54

55

56

57

A ok
CCIN @._l
MO | g

t [
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YASHODD ATTENDANCE SHEET

PP 1 | HOSPITAL & RESEARCH CENTRE

YHRC/TAS/V1-22

|
| VENUE; ‘fj(aﬂu‘?zm (entate. |

TRAINER:

TIME: Ao — S ,
- S.NO: \ U namE (/| EMPNO. DEPARTMENT | DESIGNATION SIGNATURE
3 T ’ |
_'4 T4
6
R B &
| 8 |
9

— e |

Y
28
29

30 ,’W/S £
SIGNATURE O TRA]N%
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‘ﬁ\mﬁ&ﬁ&&é ATTENDANCE SHEET

YHRC/TAS/V1-22

TRA_'_.NER:» y» HOAWQ Kl (€ a /A L-! UE: 751 fe; 4_' eLU7ICL
_DATE: g s u/o#/p_o 0. - ,

vopic: | {sin Medital ;_Je Meaneagen: i
S.NO: _ Nhme | EMP NO | D ARTMENT | DESIGNATION SIGNATURE

o

N
B
D

g
i
|

m\m\q o |lnis|w|




%\v ASHODA
HOSPITAL & RESEARCH CENTRE

ATTENDANCE SHEET

YHRC/TAS/V1-22

I ;{_L?S‘\

DATE

TRAINER: N @ “[" =

B

VENUE: g7 T

[o = Haro

TOPIC:

Ri'o Mealﬂ(aﬁ MWagl ¢

Mad—

#IME: WAL
| INCHARGE SIGN:-

S.NO: . j _NAME

[ EMP NO

DEPARTMENT

DESIGNATION |

“SIGNATURE

_NMOJ( o

"G UR

© | q\mm Blw N

_192

SIGNATURE OF THE TRAINER:-
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{ uerpETALS |

Name Yashoda Hospital and research centre

BMW Received At Store (S2) (Date Wise) in Kgs

CBWITF
Ws ENVIRON WASTE CONNECTIO

Beds ¢ NSLLP

Name

CONTACT PERSON

! v

!

i

r

Mobile 9999215457

Email Ashish@yashudahealthcare.mm

;

H

L

I Code 126204

|

|

) BEDDED K
ﬁ Cat OSPITAL
l

 Periodiof Report; 61 MAR 2027 to 51 MAY 2022 ;

| 01 MAR 22

i, Date of Report

01 APR 22

Tl

02 APR 22 0:20 ;%7
26 | 02APR22 | 1035
e T i RT3y £ s

2 |04MAR22 | 1033 32 | 203400 8
"3 |oswarz2 |1020 |28 |2s73n0 |8 |
4 |06MAR22 |1035 |34 339980 |6
s losmAR2z | 1027 |23 |2memo0 |7
6 | 13MAR22 | 1544 | i 32&920:. b
7 14 MAR22 : 10:55 29 ‘:»272.7‘5va 8 .
‘s liswarz 1080 |32 |wamee (7. | 6700
o |1omAR22 | 1047 |36 |274060 _"i1:1 0:320
10 |20MAR22 | 1031 |29 | 32810 | ® 3
11 |21MAR22 | 1027 2 22180 |6 62.41:0
12 |22mAR22 1003 |a2  |369G70 {10 4540
13 |23MAR22 | 10:15 |28 141l eanzo
14 23MAR22 | 1020 & 47.545 > 1o 0000
Fre i
iy )
15 | 24MAR22 |1006 |28 |279420 |9
16 |25MAR22 | 1023 |80 | 362080 - 6
17 |26MAR22 | 1044 128 | 290470 iz
18 |27MAR22 |1002 {35 | 282870 7 ‘
19 |28MAR22 |1032 |25 (305810 16 95210
20 |zomARz2 | 1001 (25 |2e2280 |6 - |e6450
21 |s0MAR22 | 1014 52 |asst0 (7 79.550
22 | 31MAR22 | 1025 2 |awkow |7 80.970
23 |o1APR22 0953 L7 |8t7s0 . |7 1750

. | pawroml
27 03 APR 22 10:31
28 04 APR 22 08:41 : 0
WZS 04 APR 22 10:20 § 23‘- 286.710

3.550

1.330

1.650

28 208710

24 255 830

| Date Totai
30 {05 AF’R 22 {1022
31 06 APR22 | 10:29

g

: 85 AQ0

A ot T

| 0000

0.000

0.000 0
1410 0
——— “;L
77.550 1418 0
816830 2810 |0
' 0.000 0000 0

0.000 !

gooo. o ooo0 |
0.000 | | 0.000 '
o 0800

Sont= —— e s

‘o £.000

0 0 000



g 32
07APRZ2
34 |08APR22 | 10:16 |29
35 |09APR22 |10:32 |48
36 | 10APR22 | 10:42 32 2
37 [11APR22 11047 |29 | 208290
38 | 12APR22 | 1032 |27 282840 |9
39 [13APR22 | 1050 |28 208480 |8~ 83.510
40 |14APR22 | 1040 |2 1217500 5 63.260
41 | 14APR22 '
i 2 e
W‘WJ'#.;E.;‘!A ign l‘;:‘; 3%
42 | 15APR22 | 275
43 |16 APR22 | 199.03
44 {17APR22 54.
45 |18APRZZ |11:11 |23 | 205880 7 60.320
46 | 19APR22 | 09:55 I 26 254.890 G 52.900
| 47 |20APR22 1046 |15 | 140890 |7 58230
48 22 APR 22 Usiad 32 | 352.580 1 114150
| 4g  23APR22 | 0931 |28 ‘ 247600 8 67.340
50 | 24APR22 | 0846 |8 75.800 8 75.900
51 |24aPR22 |0953 |10 1_31_',180_ o 0.000 -~
52- 25APR22 | 1025 |22 | 204810 6 66.320
53 | 26APR22 | 0048 | 17 171.520 7 64300
....... 54 - |2 AF’R 22 09:55 . 10 101.070 1 2.000
o
66 | 27APRZ22 |09:38 |0 0.000 0 0,000
56 |27APR22 | 0955 |24 | 262280 6 50.770
&
57 |28APR22 |0930 |27  [252230 |8 88.260
58 |20APR22 0943 ; 8 67.250 i
s 2 APR22 " | 0956 17| 10870

Al A

fgene:
DaisTosl

o

60 | 30APR22 | 0952 21 58,080
61 |otmMAvZz |1040 |80 | 3fozz0 |8 | 74770
62 |o2MAYZ2 | 0953 [18 | 176870 -‘ 5 Tsag00
63 |03MAYZ22 | 1114 |22 - 261358 17 80070
64 |OAMAY2Z2 |0950 |24 | 207440 _ 5 ldoaz0
65 |OSMAY22 | 0940 |20 | 195800 |7 67720
66 |06MAV22 | 1057 |25  |3s4190 102.780
o7 |aTmavzz | o958 |24 | 197.600 geogao

68 08MAY22 | 09:56 ’21 265550

?sg 09 MAY22‘ 08:57 20 ] 19;6;) i

| 70 1omAv2z 509:39 o 321960 :

7t timavzz ez 20 zE200 |7

427780

._,_I’..L'.;... ¢ -—£.4

4 67370

4 4.280 g 0.000 0 0.000
1150 |o 0000 [0
0 0000 |0 0.000
i
1 2840 |0 0.000
2l
l‘l.
|
3 0020 [0 0.000
0 0000 |0 0.000 |
1 1970 |o 0.000
4 It
0 o000 o |oooo |
2 4420
&l
R TG
e
2 3.250
i 0.000

4.060

-

5.130

2.330
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1 awavz {27043 | '
73 115 MAY22 143.480 ] 7
74 {16 MAY22 | 10:30 s 18 } w201..6:4é» Msm i}
75 1 17MAYZ22 [ 10:35 {23 244280 7
76 | 18MAY22 |09:32 |17 r
77 [19MAY22 | 09:07 ;15
78 {20MAY22 10929 |3
79 | 20 MAY22

ey
80
31_ 22 MAY 22
B2 | 23MAY22 | 1206 |12

24_ MAY 22 u&zs |18
a4 ' 25MAY22 | 10:04 " 18
85 | 26MAY22 . 09:44 | 19
86 | 27 MAY22 | 0953 | 1§
87 |28MAY22 | 0951 |16

29 MAY 22

30 MAY 22

09:23 | 13

1115 17

31 MAY 22

0952 116 |

Sy
| |samm0 |

1.470

101420 1

4.050

3,600

11.380

o 0000
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BMW Received At Store (S2) (Date Wise) in Kgs

Code 126204

(o oetacs )

HOF DETAILS ¥

Name Yashoda Hospital and research centre

BEODED
Cat OSPITAL

Beds 0

CBWTF

Ms ENVIRON WASTE CONNECTIO

NSLLP

{ . CONTACT PERSON |

Name
Ashish Agarwal Mobile 9989215457
Tele Email Ashish@yashodahaalthcare.r:om

|
|
|
|

_ Perfodiof Report: - 01 APR 2

Date

1 01 APR 22

2 01 APR 22

293.450

6 | D4APR22 | 0841 0 0.000 0 0000 0 0000
7 |osapr22 | 1020 |28 288.710 9 |8s400
8 |05APR22 |1022 (24 256830 |6 52,130
o |06APR22 |1023 |14 | 189020 |7 | 86300
10 |oeaPR22 | 1045 |14 136570 |0 0000
Bl
11 |o7APR22 |1040 |26 |3143%0 |7 84,520
12 |0BAPR22 [10:8 [20 | 305750 |10
13 |osapr22 1032 (18 | 188980 |10
14 |10aPR22 | 1042 |32 296770 |7
45 |11 APR22 | 1047 |28 298290 |8
16 12APR22 1032 |27 282840 19 =
17 13APR22 | 1050 |28 | 298480 8
16 14aPR22 1040 |21 | 2t7s00 |5 | 63ze0
R

0

eratedhy: Yashods Mospital and ressarch centre_;  Dafe of Report: 08 31 22/10:35

| 0.000 0 0,000 0 0.000
0 1410 I o |o000
e e
1 2810 0 0.000
o loow o |ome
by et n,ﬁ_ué__

Dale Total

| 263.080

21 | 16 APR22
22 |17 APR22 :
"% |18APR22 | 1141 23 | 205680 |7 T s0a20 :

| 24 |19APR22 | 0955 5; ‘254489(3;*» e 52000 |
26 |20APR22 | 1046 15 140.990 |7 58230

26 | 22APR22 | 0943 |32 _ 5,52.’556; , 114,150
;. 2; i 23 APR 22 09:31 -26 ‘.247.6.30 E T Mt;?”?::(“)”” )
3 28 | 24APR22 iy 75.900 I | 75.900
e e ~

5

R —

75900 14 ! 142330

: 0,000 };14'. 142,330

4

42010 1
=21
42,010 1
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'KH' = PR Yellow
B ! , o
30 - 25APRZ2 | 10:25 |22 204.810 66.320
31 |26APR22 | 0948 |17 171.520 s_i;;_;au
32 |26APR22 | 0853 (100 | 101.070 2.000
Ui
33 |27APR22 [0938 |0 |0.000 0.000
34 |27APR22 | 0055 |24 | 262280 50770
35 |2saPR22 |o0930 |27 | 252230 88.260
36 |20APR22 | 0943 |B 67.250. 67.250
a7 |20APR22 |09s6 |23 | 285760 10870
38 |30APR22 |0952 |21 | 198.400 58.080

LS =

m

1970 |0 0.000
0.000 . 0 0.000
4120 |0 0.000
=1
3250 0 0.000
pooo |0 0.000
4080 |0 0.000
1620 |0 0.000
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BMW Rccewed At Smrc (SZ) (Date Wise) in Kgs

| -
{ HOF DETAILS ; { CONTACT PERSON |
\ Code 126204  Name _Yashoda Hospital and research centre Name
Ashish Agarval Mobile 9539215457
CBWTF |
BEDDE H Mis ENVIRON WASTE CONNECTIC  Tele Emall  Ashish@yashodahaallhicars.com
! Cat OSPITAL Beds © NS LLP

|1
| Period of Report: 01 MAYZ022 1 31 MAY 2022 ; Report 6 dby: Yashoua Hospilal and ressarch contrs ; Date of Report: 08 JUL 22/ 10:32

""" 1 01MAY22 | 1040 |30 310220 |8 34.775
2 |ozmavzz |09s3 |18 | 176970 5 53.900
3 |o3mavzz 14 22 |281380 |7 80.070
4 "ho4 MAY 22 09:50- 4 24 227440 | 5 49:420
5 | 05MAY22 | 0940 §2u, 195800 7 67.720°
6 | 06MAYZ22 | 10:57 "}2‘_5 54190 | 8 102780
7 ?07MAY22 i 0958 | 7 {60980
g 08MAY22 2109‘56 = : 7 - i?a.“t‘éb 4142330 :,2»' 39,250 §1 5.510 ) . } 0000
9 |09MAY22 | 0957 |20 | 195620 16 52020 ; 013 36,5 i1 2030 |0 oo |o 00|
10 |1omav22 |o0s3e |23 1 321.960 6 | 67810 : : 21230 | 1 5130 |0 |00 E :
1| 11MAY22 0927 120 |esmzo0 |7 | 77890 .  7 1 2330 |0 000 | 3
12 |14MAY22 |oo22 |20 |270430 17 85570 1 4020 o 0000
13 | 1smavz2 |0 |17 -143.431;” 7 5250 1 ast0 |0 |ooos |
14 |16MAY22 |1030 (18 |201840 |5 72.190 2 2830 |0 0.000 5
15 |17MAY22 | 10:35 |23 | 244.280 7 61.000 2 l2s0 |0 |osoo "
16 | 18MAY22 | 09:32 |17 6 67.080 1 370 0 0.000 A
17 |19maY22 |0907 |18 5 |81.430 50 |1 |28 |0 |oooo
18 |20MAY22 |D3:29 |3 0 0.000
13 | 20MAY22 'oe;-so 12 184200 |4 56.250
20 2 M/:Y;z os3s |18 2;‘5_3.149" s 80310 400 |2 2820 |0 d'gpd'_.,_ag j
21 | 22MAY22 |04z (19 | 282 " 76930 |8 ¥ 2.870 0 0.000 %’"ﬁ ‘iggoo |
22 | 23MAY22 | 1206 |12 181680 ,",3 48200 - 2 10 3
23 | 24 MAY22 0920 18 | 250500 i7 85420 D%
24 |25MAYZ2 | 10:04 |18 | 268200 e 114_1»;0';"" e
25 |26MAY22 |0sd4 118 | 242 6 330 |
26 |27MAY22 | 09:53 | 18 i
27 | 28MAY22 oot {16 | 210480 S
28 | 29MAY22 | 09:23 13 ~ 3,52_1'.55_*' 22 7 sze00 4.050 0 0000 | ¢
29 | 30 MAY22 5'11:15 i7‘, : 1262880 O 3800 |0 | 0000 (
; 30 |31mAY22 | 0952 |16 37 .{Li':-.,_; 1.380 o 0:000 méd wMtie(af ‘
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BMW Recetved At Store (§2) Date Wlse) n K;,s

:
é

‘/" HOF DETAILS \\[

= CONTACY PERBON

12 JUN 22

| 10:28

4 3
Code 126204 Name Yashoda Hospital and research centre - Name i
Ashish Agarwal Mobile 9999215457 a
i CBWTF i
i BEDDED H M's ENVIRON WASTE CONNECTIO Tele Email Ashish@yashodahealthcare.com 1
Cat OSPITAL Beds 0 NSLLP |
! : '
. Period of Report; 01 JN2022 to 08 JUl. 2022 ; Report G spital ang research-contre ; _ Date of Report: 0B Ui 221 L =N
5 Yellow
Lgsr
T
-.‘5.‘:‘ ! km‘ﬂ ) [ 2 'll-I
SNo | Dale  Time ‘
1| 02JuN22 |o928 |18 |232970 |[& | 72990 :
I E— i - . |
2 | 03JUNZ22 | 10:01 |18 264630 |6 [ 75.860
3 |04JUN22 | 1002 | 18 230840 |6 76.660
-t - SN -
4 {05JUN22 ;09:31 {17 . 229040 6 80,790
5 [06JUN22 | 10:00 |18 224898 |9 78420
6 |07JUN22 0954 112 | 173 240 16 80.430
7 oa JuN22 10 57 20 - 266 170 9
8 [ 0SJUN22 10:57 7 ._181770 7
9 |10JUNZ2 1033 |15 192400 |8
10 {11JUN22 (1422 |7 | 79680 6
11JUN22 | 14:31

13 13  JUN 22 ca 52 13 174570 |6 81,300
''''' 14 14 JUN zz ] 10 01 19 189760 |8 83220
15 | 15JUN 2 | 0958 190,720 =
16_. 1BJUN22 1n33_
17 : 7 JUN" 22 | 1049
10:21
18 JUN 22 :
20 | 19JUN22 | 09:23 150,000
24 | 20JUN22 | 10:28 § 1:5‘)j 5 194.830° : _f
52 21JUN22  © 10:00 §‘22; | 255690 } : §
23 | 22JUN22 | 09:58 |14 L _ 177_.67‘4;“
24 | 23JUN22 1016 |47 ,
25 |24JUN22 | 09:51 12 ;
mzam 25JUN22 0947 |18 |25344D |8 {98420 |7 @500 2 52000 1 3020 o  loooo
. : :'_2;1,:,4394“ ......................... E
28 | 27 JUN22 1 198230
29 | 28JUN22 21t2.;300 . }
T30 | 29uNz2 | lostaeo |7 lesow s i 000 |
31 |30JN22 | 1023 16 P214430 |7 s1o70 15 58500 2 I‘Aa».fooo
01 JU"L 22 10959 | .;; M?z;z;;s;om “ ;s 75.530 ;.; i 119 050" | 1 it '.33:650 ¥ ;-.oh.&b.o
3 02JUL 22 0931 16 i : 190270 7 B 81u320 ) 7 ik ééjéia - 1 28480 ' 6.000
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03JuL 22

04 JUL 22

169770 |

Bags

White

Weight | Bags = Welght | Bg

| 0.000

05 JuL 22

213.140

0000

37

06 JUL 22

10:26

204790

38

07 JUL 22

09:53

N
-

39

08 JUL 22

09:40

~N
@

291,890

291060 |10
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| Butter, f f_lj BMW Received At Store (S2) (Date Wise) in Kgs

HCF DETAILS T ———{  CONTACT PERSON |

L | \\
!((:ode 126204 Name Yashoda Hospital and research ‘centre Name
i Ashish Agarwal Mobile 8099215457
CBWTF
BEDDED H Mfs ENVIRON WASTE CONNECTIO Tele Email _Ashish@yashodahealthcare.com
Cat OSPITAL Beds © NS LLP
Period:of Report: 01 JUL 2022 to 08 JUL 2022 ; Report fby: Yashada Hospital and research cenfre ; Date-of Report: (B RE 22/ 1042

SNo | Date Time

._;_-i ofuuLz2 | 00 17 227800 |6 75.530
2 !oz.:u.'zz 09:31 |18 190270 |7 81320
3 Eaé_j{[éi_uas;zs ‘20"' 288.500 8 94.640
4 j04dUL22 095 |14 169770 16 66300
s osaUL22 0937 (15 |2aM0 |7 | 91600
6 06JUL22 |10:26 |48 204790 |7 |74100
7 l07JUL22 | 0953 §.2j1. ;91;60 g o 104650
) 8 08JUL22 g0 |20 setseo s 98420 ‘ | 74800 1 3850 0 0000 0 10000
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i ek W s
YHROHIIAFOI2021-2
If , T g ,{‘: I, i T : 27 4 PO.Oate | 24:-Feb.22 E
2 3 o Tl T e oY 3 ol : f— €|:
Yo PO No. | 1830
'&UTTEF@LY'SDE‘TWARES LLP L Dativery via:&é
Bift Ta o

Isstioda Hospilat & Hesearch Centre Lid. o

Ad M, Nehry Mager, Ghazabad

TGST NO- DUAAACYOS08N2Z3

» Request By~
Ploase ship the following tem as spucified
Dascriptian ' l Quantity | nack (Uit price | Value G8T(% YGST Value |Toral Amount
Bluetooth Weightag o o | T T
(Phosnix)Scate : ] : _ N
H 1 | 2000G 7 20000 18 3800 23600
16+18 with 100K |
Capacky - Ong Tune
" URL - Gne Time 1 j000. | 1000 | 18 180 1180
- X SAPPPIS & ;
Sohware Charges |, : [
3 | Server 4900 | per month 14 58800 18 10584 80384
Ront, Data Backup (4900per months} - Yearly J.
4 Barcode Stickers - As Per Usage 1| Eacn | 5000 | 5000 | 18 900 5900
. — P i 1 . - ! B
' Tetal Anjsunt Payable 160064

Prepared By- Abbistiek Sharma

Terms. & Conditions:

+ Purchase Grier valid Tor 10 ¢ays.

o

Supstiee shall net avaibse 8 Plrohase Order ot any part of 1} withiput Buper's Approsal,

. Gupptier shat flanish the goods and serdnes ot e prices staled i the Purchase Cirdlar.

W

Supplier shall procurs all facilites notessary for b Umely pedairmdiice of g Pyrchiase ey,

ES

L

Alt miatasel and 31 spenial ools and guuipment fiFhished by Buyer W Supplier shatl remain Buyet's prapetly.

3

ndividuat invoices rferencing Buyer's prder nunbet, Buyel's part number, sod Bl produc, descrption of cagh- dems,

¢ Cusntily can he chenged wihoul prior information.

-

Hpproval signature

Nebhru Nagar: 1P M, Nehru Nagar, , Sanjay Nagar: B1 & B2, 5ector 23, Sanjay Nagar
Ghaziabad % (120-4182000 S 8810822042 Ghaziabad ©0120-4612000 9810709038

Hwww.yashodahealthcare. com®infoayashodahealthearo.com

YHARMI Y



203







205

_.w
8
|
2







Tax Invoice

l Butterﬂy Software LLP invoice No.

' 4139, Sector-69, SAS Nagar, Mohali
| GSTIN/UIN: 03AAMFB2419C1Z2

‘ State Name @ Punjab, Code : 03

| E-Mail - accounts@butterflysoftware.in
| Buyer (Bill to)

| Yashoda Hospital and research centre -126204
|NEHRU NAGAR GHAZIABAD, UTTAR

- '_.Buyer’s Order N;
1930

D|spatch Doc No.

| B_FLIZ_1 -22_12203 3
| Delivery Note

"Reference No. 8 Date.
|

" IDated -

Tiaated ) ’1
28 Feb-22

Mode/Terms of Payment
]

'Other Refe;éﬁces

24 Feb-22 B
Dehvery Note Date

| PRADESH Dispatched through Destination
GSTIN/UIN - 09AAACY0508N2Z3 | !
| State Name - Uttar Pradesh, Code : 09 Terms of Delivery o -
| |
| |
| | .
| | |
| S il Description of I HSN/SAC Quantity Rate per | Amount ‘
o, Servnces B | | 1 - \
o Web Page Creation jon Charges o7t | ' ! 1,000.00
| | One Time szarges | | | 1
2 Usage Fee for Software "First" . 1997331 | 58,800.00 !
| For 12 Months | | \
: ‘ from (Feb 2022 - to - Jan 2023) | | |
\ | IGST k 181% 10,764.00 |
\ | l | |
b | | | |
| | | . |
| | | | |
| | ' I | |
| . | |
|_' — e === 1 — |- o
il . |1 | z70564.00
Amount Chargeable (in words) E.&OQE
IlNR Seventy Thousand Five Hundred Slxty Four Only J
- " HSNISAC Taxable Itegrated Tax___ | Total |
l | Value é;t(; ‘ ~ Amount Tax Amount
|997:331: igeetes - o © | 5980000 8% " 10,764.00 | _Toi64._go’|
| Total|  59,800.00 | 10,764.00 | 10,764.00 |

' Tax Amount (nwords) :  INRTen Thousand Seven Hundred Sixty Four Only

| Company's PAN - AAMFB2419C

Declaration
We declaré that this invoice shows the actual price of

| the goods described and that all particulars are true
| and correct. l

SUBJECT TO MOHALI JURlSDICTlON

This is a Computer Generated Invoice

I
|
for Butterfly Software LLP |

l

Authorised Signatory J
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Tax Invoice

\ Butterfly Software LLP | Invoice No. 'Dated
1139, Sector-69, SAS Nagar, Mohali |BFL21-22/2205 26 Feb-22 :
ST‘N/UIN 03AAMFBZ41QC1ZZ Dellvery Note Mode/Terms Of Payment !

|State Name : Punjab, Code : 03 (- |

| E-Mail : accounts@butterﬂysoftware.in Reference No. & Date. Other References .
| | - - —|
T - T Buyers OrderNo Dated
Buyer(Blll to) ‘1930 P 24-Fe2—_22ﬂ_ I
| Yashoda Hospital and research centre -126204 Dispatch Doc No. Delivery Note Date |
|NEHRU NAGAR GHAZIABAD, UTTAR _ | |
| PRADESH I-Dispatchéd through \Destination - |
GSTIN/UIN - 09AAACY0508N2Z3 . |
| State Name - Uttar Pradesh, Code : 09 Terms of Delivery o N - ||
|
| |
l .
| ‘
| |
T T T J
|SI | Description of Goads | HSN/SAC | Quantity | Rate | per | Amount |
| N, I ___|_________!__ S I—
| 1 |WS Phoenix Bluetooth NEP 100 A ( 1842382 l 1 Nos l 20,000.00 | Nos | 20,000.00 |
| |16x16)100 Kgs ; ' 1 '
| Batch  : M141489 L 1Nos | . I
| || | l | |
| \ \ |
| \ IGST ‘ 181% | 3,600.00
' i
i |
|
| . | |
|| | | |
|| | | | ||
| | | | . |
| | |
| |
| | | B |
| R — " [ [
|| e | tmes[ ] [ 22360000
|AmountChargeab|e (ln words) E.&OE |
|INR Twenty T Three Thousand Six Hu Hundred Only |
| THSNISAC | Taxable i ~ Integrated Tax . Total
| - S | Value | Rate ' Amount  Tax Amount '
'g42382 - | _20000. 000 | 18%)|  3,.600.00 | 3,600.00
e ol 2000000 360000 360000 |
[ Tax Amount (inwards) :  INR Three Thousand Six Hundred Only |
|
|
|
I Company’s PAN - AAMFB2419C
Declaratlon - =
for Butterfly Software LLP |

| We declare that this invoice shows the actual price of
| the goods described and that all particulars are true
|and correct. Authorised Signatory |

SUBJECT TO MOHALI JURISDICTION

This is a Computer Generated Invoice
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Tax Invoice

Invoice No.

| Butterfly Software LLP
139, Sector-69, SAS Nagar, Mohal BFL/21-22/2204
| GSTIN/UIN: 03AAMFB2419C1Z2 Delivery Note

|| State Name : Punjab, Code : 03

This is a Computer Generated Invoice

Dateé
_[28-Feb-22
Mode/Terms of Payment

| E-Mail : accounts@butterﬂysoftwarev.in Reference No. & Date. Other References
o SRS ‘IBJye_t"s_OrderNc)_. R Dated T
|Buyer (Bilt0) 11930 24-Feb-22
| Yashoda Hospital and research centre -126204 . D_isp_atciw Doc No. = “beliv;ry_Ngte Date .
|| NEHRU NAGAR GHAZIABAD, UTTAR '
|PRADESH Dispatched through “Destinaon
IGSTIN/UIN - 09AAACY0508N2Z3
II State Name . Uttar Pradesh, Code : 09 “Terms of Delivery - =
| |
|I |
|
[
i | | |
|S|' Description of Goods HSN/SAC Quantity | Rate Iper || Amount
i e 5 IR/
e ! | I | .
1 |BCL Red 48211020 (2,000 Nos | 100 | Nos | 2,000.00 |
2 |BCL Blue 48211020 | 500 Nos | 150 | Nos | 750.00
13 |IBCL Yeilow 148211020 ‘2,000 Nos | 1.00 | Nos | 2,000.00
4 | BCL White 4g211020 | 500 Nos | 150 | Nos | 750.00
| 5,500.00
| | 16ST | \ | 18% 990.00
. | [ |
| | I |
[} I |
| | | I| |
| | . | |
|| | '
|| . [
| | || | |
|._|_ — ——— e - — = = | =l J— | l e
| Total |5,000 Nos \ | 26,490.00
L - = I e - A
| Amount Chargeable (in words) E.&O.E
I. INR Six Thousand Four Hundred Ninety Only
| HSN/SAC " Taxable | Integrated Tax | Tod
Rt Vaye | Rate | Amount | TaxAmout
||4§21_10_2Q [ I 5,500.00 | 18%| 990.00 | 990.00 |
- Total | _5,590110_' 99000 | 990.00 |
'| Tax Amount {in words) : INR Nine Hundred Ninety Only
|
|
|
| Company's PAN . AAMFB2419C
| Declaration BT =
|| We declare that this invoice shows the actual price of for Butterfly Software LLP
| the goods described and that all particulars are frue
| and correct, I o | o - Authorised Signatory
SUBJECT TO MOHALI JURISDICTION

209



Annexure 1ll(d) 210

& & 8|2
4mIA CREST HOSPITAL .
Rar & N,
_ N Kl
b Guraer '31:4—!673r
Tl - 1.
o 5o Fyeer THywor e
a- & j2 & Tyr s
s P TS
_ g - me mg}-q mod. A | @ G s| g 4

N

el A a8|2]2022 wr ?fﬁ’f’ aa— A Syl
o B T e I & AT T e G
3% s e g sSuwre— @9 e B r=va—
%-g“% a m-?r‘ﬂ‘ a FToH— G %}mq- o a fzaa"
o o 4t @ w B o we Fwse e G R
Yor d- o @ o sl R O g Sthwor
o?r o Tk~ Gl F"}«cf— aa- my?;r ol Gl el zf %Wﬂ""
;‘3,7(0{’ A 3’ e FroweT X‘l

o e e 3 T g e & e W
sme— B (¢ Bavecd). & mme Jdoter & g oEC
a4 T a@ wall st & or @ R I 13—

s T s &

ﬂ/ - SR i B o9 ;‘%—— tT{Terwr" 'esﬂlc«.llu%‘t‘ ;?gr“ﬁ—-
A Fe & (webD) o o & el xwh [ 95ee0 T

s e ), 7 \o\-ﬁ%\%a Vé(j‘;\/} Ao

A SUPER SPECIALE] ¥ & ADVANCED ONCOULOGY CENTRE
A Unit of Garg Heart and Multispeciality Hospital Pvt. Ltd.



211

Ah Lo
80 CREST HOSPITAL

PR e e o Z’ﬂ%_ Y oA
ar P e G grge ST ot 4 gpaeor af
H o TR & Wyeme & wea ar e T
%ﬁr‘ 5”‘:}, a %{gr fmg-\%‘ a;,?r 1\3‘ drRyd o (T

7,

a2 g Gy s & T SraTE JE

ralbd

Q’u
o ST Y @ e S Qjcwr" o qmarnl
grd & ZUN P et & o e I

AT IT\%“&;’!\}J' e (’%ﬁ%‘?_ AL % 7%—,73(4—— Za /3’3‘

‘“ltfgqur' 4?, (\%‘ r\% W' }%[ .

Qruaw

A SUPER SPECIALITY & ADVANCED ONCOLCGY CENTRE
A Unit of Garg Heart and Multispeciality Hospital Pvt. Ltd.



DATE Sep 17,2022

Le Crest Super Speciality Hospital
nuil 1273524

| CATAGORY BAGS

White | 0

R

Cytotoxic ¢ 0

-

Others

rd

Total

WEIGHT
04940

00.000

00.000
00.000

12.840

R )

(OB

01.750

06170

O
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gutterfly Software LLP
1138, Sector 69, Mohali (Pb.) 160 062

339

INSTALLATION REPORT FOR SERVICE OF BIO MEDICAL WASTE {(BMW) BAR CODING

Dear Sirs,

d below) had done the installation of BMW Hardware | Software at
d below) for the BMW BARCODE MANAGEMENT SYSTEM (WCM).

BFL Representative (as mentione

CF unit on date (as mentione

your H

Le Crest Super Speciality Hospital

Hospital Name

Hospital Code

-

installation done by Butterfly Rep. Mr Sagar Kumar

instaltation done on date 13/7/2022

\

please find below login credentials to access BMW data reports online. This will show data report

for daily, monthly & yearly Bio Medical Waste Collection Reports.

ttps://www.butterflysoftware.in

m_l——w

at least one week in advance. For any further issues please emailuson:

please order Barcode Labels
de|hi@butterﬂysoftware.in / ho@butterflysoftware.in

Contact us: 7011922924,8725060731

Kindly contact for any further information required.
for Butterty Safranrs it s
: P '§

b7 M——

Bl ohed Sigrated
Thanks
Butterfty Software LLP

This is a Computer Generated Document. Signature not required.

GST NO - O3AAMFBZ419C1Z7_
PAN NO - AAMFB2419C
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s Dataiis

A7130021500487203

HAWAS PD

2
TTOR 4 VASUNDHARA

201012

fomines

No. Txn Date Description
NEFT_OUT:PUNBH22249675274/UTTA

R PRADESH POLLUTION
7666¢ 06-09-20: CONT/UBIN0570150/7015020100021

Branch N: Cheque No Dr Amount  Cr Amour Balance

- 539161 1,95,000.00 2,61,499.36 Cr.



LA e 6]0] 2=
A& CREST HOSPITAL %’

— Care for All—
}

Date - 14-07-2022
TO
THE REGIONAL MANAGER
U.P. POLLUTION CONTROL BOARD
GHAZIABAD.
SUBJECT — CLOSURE OF THE OBSERVATION

Sir,
This is with the refernce to the no 942/NGT — 128/0A -
334/21/2022

a) The Bar Code is in place at present with us in Le Crest
Hospital, Plot No - INS — 13, Budh Chowk, Sector-4,
Vasundhara, and Ghaziabad. )

Annexure attached

b) Chemical dosing of ETP is being done and the proof is
attached for your perusal.

Annexure attached

¢) BMW training is ongoing and the segregation of BMW waste
is being done properly by the staff and the proof is attached
for your kind consideration.

v 8 T Sy

91 e
Dr. vivek garg (DMS) /\’W\

A SUPER SPECIALITY & ADVANCED ONCOLOGY CENTRE . B
A Unit of Garg Heart and Multispeciality Hospital Pvt. Ltd.
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P T Butterfly Software LLP
g bb@t'te v l 1139, Sector 69, Mohali {Pb.) 160 062
e e Telefax: (+91) 172-2217339

ho@butterflysoftware.in
www.butterflysoftware.in

INSTALLATION REPORT FOR SERVICE OF BIO MEDICAL WASTE (BMW) BAR CODING

Dear Sirs,

BFL Representative (as mentioned below) had done the installation of BMW Hardware / Software at

your HCF unit on date (as mentioned below) for the BMW BARCODE MANAGEMENT SYSTEM (WCM).

Hospital Name Le Crest Super Speciality Hospital

Hospital Code R ‘ 127324 ’
'iﬁ-stéiiéfiaﬁ &oﬁé by ‘ﬁrd&ér‘fliy' Riéb.r - Mr Sagar Kumar

installation done on date 13/7/2022

Please find below login credentials to access BMW data reports online. This will show data report
for daily, monthly & yearly Bio Medical Waste Collection Reports.

Login URL https://www.butterflysoftware.in
User ID 127324
Password 1234

Please order Barcode Labels at least one week in advance. For any further issues please email us on :
delhi@butterflysoftware.in / ho@butterflysoftware.in
Contact us : 7011922924,8725060731

Kindly contact for any further information required.

for Brpterily Softarca L P

S Pz e n o
Thanks
Butterfly Software LLP

This is a Computer Generated Document. Signature not required.

re

GST NO - 03AAMFB2419C172
PAN NO - AAMFB2419C
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Ringtone .8 Vv

i)

DATE Jul 14, 2022 10:42

i 5 ey o, T et i

b e S e S o g

Le Crest Super Specialiﬁty Hospital
null 127324

CA’TAGORYi BAGS k WEIGHT
Yellow | 1 03.350

White

Others

Total

. |onotoxic &| 0 | 00000
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1110:44 52 ©

Ringtone

A

SELECT DATE  Jul 14,2022 R

Time Hospital Name

10:42 Le Crest Super
Speciality Hospital

SENT DATA LMEE T DATA
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Name of the Generator / L mﬁ'i* Haﬂ‘)’)l“)’OQ Moblﬂbi ‘ '
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Briver s He!pe;r ‘Route h!o...@
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o 22] 1 1° | il
| Month/Year .. 5 )22 ...
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q@ Environ Waste Connections LL
& H. Off : B-27/1, Gali No.-9; Near 30 Futta Road, Johiipur Exta., Delhi-110094
ptant Address : BN-102-104, Phase-Wl, UPSIDC, MG Road Indl. Aroa, Ghaziabad, Hapu
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Code NO. womsmbrasarins DAILY COLLECTION SHEET  venicle No, fuvmnre
Name of the Generator Le tne2t Hesgl Jal Mob. No.qSin#2Y0d3
Address cec -4 Wa s htiid sl | 4
Driver ; Helper ____ Route No..
Yellow Bags | RedBags Blue Container |White Container

Date [ No.of No.of Tioor oo CNO«"Dﬁ‘é
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(f , Environ Waate Gonnecmans

M. Off - D-27/1%, Gall No. -9, Near30 Futta Road, Johripur Extn., Delhis 11 %523
Plant Address : BN-102-104, Phase-iil, UPSIDC; MG Road Indl. Area, Ghazfabad Hapu -«{3\
Mob. : 7617768518, 9313346553 * Email : ewe.srg@gmail. com ')," /,f"

60 D e DAILY COLLECTION SHEET vt why
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Address
Driver — Helper — Route N
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|~ &y Prafera—sowo syl FriEer 1€, MsRmETR

Wg Regional Office, U.P. Pollution Control Board, Ghaziabad
WP Website- www.uppcb.com, e-mailroghaziabad@uppcbin
Ha] T : 095/ Toshodlo—128 / 0T334 /2021 /2022 Cyicd ...Z.S(,/..Q.%%Zo y2—"

M/s. Le Crest Hqspital,
Plot No-INS-13, Budh Chowk, Sector-4, Vasundhara,
Ghagziabad

frem: w0 groshodo ¥ Rieeh d AR slogo wear 334/2021 Sushil Raghav & Ors.
\ﬁ/er’sus’ Union of India & Ors. % TRY s R 05.07.2022 B ST D T
|
HEIe,

R SR favae Ao THosTiodlo ¥ faed ¥ Mf7a 334 /2021 Sushil Raghav & Ors.
Versus Union of India & Ors. # WIRA ¥ & 3rgurerd A AUS gaTs BT e HYa
Wﬁ%mﬁﬁw-zz.oz.zozzaﬁﬁ?mWIﬁﬁmzﬁwwﬂT@W%q@w
IYST 3Hs B fawHg B0 105,000 /— @ aiaRel afegRl RGBS @t
ey o A qearerd 9fva @R & T

o iR BT G 05.07.2022 B UGV # GAATE B Y A S
aiRd fad T 8-

“ et the State PCB take further remedial action and file compliance report. It may also put
the said Facilities to notice of these proceedings, to enable them to file compliance affidavits and to
show-cause why actien be.not taken against them for the past violations..... ”
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Environ waste connections {ip

Article & Agreement or Memorandum of an agreement ™" .-
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Vlegae write o type below s g e ve o v e e ceemmmeeeae ae - IR

AGREEMENT

» 3 Ny [ (% ;:_‘ i 1
MENT iy made and executed on this 2.@:&&;111)/ of July of the yuir Z021.

BY AND BETWEEN

Waste  Connections LLP. (hereinafter referred to as “o Kerviee
g i lvicvg:istcritd offic: af D-27/1, Street No.-9, Near 30 Feet J‘,Ro’g({«
JIRTIE H)(})‘M and Plant address at: BN: 102-104,Phase i1, UI"S!!)(?,I.\’L{.’,

Seiabad-Hapur UP-201015, duly represented by - Director or its

4

FY
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AND
Name of Heaith Care Establishment (HCE):Le Crest Hospital
(Hereinafter referred to as “Waste Generator)
Full Address (Plot NoINS 13, Sector-4, Vasundhara, Ghaziahad,’U’l”-ZOl0:
Authorized Representative of Waste Generator: Dr. Charu Garg

Designation: Chair Person

Contact No.o+91 8447067776 Email Id:gm@lecresthospital.com

WHEREAS the ** Service Provider” has been selected and duly authorized by
Pollution Centrel Board(UPSPCB) under the provisions of BMW Rules for
services of the Colleetion, Transportation, Storage, Treatment and dispos
Medical Wasrte,

AND WHEHREAS WASTE GENERATOR is desirous to outsource the disp(jSal“
Medical Wast: generated by them and have approached “Service provider” for prd
its services « s tresument fucility located at BN:102-104, Phase-TT1, UPSIDC,M(;‘
Taddl, Yova, 1 cospun, UE-2010

.I‘

;dlpg
‘Rond

3
: L ;“'4
And both the parties are agreed to enter this agreement on the terms an(l’g'cont‘ltlons
narrated hereinafter. ;

NOW THIS INDENTURE WITNESS ETH and it is hereby covenant as follows :

Validits of the Avreement:

lhu» agrecent slmtl remain in force for a  period ofOne(l) Ycar
ﬁw ush. 21 o 30k ,ern..‘(l)oth days are inclusive) and can be further re
with %mtuai censent of botly the parties.

Responsibilities of the "Service Provider';

"Servier Provider” shall meet all the rules and regulations as stlpulatcd

SPCB Anrd "Service Provider" alone is liable for any violation of the Envuoxmqu

(Protection) Act 1986 and the relevant rules made there under, after collection Q(
BMW from the GENERATOR, ‘

“Service Provider' shall collect the segregated bio-medical waste from. the
plentif « 1 connmon waste collection point within the premises of GENERATOR o
taily basis. "Service Provider' shall pm\ldc assistance to finalize the pml\-up
eation 1o the GENERATOR. The GENERATOR shall be fully rcsponsxhk for

keeping the BMW under lock and key and protecting it from any sort of

mishanaling before itis handed over to any authorized person of Service vaifder.,

Service Vrovider shall sehedule the timings for collecting the waste in cunsulmxt n
with 1o CENERATOR. In case "Service Provider” fails to collect the BMV\
withiz  tune Dvme of 24 hours of the designated time duc to any reason, the
CENT7 00 shall inform “Seovier Provider", who shall ensure to ¢olldet. the
BNV bolie prentises of the GENERATOR within the next24 hours of the

»

iy ikt o . 1y
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“Servies Provider™ shall transport the segregated waste in closed container vehicle
to ite tecatment facility in enclosed bins.

O the written request of the GENERATOR, "Service Provider" shall und
o provide/cducate the generator and its staff, at no extra cost, the initial t
aboui the segregation /method of collection of BMW in designated eolo
plasfic Hags. L

“Service Provider” shall not be held liable for any kind of the violation: iade by
the seoerator ; or is staff under the Service Provider (ProtectionyAct ;‘)8
similar regulations/norms., |

LA RN

Servive Provider” shall be responsible for appropriate treatment and she
of disinfected waste at the centralized facility as per Schedule-1 of the kot
201, Lo

"Service Provider” shall be responsible for the disposal of tté-atedf s\fa
secured tandfills or in recycling plants as applicable. I

Responsibiti ivs of the " Waste Generator™

The W ASTE GENERATOR shall segregate the waste at the point of ggncrzﬁityiﬁ‘h‘ in
accordance with the BMW Rules 2016 and in compliance with the sti idands
preseribed there under. : R

The " ASTE GENERATOR shall colleet and hand over the segrega(‘éd BM
plastic bags as stipulated by the State Pollution Control Board (SPCB) norms

All consumables like bags, needle cutters, disinfectants etc. shall be pre
the WASTE GENERATOR at its own cost.

All the bags shall be sealed fightly and labeled as per the rule by the WASTE
GENERATOR and “Service Provider" will collect the scaled bags only from a secured
desigrated point within the premises of the WASTE GENERATOR. i
The WASTH ; ENERATOR shall disinfect the sharps, mutilate them and hand over in
Punctare Proad Containers to "Service Provider”.

The WASTE CENERATOR shall tuke all steps to ensure that the waste is. hapdied
withoat ads oose eifeets to human health and Service Providerment. oy

The WASTE GENERATOR shall establish a common securcd waste collection:: point
withir its promses for collection and handing over to "Service Provider". AN Bt

Pl
egarding
oaState

The WAHT | GENERATOR shall furnish annual report on “Form:IV" r

generition, { olieetion and storage of Bio-Medica! wastes in the prescribed formyz
Pollusion {oxtrol Board.

The v 25 TFE GENERATOR shall maintain all the relevant records and, make
repes s ol the accidents to SPUB, if any, on "Form-1"" as prescribed ander the
s
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The WASTE F NERATOR shalt designate a "'Nodal Officer" to interact with "Service
Provider'. IR o

The Bio-Medicai Waste handed over by the WASTE GEN ERATOR may be cheeket
suggestions, if weedled, may be provided for improvement in the segregation o
fGervice Provider™. ’

The WASTE GEN ERATOR shall obtain authorization from the State poltu
Board.

The WASTE GENERATOR shall be solely responsible for the number. fb
declared to "Service provider”, which must be same for which the a hor¥
obtained from State Pollution Control Board. The WASTE GENERATH! ! ,
ngervice Provider” and SPCB within 7days about any change in the number of ‘beds
Service Provider shall not be respounsible for any under/over declaration by W
GENERATOR on this account. sk

Terms & Counditions :

1. The WASTU GENERATOR shall pay One Time Non—Refuudablg Men

U eatd o Flopr ‘ gw g
Pogist - 1 Sae WS-

Service Provider shall charge Rs.8400/- (Rupees Eight Thousand Four Hunpdeed

Only ) per Month at Rs. 2.80/- Per bed per day from date T A )
2 , 1. for the service of Collection, Transportation, Treatment &

of BMW. subject to the condition of maximuim weight limit of 900Kg pfe,t; 0
The quantity of waste over &above the limit shall be charged @ Rs. 10.00/- P
‘The service charges mention herein is applicable for the dec'lzmed‘é;:; pag
1001 {uadred) beds only. " ‘

H 3y sl
Fhe above rates shall be increased annually by 10% on previous year's rates; on
mutual  consenf. TR

[he no. of beds as well as quantity of waste shall be reviewed annually
agrecment may be amended suitably, if required. -

If the Waste Generator by virtue of any reason fails to make the payment within. 3
of submissinn of bills, “Service Provider' shall charge a late payment fee of Rs. W

day.

Seryice Provider would be at liberty to serve the notice of term
agn,amcui‘/mmpcnsimi of services offered at any time to  the . 7
GENERATOR if the WASTE 'GENERATOR fails to make the paymen to
nGervice Provider” within a time frame of 3 months from the date on which they
becae so pavable. E :

In the case of the termination of the agreement by virtue of applicability of Para 6
aboyve. fhe security deposit/ advance paid by the WASTE GENERATOR frall
stand forfited without impacting the original ¢laim of the "Service Provider".

Al v raenis shall be made through crossed a/c payee demand draft or chicgue,
fav e U iaviron Waste Connections L‘i.;l’” oniy.

“ ‘ i\ 3 ' e 7S ‘
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All Houpe=t cheques shall be charged @. Rs. 590/- extra in addition to the act
banlc charges. R

The jurisdiction of Court in all disputes would be the place of registered offic

Service Provider only.

Termination Clause

at liberty to terminate this contract by servin

Both the 11‘art‘ics’v;nu!d he
ating the other party by an

Months well in advance or alternately compens
to the average of & month billing.

1

N WITNESS WHEREQF, this Agreement has been executed by thie l’artiég':ﬁé"‘ A QT

day and year first above writteun.

Signed and l):éli\’:;t’cd by:

*

AR i .
o T Lo
Fror o e L8 aeviee Provider UFor and on behalf of “Waste Generator?
: : !
. v B
3 Toea

4

i\i\'}v\/ i
or g CRos Lt

AL T e g i
o PUL 1 s
arHan “%

(.8 Piasgitay
Ry Py GopP TR Name: %’{C’h

R
¢ W N

Sign:

Name: S\ /A0

Designation: ;77 1R Designation:
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